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MR. DEPUTY CHAIRMAN: Don't
name the Minister. That will create prob-
lems.

SHRI-A. G, KULKARNI: If my friend
wants ...... '

MR. DEPUTY CHAIRMAN No, T do
not allow it,

SHFRT A. G. KULKARNI: I will tell her
private'ly. Now this is one example. Then
Mr. K.rdhar of Tarun Bharat was murder-
ed last year. There are many instances.
. Onz Mr. Ashok i'ai Kavi, Then Mr. San-
jeev Gaur, . ; :

MR. DEPUTY (‘HAIRMAN: Don’t
name all of them.- :

. SHRT A. G. KULKARNI: Then one
Mr. Shrikant Chinoy, a correspondent of the
Daily. The last para is very important. ¥
would -draw your atlention to say that
the Government should come forward to
ensure that at least the freedom of the
. press is. guaranteed and those pecple who
are doing their faithful duty of exposing
the nefarious. activities of any class of peo-
ple.  shoul ‘be . protected. Sir, in
this connection, their association called on
the Chief Minister as well as the chief of
the Police, but no action has been taken.
I would request you please to see that the
Government takes aclion to protect the

journalists, and ensure to them.a rightful-

place 'in the country as regards the free-
dom of the press is concerned.

REFERENCE TO THE ALLEGED DE-
ROGATORY LANGUAGE USED FOR
PAIGAMBAR-E-ISLAM IN BOOK
“HISTORY OF CIVILIZATION” BRO-
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MR. DEPUTY CHAIRMAN: Now we
take up further discussion on the Budget.
Today we have to complete the discussion,
and I think I should call the hon. Finance
Minister to reply at 4-30. Before that
we can conclude, and for this purpose I
think today we will have to skip the lunch
break also because there are a large num-
ber of speakers. Now I would request
the hon. Members to be as brief as they
can. Shri R.© Ramakrishnan.

SHRI R. RAMAKRISHNAN  (Tamil
Nadu): Qur party has 30 minutes.

Mr. Deputy Chairman, Sir, I am very
happy that my good friend, the hon.
Finance Minister is here today to hear
my continued speech, ably assisted by his
Deputy.

Sir, yesterday when the House  was
adjourned, T was on the very delicate and
important subject of black money. Sir,
I know that it is not the IMF but a
particular writer who belongs to the IMF,
One, Victor Tanzi. He is the Director of
the Fiscal Funds Division of the Finan-
cial Affairs Department of the IMF, who
has written  the article about the total
quantum of black money which is there
in the economy. Sir, his report is based
on the figures of black money in our
country, tabulated by an Indian econo-
mist, Mr. Sanjiv Gupta, about a year
back, which showed that it was as much
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as 48 to 50 per cent.of our GNP, amount-
ing to overal thousand crores of rupees,
Rs. 60,000 crores. It might be more now.
Again, Sir, one, Mr. D. R. Pindse of the

Tata Institute of Economic Affairs had

computed a year earlier the amount of
black money, and he said that at a rate
of Rs. 1.5 crores of black modney every
hour was being generated in our econcmy.
Similarly, the Wanchoo Committee ear-
lier had made a mild sort of estimate
about the black money in the economy.

What I was trying to say was that
the Government of India, despite all its
intelligence and resources, is not able to
make any assessment. And even now,
about two days ago, the Finance Minister
in his replv to a question said that they
had entrusted it to the Institute of Public
Finance and Administration, Delhi. And
vhey are likely to give an interim report
in October, :nd perhaps six months or one
year after that they will give the final re.
port.

B

It is not a question of how much black
money is there in the economy, but it is
more a quesiton of how it is upsetting our
cconomic affairs. It is no exageration to
say that the black money in our economy
will definitely have a sort of upsetting
effect on the apple cart of the economy,
and that is why, perhaps, economists like
my learned friend, Dr. Adiseshiah, havé
suggested that this has to be tackled on
a war footing, In fact, Sir, he has sug-
gested the one-itme solution of demoneti-
sation which I welcome. - After 1978 when
the Janata Government dcmonestised the
thousand-rupee notes and above, which
fatched only Rs. 56 crores, there have
been consistent denials by the Finance
Minister. Naturally, we cannot expect
the Fina' ce Minister to tell the House
or anybody that we are going to demone-
tise. This has to be done in a great
amount of secrecy. But I would definite-
1y urge upon the Finance Minister to do
so, despite the difficulties which it may
entail. You know, such a massive opera-
don. particularly if you are going 1o
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demonetise the hundred-rupee notes, it
has to be done in secrecy. It also invol-
ves orchestrating several departments, and
it has to be done in a very fine method.
And apart from this method of demone-
tisation which T welcome and urge him
to adopt in all secrecy and urgency, I
would ‘also request him to set up a high
power committee which within a month
or two or three will give him concrete
methods by which this black money can
be tapped and could be brought into the
economy. This is most important. To-
day the black money is in circulation and
it is in the form of cash, gold, stocks or
other assets. Tt is absolutely essential
that this black money should not get stored
up in jtems which cannot be put to pro-
ductive use. Therefore, some scheme
must be evolved whereby this black money
can be tapped. The other day the Rail-
way Minister was saying that there was
shortage of funds. Perhaps he is again
©oying with the idea of a Special . Bond
Sheme where no questions will be asked.
I leave the modalities to him. But it is
absolutely essentail that he should take
urgent steps to tackle this problem of black
money.

.

Now, another very important thing is—
the Finance Minister will excuse me for
that—there is an increasnig feeling that
the Centre is deriving advantage at the
expense of the States. In his reply in
the other House which 1 heard yesteraay,
he has denied that the Centre is taking
any such advantage. But actually, Sir, du-
ring the last few years, there is a percep-
tible trend that the Centre is taknig ad-
vantage at the expense of the States. Par-
‘cularly the taxes which are now. sough
to be raised are mainly in the nature of
customs duty and excise Juty. Sir, there
will be an increase, of nearly Rs. 193.8
crores in the Central revenues and the
States will suffer to the extent of Rs. 79
crores. Similarly in the case of the Plan
outlay, the Central Plan outlay will rise
hv 20 to 25 per cent, whil~ the States’
Plan outlay will rise only by 9.5 per
cent. That is why our Hon'blc Chief
Minister, Mr M. G. Ramachandran in a
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seminar on Centre-State relations at Mad-
ras had this to say:
There was no point * in  the States
“drawing up plans only to be told later
by the Union Finance Minister ana
the Planning Commsision that there
was no finance for it. It was ridicu-
lous that the States should contribute
the tax and other finances to the Cen-
tre only to be told later that no finance
could be available for them in return.
The States had been reduced to the
position of begging at the Centre’s door
,a_qd this was not good for the country.

“le also said that asking for more

powers for the States would not be .

““tantamount to asking for separation. It
‘was unfortuuate that the Central Gov-

" ernment and the Congress were being
needléssly oversensitive to the demand
for g.sater powers to the States, In the
intercst of the country, such powers
should be granted to the States. A
strong Centre dependzd upon Strong
_ Stuies, the Chie Minister said.

"hic is what our Chief Minister said. And
you have to keep in view the very good
financiai management of the Tamil Nadu
Government which the hon. Finance Mir-
ister himself has commended. But unfor-
tunately during tue last two or three years,
~e had successive droughis followed by
anszasonal rains which resultod in floods.
Fven .in the month of Dacet tber, our
State Government had submitted a report
for .an assistance of Rs. 128 crores. The
Ceniral team came and made an assess-
ment. The Centre has released Rs. 41
crores. About the balance, I think, dis-
cussions are going on. I would very much;
appeal to the Finance Minister and the
Agriculture Minister, who is in charge, to
release this balance.
ihe month of February and March—1,
bad earlier mads « Special Mention and
drawn the attention of thz Government—
therc was heavy unseasonal rain, causing
heavy damage to the crops and disruption
of normal facilities. A report is being
prepared and will be. sent to the Centre
very shortly. I hope ths Government will
'send a team.immediately . to assess . the
damage. Crops in more than one "lakb
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hectares in Madurai, Ramanathapuram and-s
Tirunelveli districts and more than two
takh hectares in Thanjavur district have
been affected. Therefore, procurement
will be difficult. But the Union Food
Minister, Mr. Bhagwat Jha Azad has
recently . reduced the quota of rice to
Tamil Nadu from 40,000 tonnes to 35,000
tonnes in March and he is proposnig to-
reduce it to 25,000 tonnes in April. This"
will definitely upset the public distribution
system. Our demand has been that 80,000
to 1,00,000 tonnes should be given to the
State pool from the Central pool. I would
request the Government to see that this
is definitely given because thir sort of tam-
pering with the food arrangemcnts will
cause a lot -of hardship to the State’s eco-
nomy. I would-also quote what our re-
vered leader Anna said about the Centre-
State yelationship. He said o :

“A number of powers at present vest
ing with the Central Government
. should rightly be distributed to the
States; in order to distribute these po-
adequate and just devolution of powers
amended wherever necessary. The at-
mosphere is conducive and - the time
and thinking ripe for effecting such
constitutional changes.” .

This he said many years back and it
slds good today also. He said:

“There is reason for insisting that
suitable legislative enactments should be
.introduced and amending the Constitu-
tional provision after due analysis and
examination is a necessity for proper,
adequate and just devolution of powers
to the State Government.”

As T already said, “A strong Centre
and prosperous States 15 a pre-requisite
for efficient administration.” And in the
sontext ‘of the overdrafts of the States,
Tamil Nadu has been managing its finan-
cial resources very ably for the last ten
years and this year, as I said earlier, be-
rause of the peculiar situation we are now
-esorting to overdrafts. The Finance
Minister in his Speech on page 14—Part
A—para 42.‘ said—

“For - those States who have managed
their finances well, I am working out
a suitable scheme to provide some ad-
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ditional assistance to them in 1934-85.”

What T would say is it should not be
just an yearly affair, Budget is an yearly
affair. But in the context of a State’s
previous good management and in the
context of the State’s peculiar needs as-
sistance should be given. I am very happy
that last year for 8 States the Government
of India converted their overdrafts into
medium-term loans, overdrafts of about
Rs. 1743 to Rs. 1751 crores. Particularly,
the State of West Bengal from where our
Mr. Kalyan Roy comes, which always gets
a lot of overdrafts, gets its overdrafts con-
verted into loans. Tamil Nadu is not one
such State, ..

SHRI KALYAN ROY (West Bengal):
Because, the Chief Minister of Tamil Nadu
has become so wealthy and rich by evad-
ing income-tax.

SHRI R. RAMAKRISHNAN: No,
please don’t make false and vague aCcusa-
tions which have no meaning and substan-
ce. All those things you can rescrve for
your Central Hall talk,

Now I would request that the Finance
Ministry should come forward to assist
States like Tamil Nadu which has been
managing its resources well, particularly at
a time when we are having difficulties, with
large amounts of money both by way of
Central aid, more- assistance, more grants
and also sending overdrafts.

- Now T come to one or two statements
about our foreign exchange resources posi-
tion. I am glad that recently it has cross-
ed Rs. 5000 crores. Recently Dr. Man
Mohan Singh said that as compared to last
year, March 1983 when it was Rs. 4300
crores, our foreign exchange position in
February 1984 has crossed Rs. 5000 cro-
res. This is a welcome step. But it is
rather unfortunate that India has slipped
down from the 9th to 23rd position in the
-industrialised world. So something has got
. to be done about [industrialising India.
And for this I come to a very important
subject, that of the public enterprise. Pub-
lic sector enterprises have together made
a profit of Rs. 614 crores this year or,
to be exact Rs. 617.85 crores, as against
Rs. 44592 crores for 1982-83. Here it
has to be carefully studied. The whole
of the public sector enterprises together
may be making profits. Our total inves-
ment in it is more than Rs, 30,000 crores.

7 RS—17
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And you should know that there are seve-
ral white elephants which are making like
the Steel Authority of India, the Cotton
Corporation of India, the Shipping Corpo-
ration of India, the Mogul Line, the Hin-
dustan  Zinc, also the Delhi Transport
Corporation, then, the Indian Tron & Steel,
the Kudremukh Ore—there are a whole lot
of companies which are making huge loss-
es. Government of India should not take
satisfaction from the fact that the petro-
leum companies—Sir, if you are given a
petroleum company to manage, I mean, you
are a very experienced man, but even 2
person with no experience can manage a
petroleum company and make Rs. 900
crores of profit; there is no need of patting
yeurself on your back—-are doing well, or
that the monopoly corporations, Air India,
Indian Airlines. ..

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHED ALAM
KHAN): I am sorry, Air India is not a
monopoly.

SHRI R. RAMAKRISHNAN: What ¥
mean is, why don’t you give such under-
takings to the private sector? T didn’t see
my good friend, Mr. Khurshed Alam
Khan, sitting here. If you give these un-
dertakings to the private sector, sometimes
competition can help. From the Indian
Airlines you can give some local routes to
the private enterprise, like the Madras-Ban-
galore route or some such route. Then you
will know how much profit you will make.
I am not criticising you now. I will come
to it later on.

SHRI KHURSHED ALAM KHAN:
I will be quite prepared then.

SHRI R. RAMAKRISHNAN: But I can
tell him that Air India is fleecing the
public in the Gulf routes. There is no
other way for our poor Indians who want
to come back from the Gulf countries.
The Air Tndia is charging them so much.
They should charge them only half the pre-
sent rates. Mr. Mohanan has pleaded for
it.

Now 1 come to SAIL, coal and other
sectors. I wish the Finance Minister asks
the concerned Ministries to take some
strong and drastic steps to improve their
performance. I think these are matters
which should be discussed in a full-day
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debate in the House. Sometimes it will
be useful to discuss these things even dur-
ing inter-session periods so that the officials
and the Government take- note of what the
Parliament has to say on’ these imporiant
issues.

[ will reserve some time for my ‘col-
league. But I will refer to another point,
The Finance Minister proposes to tax the
trusts. It is a very good move which ihe
Finance Minister has taken because many
of the companies are taking advantage of
‘the tax concessions in the name of trusts
in ordey to evade taxation. Even the Tiru-
. patj Tirumalai Devasthanam, which is the
biggest Trust managing the Sri Baiaji
Temple, ig included in this. It wilj be
tetally against all gup principleg to tax
them, particularly in a Hindu country
like India. Last time the Prime Minis-
ter wrote to exempt it ang the TTD
8ot exemption. Now it seems that every
year they have to seek exemption I

would request the Finance Minister to-

treat the TTD on a different footing and
give it complete exemption.

My other roint ig about the LIC
officers. Of course, LIC ig being
studied by 5 Select Committee, You
will be surprised to know that LIC
officerg are getting less than their
Clasy IV or Clasg III employees and
there is complete stagnation in their
case. People do not want promotjon
there because when they become offi-
. ters they geg less' Government of
India studied theiy problemg ang tried
to .give some incentiveg  which they
could not take advantage of. Andg now
they have gone to the court. T have
written to the Finance Minister about
this. Tt is high time that this LIC offi-
cers issue iy seftled. 11C is a monopoly
organisation. Something should be
done for their officers. Recently one in-
Surance expert camp from abroad and
observed that the LIC’s mortality
tabla is out of date and they are charg-
ing three or four times the premia
which they ‘ought to charge this is a matter
which the Government should settle
before it goes out of hand.

[RAJYA SABHA ]
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Now I come to a point which I had
raised when Shri Venkataraman was
the Finance Minister. TIn all the morn-
ing newspaperg you see half-page and
full-gape advertisements on Calcio
Calculators, Soni Radiog and Seiko
Watches. Coulg anyong tell me where
these articleg are available  against
cash bills? I know these are solg in
the Palika Bazaar of New Delhi or
Burma Bazaar of Madrag or some-
where ipn €Calcutta. But nowherg they
‘are available against cash bills. Why
do  you allow .these companies to
advertise just to evade taxation? It is
the avowed policy of the Government
to do everything against sumggling of
goods. The impression one gets is that
the Government tries to protect suing-
glerg by allowing them t, advertise -
like this. 1T raised it before and then -
Shri Venkataraman said he would
look into it. I would again request the
present Finance Minister to look into
it. . -

Now I come to the newspapers. As
you know it ig essential to have frge-
dom of press if 1India is to survive
as a democracy. For the 20 per cent
disallowance on advertising a gtrong
representation has been made to the
Finance Minister. He may have given
them a good hearing, but has not given_
them anv hope. Then there ig this
Rs. 825 rupeeg duty on newsprint and
there is the ancillary customg duty
and again there ig duty on newspaper
machinery which has not been remov-
ed. Nothing hag been done for news-
paper though freedom of press ig es-
sential prerequisite for democracy,

And, Sir, if you want to promote
the growth of 5 free Press, which is
ong of the avowed objectives of this
Government ag  well ag the other
Governments, then it is absolutely
necessary that you have to give some
sort of oxygen to this industry parti-
cularly to the medium and small
newspapers, to the bigger newspapers
and to the newspaper industry as a
whele.  Even the IRNS. and the other
bodies have represented. But nothing
seemg to have been done for thig in-
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dustry. I would request the honourabe
Finance Minister to consider thig in
great detail

- Finally, Sir, before I conclude, 1
would only say that the Finance
Minister hag don: a fairly googd job
and T hope that he would continue to
take the Indian economy on the right
lines.

Sir, the Finance Minister had quo-
ted from Kautilya's Arthashastrag in
hig Budget Speech. I would now
like to quote one verse from Kali-
dasa’s Raghuvamsa.
is the grandfather of Sri Rama, Says:

“No karo na cha bhooyasa
mruduhu Pavamanaha prithiviru-
haniva.”

1 will explain it. “Na karo” means
not excessively harsh “na cha
bhooyusa mruduhu” means not exce-
edigly mild; “pavamanaha” means
like the wind; ang “prithiviruhaniva”
means which blowg over the brnaches
and leaves. It means that it is blow-
ing in such 5 way that the brancnes
only bend, but do not break, So, this
ig how 3 Budget shoulg be. I hope
that the honourable Finance Minister
will keep this in mind for all his
future’ Budgets.

I commend this Budget, Sir. Thank
vou.

MR. DEPUTY CHAIRMAN. Yes,
Mr. Ramanand Yadav now.

At v qrea (fagre) @ so-
Farafy o, § T9T F AT ¥ @I
A0 gL DF-ATAT F T TEATAGE
% fyaR =9 &9 ¥ w@F o194 gL Ja%
®T GIAST OEATAT AT F | TT A9 H
grafar My g &Y o€ ?, I @&
el FIw fRar 7a1 & 1 R W
AT F TAT 17 OF 53 IFANA-
£z § 1 TEI9 5T AT Fy wifew #Y
g7 aFt R TEd A 13 7L 7T &
A w1 PO of &Y 1 garer o gefegaw
rqr & Sigfyw @ & AT W9
fret WY @ ¥z 2A@d, H WA

King Aja, who .

|
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fewta & a9 9T q w13 7 qA78 PFar
Ty Wia agase ag e
¢ zE% 3 §  wreAw Mfwet wg-
3 R FAAT  FEAT | TG W FY
SAAT F RAGEATHI  FT IGFL TF
TAT e qwE §ATT fFAT foad g0 A
WA 9FET § 1 WA AT g|r |y
D@ E & oag ow defgas ave )
fgrgeai 8 7w # wigh 9% 75 qRde
T Lt A @A & 99F 9% W
aqe § Y wrag fwar swar &, «wfew
gsfegmd gt ¥ foaan sam fagt war
g, fsaar sars g9y Uga ¥ 7 fod
faar a1 § gaar ea WhFeRTT §aET
7 &9 FIF 19 T, GHE, oY
a9t A1 @ fafew w7w w147 &,
s fafeay #1899 & a1 9 B
frama & fas o &Y g AT T uEe
FAIT & IAFT UEH 2T & {9a @7 qar
qAFE fHar war § o aga dEw g
§ argur f5 g #Y O wfus vEw
T UHIFEAS. G323 H WU F1% F
g ant &, 7 @4 9T fedz @ §,
gaFr AT 9rfgd #uifE gl qw A 75
qTHE AN W F w@FE L I
AT AT ASS AZIE | &7 T AR
qeafsn fafadt 7y st &= &F wiw
faqar o gefeeay fawg 5T A 398
A7 AT FIE FIURT G ATAT AL

[Faaweam (st @3z gra s&]
gyt gu) )
S qF iEt § G AT AW AT WA
gl agdy, sawr wn-wiva 7Y aa?«r’*r’
a9 aF FeEET A A qr FAT o
wifz ¥ Y AIF WA, SEFT &I
qTAT IS AEY EW0 1 waT T Ay
qrafon TUET gl a1 gAY ¥ Y
g FHifE 9g gaR & WifEe ¥
ard goqT o gaTI BT vaaa o
Wasar | afrd awETL v ad e
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wfus & wfaF st fafae 733 § &<
q7-TIAIEAT BT §TFW & &7 TWo
1o o G0 F FATT T &H IZTAT
£ FFT ® AT 5-6 T & 9T 9%
AT wfers TaT 27 #1 SET & aTfE F1g
2 A 81 a8 | ATraT, 9% feowra o gar
weaT & St aga fedl ¥ g@ qw w A
F1 OWIZE FET AT @I E | TH 3T A
ST AZENT A gl ¥ )
glastm TiEt 1 700 @ A ar
"grraEY e B e & @ ATE 75
gfrwa Y & 919 sAT ar g afEe

FRAGETHFAR N ATAT ITHTALY

HT TF FS, 3T UFS AHAZ L ATEY
ot 25 Sfgma Am EF W S€"
Tia A AFLG A § | T ga H
gg 19 3F &, Faw F AL #;
garfras frar, s fose e @19
firar, g Tae  qra fRAT, 9
difert faq o fFaT, @i F3F @
a1, ST iy w1 fear st
St T @iferm GFe AT ey fre ad
AT fRdy Y @ § §rF ¥ oA
AT gAT 1 S aF A7 fages fa
oZ, B TIT ATAT AT &, FTH F A7
S &, U dET FIT FIAT ST §, R
W %y fgae Tar oY §, saxyfaa
FT TT7T FF qTF TIT T57 FA Iq T
FI9 T FAGT | HIT T GAT G aTq
awr &, fafes sqma & a1 a8 wwg
¥ 9T aF ATT ITHT T A I 4T IF
q7 92T g @R 9T, AT
T g q0@T, T do AE I A

&, ag Tord 3 e guwsy @ FT

qTaT, ¥ A T @ 9T | "we
TEt ¥ 39 avg 1 gfaene uew gy
g1 Fram ore qur s § ke
Fres TR 399 wfaw 7E & qifr ag
7gt qWAl AT GRET @ AR | 5mE
HATT B, F107 & 99 AT g3 {
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qE FIATR | FAIS witw wfuw 78 §
o IfAst F 3 I ST A0 AR T 7 &,
ST ceqrfen w7 § F confaw =g § w9
g, NS ¥ T Fw | wifEn F1S 6T
WRAT EIAT A1ZT, qAFAT HIF AL
—strata of society for which the
Planning -Commission should conceive

how to elevate their economig posi-
tion.

g @it & @ & agr e
MT =@ & @ &1 T Igag
g § f5 1% &1 S gawr g, o
99 e g, T § w|y ¥, saw
e o F¥ 1 3 feelt § efaw
e w6, A8 FET U wW |
Fo frars agd @ F% ¥ a3
A TN, IT¥ FE@Ed FF ATA
ifAT gt ¥ AR 1§ ww A
STHR TE W fr frad fadrs <wer
IR FEH F FE W ¥ A W
T I 3 fET § gAmT ww@ &
g § faard o= @ g | Afea
¥ AT T T W WY F@ oY
ool | R TR W SR Q@
@R AR fawr A 1w
fagsr fag=rd @it S@y  wfuw
SHA F a9 §Y S | Qe
faafe om o€ @ 7 cemfaer @ aTeil
Fr Ay & venfaw w arfgd 1 R
TR TW O FT A @A AEd
safEY /ey & oy wifgd,  war
grY =ifgd 1 enfaw wdtma ag o
g "ar & oS gAnEww owe
%T gar g, @t s & g
St geawa fed w0 & sawr 3w
¥ TwedRwT gt & ar gy
7g 3w ¥ fr SuwT AR YT 7@
¥ frd usfafegom &, uefafadom,
TOAIAT FAT &, Al uF d9-
9% e ¥ fm oaw ¥ ug
g =ifed, WG S WwTE W &
qreE Wt 98 @ AW ¥ 9 @ o
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TEAT FT AT F AT qEAT §

A FABIT FHT T AT T F GTHIL
F I wix afafant $1 39 aiF
¥ groefiive A +@ 19 3@ & fod
a5 a3 AT 7 & |

AR WA ATF 39 AT AT TR
o W g 13 aga o, fw dw R
G AN FIF AQHT FT FELANT
# Afad, g am ST, s

gs FT qAE, T@ FFIE F 1%
g ogfar W & smEW gdar

&ifes dfe ggiwe afefaa shaw
® HIAIN § ARy AferedeT g, =41y
usfafrezeT g, s’ =R g, 9w
fawe g, Tg eiifaae &1, 38 &9
ST AT Adfora g e ww aw
foregama adl gar & @@ F
T oA § FWr A dmr § IR
Y &1 w7 ug g g fF & at
AT QI F, i F d§y H g g,
g A & oddy §F g § afe
ggAw Adifae

Never was a Seminar held to study
how to reconstruct it for implement-

ing our programmes and plans.

g ® g & @
~Frg”r & VAT gu = § fF gade
faemma &1 g1 wrw § mga
T § | BT ATt § &« mar
g\ Suy fa=rdl & ow @ omav @
FH OFA X SE owT WD § |
T T ¥ 9T owT ¥ 1 SEY I
g A drar | & o S g
f& oo 9o g A wEw FA@ W
gt faoem =ifgd & 9 womw #
T93 & fox doe A g 1 usfafe-
dex draar § fr & wifas g #
G T G | & qer fawr ae
FTET § Tdy ¥ dw  wer fear

freer § & oY &Y *gw af

g ¥4 T fad W oWy F S

MAR.

|
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fodeom & a7 & 983 § ST
T wgr gadr STfgx 1 gEr gwa
% g foregam T aga &l § |

wEy, gare fagR W H PR
¥} geed &, 49 @y W qw H
st feafy qg @ fF #0319 a9}
qF Ig gUC TEEET gk AW H IWE
9 gu Y | T@ FT TAFA a9 ¥
B A | gL aF § gGR T W
AT #Y waS AT | UF UF WEH!
HX R g faat & Afaw 47
TR # oy 3 OF R
JAEIT JAT g; graq q uF A
FT wifA® 97 Qfd ¥g ST uew H
A TR BN g1 g & ) fege A
us faer & fasar & e fFar o9
g 10 fad g wE E 199X A
Qﬁﬁﬁmﬁ ge ffr e 0F q
11 fE sey g @ g
G g FAleA &1 | HAEA, TG
T s G §aRT WA 81
yrEde ez W §) Ve FarRed
T gu § T Fgw wAAHE W |
FT X 1 WMET  GF FT AT ZI
fF o Y F Q== qi9 @ AT w990
R 2w # fraet &1 food @iq &7
1982-83 F1 Teq a1 fwd wifa
F qiw TEAT T AT & AR
fagie wsa § fufa a@ & &
FIWRE 4FeT €22 FIWQRAT qAT
F fref e a9 & F ar 50
gfgwg Y § A FOE 1
3 WA S gu gl T AN %
T S owhEw gd & vEwr W e
feanat ay wgY frar & 1 fREW
qa1g & 1 g% ueAfy & AveAw §
Ity g%FIX 78 G491 3 w1 UF
qOFT TAEr | afew @e  TEA-
¥z oy fage #1 & ag dur & W
dare wf &1 K argm f5 oo
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q oredt feaei ® wgA o &
fad oz wmaww 2 fF feadAl @
Far St Ay 3 39w G¥ Gt o
qrega  gard d@fagm # gmd omd-
fsasr & fo zm wrafafees Sz gadw
At frd g R § FA9 SM
Fifgd 1 g7 wzw s § Al &w
IS FET AG FA | qfeers G
gAY FamA, A€ N 7 gyar fE
qfss® dF2 gA @Et &% 7 qr2AT
527 F1 W FAT wL GF | g
oforn & g wrede §@x ® gan
@ oadt famr a7 f5 fe¥a  dewd
§ grgaz d%T AAIFT AEY g AR
@ favx 1 gy oftee  d3T ax
iz fer @ 99 gay ofeas dwex
gATAT @ AT FF F gH THEA
Fwifsa grsza &7

7 & g Y fraa <t & evarfesa &1
frgw 97 wiX Aw ¥ ofsas aeev
gIT FT a4 a1 i N wrgdz IR
gy Frgaw e gardr waifew greE
g1 SO, T99 g9 AW 1 ITEAATE
FUA FT GHET UL AO€L AFIT,
W6 TG F STSHAT HLF HIAT TEAT
abn, afFe w feafr gz T e fa®
afsws Aver wWeEfew F@H ¥
AT 9 frad & AraF A FAa vy
FEF g § 97 @ § A =g
o2 H AT @ &) AT FER I A3
a#d adwrayqar Ffgwafs ag
afsrr §7 fERY S ¥ 37 qAE 4
gq g% | g% fan wfade Oy v
qqrEzRs 1A TfEe | 3EFT oF fIw
gavawn g AR @@ s
GmT 78 QWA &\ W I 35
ot aga @ od FuENT § faad fom
weT & fn 39 v 82 @R R @ Ak
§% qfsw® v ¥ | Fagn fagsam

i
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CUESHERIE SRR Gk ECr-
F1 T afias I H T F 0 Haw
I T | HE T &, 39 YgaT 7 ofeAE
HIEIFT & G forai w1 7, 7oy frewr €,
§zigT IFgaTy AT qfsww FwT &
g, 3 # 35 F92T 1 E TIH B
far, d f& 7 agt sacda ) afFqT
T8 T HFTF F5 AT BT 3T § 6 wuT
gt § A gy gvar @ e gwid
FAW A A F wiAw § 5 afaw
Al § @Y 3§ vigedq S €
q AT FF AIAT AT FT A RS
FEE T A E Tigde G423 F A H
Tigae JfeT F AvT Fr oIAY TEH
FH FLG A & ag oaF I
foai i, saar & F g 9 77
91 1 w9 g wravas 4. faai
gagramaar<g § zAafac FATAT
g 91gd & fn fdr @ 4 a8 @ww
U C € A (e L g
HIAT ©ITF 3 fF 91T | W
qisas ¥R B AFLT TR
LT FIAT AT |
T AT FTFLArY FLAT AfgT )
IS AAA A feafq ag & f5 ag gzt
T A gral W d ) 9T aF qT #Y
qeq W urgdT S9ET F €T A 99 g%
g gasr w1e gedd A, @ew agf
FO 73 ¥ sfRgT feedyam A
T FT AT IF GE IAN g G
Z1Tr A JAT FATFAT FTTA TE G
TS WU FATZAT B, IAHT AT AL
Ay, Favar dar §u g AfeA
fagfza Y7 oAt fszaq & =fgs
FEY wAr g Ag AT gEw@ AEY
M we w1 A ar 39 B w
F Fzary, ST a1 =% AIRIET ar
wEIS FT A0 § O S org
M ogqan 35 wwdr g fE wrgEe
greet F ug faor s feqrang | faquam
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AT AT AR aTGT AT AT !
M w@d § qt gasr ghT w0 F fad
HQRT  AIG A4 AqET AR IAEY
3 ®7 ¥ geflqr AT Fifge

IR A 1 i
gEd agd west & A 0 20
TrEE ST FY ;AT € F A I
Tad JT FAA g ATHAT (AT § TG L
a1y §-33ifF AR 10wIZ U § -
Qg FANT qGE T I AT 2 IAHT
FUET FNFE TSN A EHT I 20 TEE
SYITH 7 STHTAZ F79 AT AT qAALT

Fag 7T A6 gt A e 3

IgH (@i #1E FAAT 37769 FAQ,
FIE FOE TR FN AT WK A FF
3F A Foawg wiT g9 ardf &
IETT 1 AT 20 TET AW F
aw AfmadrErds g dn
EAT ¥T FUST AGAL WIFATE AN A
Y AT weaT § gad €3t § A wied
gig AR Afsa s AT wsoAr 207
20 9T5T TTITH &1 1 TFAIRS FEAT
gAY & A BT FXAT § THIE AW F
JTAR T FATIARAE 1 9T I1T
Aad fF Fa0E F (o FiHeS
adf & § wfwdv E qeA Fow & fow
fagar TaiEsd T F aT@FR &
wgar f5 20 gz aw R AR
qHT Gar @« $7 |

AFRAL, [T FAAT HIF FSAT
OF OFI T STF ATEHT & {9 F AT
gaq  wfu®s 9qregad &7 v @Y
gar gu et gEmagafs ¢ A
 FOT R o wigad gaw aferd
WEdra@ & fow | &2 fafreew
_md AR AfEw ww aF 38 gE
T OE AR B AT @ § WK

qrostarag &, 371 ag 2 6 Y o greaArdli

gEH ME ESr e asowal Ed ad
AT GFL, YA EFL fAFaa &
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a3 fagn @@ a [ @
sifer sasifst F& § oar &
FiEFETE T 9T WSTE ¥ HX A
712 FT freslt & 9% ag=ia § 9 w1
3 9§ STAT RUAR, A A8 74
Tgawt 1 g feafw § agt av ) gwied
& Fignt fiF TORIT BT STWRIT 0%
Zfear oY 12 ¥ 7w W E IW AT AW
EIA R | UF T FT (91 59 TF gF
GragT & ar &, T QI F T, T
gt 9 g1 & qar &, Afew v
TATRA F AR N ag e § o= @i
9 9T T &t fg=re FA1 9ifgg
T FidFe faeen @ A2 #1 ST 1
TH faeen F1 g3F 1 T qure FT AT
Fifgr | AT Ad gtz o e
HA-AfET FO T § I F THIRE
HT AT A7fET AR 7w § & o §
Fafrmz & | ag wrgy & 5 3§ 9@
FT wag FL AT I 78 TEA
TR | AT ST AT A AT

ITawrEas (s §a2 ERA 5 ) ¢
A1 fFady &3 A AT 7

it THATE avEy 15: 1L, a7
frae #ite agar

gIwwEan (s §ag AR w1
5 iz a1 & A7 1 AT Qe F i
UHATF A&l FEAT |

sft Tt qreR : wiEmas, ¥
Seaq Vor &1 2] & a1 F 3@ FgAT
HTgAT § | TFACITA. FTURTA 0TH

Fegr, $eeq o Fowar ¥ eanfuea

I % OF Fof atga &1 78 HouH For
yfrag A S o g a7 uw fawx
St §, TN A7, I T 71 AT 35 FATL
161 ¥9% &7 Fq37 & far « wiw o7 &
Fr$ ST adt fran v | freeT awdt
qr o ooy g1 €Y A g2 7y | 9
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®T geT faar 7471 97 & gHAl & FTC,
AT IRIA 7135161 T FT FI
geqT FT HIGIEET, qaT Ffaq  qrareEr
F, 99 ¥ Yl AR G 71 X faav
fraar Faer fear & 99 1 wgfeg A
qIEY | AT AW o9 qT 99 § Igd
AT AT A o & F1gATE o g
T HY S FUT

78y AT, AW 50 AT TAA FT Y
I TR OF GO qOaA BT FILT I
Cfamrd o wmaTAam R O A 2
T I AT ST F AfE gE AT )
AT A AT TS A IHT BAKA F1 g AT
T & 2gr ) § g B e ww
9T $FaA FOh fr dagerge deedy
e qor A ST § AN 99 F {agd
oA 18 IR 97 Tq AL FT TTATH
frar & AU e g B T FAT AFA
FT AT IrgiT wgf fHar § 1 gafwy
FeFTT 71 Fifge o et & Skt 5w
q ZFATT FUY |

g fagre weg § wga A S
F am 03 g & | F HiifT A G
FTAEAT S | TAT TGT FIT A€ T
AT AT AT & | AT T & O0F
iz w7 & agda & 7, W
7% 3¢ & fadr & wotorer 93 gU
TF TAARYT T AT § | AR AR
@ I oA gan) fagawRs
Frrw qF fadr § | gt diiie Saddad
T3 wm A I wifer & 5 §
AR FH Fg A Y, JfwT TOw 7@
oY fa § 77 LRI FIHT G A
FT GFT T | IT & A7 717 J=T
1% 322 4T 7@y 34 | I qooEi q
ITEITET &1 § AR g 59 & fad o
I ¥ gl AW F gearade from o
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FlAaee (e gAR Tt ey &
TFAT § | WIAIY, UF Frades Gady
Y giearesT £ e ¥, 99 %1 330

' faar 1 agt ¥07 5 T qHC I

gAY | FITaes TR AT I & -
EFEH FAT F IgT T WiNFe G471 FT
fagra T ag gERarfRr g
AT g &1 aifegy fr Sy s @
wer rFEfa ¥ 1 wiEy, 97
Fregerdy fagre § qA19 #Y qra o7 |
#IT ST § 5 St Qo § ad §
YSEAFT FIETET T ¥ 9g FAE
gt wtar a1 A Aem T ww
LT T 99 Miae &1 341 ore f7a7 |
ag e gfeaat § et war | wemw
T T T &, TR T 97 STt
¥, 9% ST #Y 1AAHE Hro fro THo
#1 g, TAT FOar & ofF o9 Faua
FIFTT T STAT § AT I9 F7 qIat 7
gHE FTRET |

qrEY, gATR agi feafawr frer i1

| gty | oo B % e ot Frere

q TSAFT WY F 1 HTE, GRIR TG
Tafafady #7 sga w4 {1 sw< fFae
g A ¥ fqaga g g1 sae fag
¥ arg grdy &, dfaw & o 7t fam
qTAT Y, TR A T R | IR
St Tg e g W@ | Frami AT 9y
Tar iy, 0 forg PeaT ¥ 9@ &7 a=
F fear | wAraz, § angar B fagr
¥ fora o A1aeT Areg aFIR & qIy
{efegarsua & frg a9 § A AN-
S7zg & fag gqmaT #Y &) fr oy &
SEEY 9T FI @I WIR Feke faar
ST, A fRAr s, 99 uas
fFar s watg wT fear s
HqIT ¥ w15 GAT AT 7Y | 7 FEAT
2 T & o G w, fgreaTTe
TRAT FAAT | ATFHT @efomer HT-
foae g <gT € | ag AT FAT A,
AT ATEHT A9 ST fagi ¥ wTOW
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TEr gt Ay 1 fage § arewT -
WA SITE FTAR FW(T QAT FT 74T,
e gutva & WISt FTXAEA Y g
93 g9 g3 FT §37 gAT § | CFATY
Tae AT @I & 919 J140 2,
I F) HY G 79 H fgmw )

wray, dfagy aage  fagr
qsq ¥ aga § | 9gl qa9 qaw
F g o § o 3 ara o wg
& 1 ag JaT FW E, FUr g9 A%
TSI T & 1 57 & qaF F At
F1 grad agd 10 & Sy wa-
g0 1 & wdiw Fw fawar @
| | AqR q0T g qa faay
T FIFT g A7 § | Haw F A
TaFr ¥ FI8T HIWr Aqr @ |
AWMAYT § HEST FITT F997T § |
/IFGaY, gAY WW@YGT FT AI0
grds &1 WY OF TR A gagde
T 91 ~—%3Ar g fewrzw w0
magr gy & | afww wrw fegfa
ag & f5 g7 F owra § ST &
FXG T TE T |

IqgarEas (s qaw gEw
wet) : owa w0 feafn s
1A FT F A3 AQred

Y AR g qIEAY,
gfigy wagd #t Ferr gark agt
45 gfqma ¥ 1 Qftge Fwgdd wv
feafg ag 3 f& a & 97 %7 A7
w9 w1 famar & 1 fafmw 99
gue 3 fesw s & &, afww
gt &1 fafaa o =gt fradt & 0
IqE S WA FUg FTIT ¥ &
t ST 91gT § 4, qTqT 9t 99
og @ g i a@w w—-forg
Y gw 7 #@fawr § fewar qr--

zger FT faar w3t ) Wi ag aq

qarg & o a@-aw ¥ av f5y
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sy & 1S9 & grefar adY g,
aferw wfefedt aff & 7 aw
FT JEAT &, T DS HITATES AT
g, s fafrm aw & fau 3w
uFe qrg FE F7 HfOw S§ F
fag @1 @ 9t ag@ ot ax W
e oawr g\ F g 5 oww
HIHEIT o F Sieg Yfaw waeT I
F fagg aar T aifw g7 @t Y
gfagr g1 &% | §7 wesi ¥ wrg #
a9E FT FAGT F@T § |

SHRI KALYAN ROY; Sir, there
is a very tiny, insignificant section,
very small in number, but- otherwise
very much VIPS, in termg of money
power who are intensely happy with
the Budget. Their identities are not
secret, monopoly houses, big business,
share market speculators and affluent
middle classes. And they have re-
corded their deep appreciation for the
concessiong given by the Finance
Minister who hag been 3ll the time
claiming to have kept his head high,
perhaps so high that it has got de-
tached from his body or lost in
clouds, and has not been able to see
the milliong of people who are below
the poverty line, millions of unem-
ployed—perhaps, the highest in the
world—and also the rise in poverty
decay gnd destitution. Sir, for the
poor and dispossessed masses, em-
ployment is a major meang for parti-
cipation in the economy. But the
Economie Surveys, year after year,
are non-responsive to the basic in-
dictators of people’s well-being. There
isvery inadequate and poor monitor-
ing of what happens on the employ-
ment front. The only data presented
in the Economic Surveys are 1982
provisiinal figures in regard to em-
ployment in the public ang private
sectors, Even the Employment Ex-~
change data are not presented. The
increase in the number of registered
unemployed forms no part of the
Economie Surveys, what to speak of a
more comprehensive and up to date
employment data.
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(Shri Kalyan Roy)

That is why, 8ir, the Financs
Minister has ignored the unemployed
and has got bouquets from the rich.
On the 1st March, the Kconomic Times
wrote and I guote:

“The share market operators are
apparently pleased with whatever
concessions the Union Finance Mi-
nister offered in the Budget for
1984-85 and continued to lend
strong suppert to a good number of
shares.,” = e .

Mr. Nabagopal Das, an ICS man and
a big boss in the FICCI, carried by
the cuphoria, wrote in the Amrita
Bazar Patrika of 3rd March-I quote:

“The Union Budget is balanced
and anti-inflationary. No Finance
Minister could please everybody.
He took comforty (Mr, Mukherjee)
from the fact that the business com-
munity has welcomed his Budget
proposals as a whole.”

. Thig is the response you are getting
from the FICCI and the big business
that they are quite happy and pleas-
ed with your Budget,

Sir, what is more shocking is the
calculated reversal of the trend
which Mr. Mukherjee indicated in
the 1983 Budget. This is the shocking
part of it. A total volte face. Mr.
Venkataraman gave concessions after
concessions to the big business and
the rich straightaway. He had full
faith in the IMF, Mr. Venkataraman.
The deal with the IMF was done by
Mr. Venkataraman, not by Mr. Mukh-
erjee. But Mr. Mukherjee is carrying
on the entire IMF burden on
Mr. Venkataraman, not by Mr Mu-
kherjee. But Mr. Mukherjee is car-
rying on the entire IMF burden on
his read high, on his high head, eter-
nally fixed perhaps Mr. Mukherjec’s
loyalty is very difficult to find out.
It is cleverly camouflaged.

In the last Budgetf, he introduced
minimum tax of 30 per cent on no
tax liability big business and he tried
to impose some discipline and tax on
trusts, the most handy and easy tcol
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in the hands of the big and shady
houses to evade taxes. We welcomed
this, But at the same time, we ex-
pressed our doubt about the effective
implementation of this measure. We
would like to know, how far this has
been implemented? This time, wun-
fortunately, Mr. Mukherjee’s camou-
flage has collapsed. Perhaps, he and
the Cabinet have understcod the im-
plications of alienating the rich and
the powerful gang of monopoly houses
whose support is very vital for their
survival and also facing what he said:

“....a forthcoming event.”

Gentlemen, don’t think we do not
understand you. After all, hew can
you go against your masters who
feed you and who, in turn, expect
vou to protect their interests? But
what ig disturbing ug ig the deliberate
attempt to mislead the people, by re-
peating false statements which Mr
Mukherjee also knows they are false.
In order to justify the concessions to
affluent .classes and the private sec-
tor bosses, Shri Mukherjea hag given
a theory. But he himself does not
believe it. He said:

“Reduction in the rate to encou-
rage better compliance and that
this will partly cover the revenue
loss....”

Again it says: ‘Our tax rates are re-
latively high.” :

All this is sheer bunkum. What is
our experience? Our experience is
just the opposite the facts are just
the opposite. Take the tax rate first.

‘Recently a high-power committee lead

by Deputy Governor of the Reserve
Bank went into the corporate finan-
cing and thisis what they have stated.
This has appeared in the ‘Telegraph’
of taxes are kept roundabout at the
that the effective rate of the corpo-
rate tax for a sample of public limi-
ted companies had declineq from 48
pér cent in 1977-78 tc 40 per cent as
against the statutory rate of more
than 55 per cent in the two years.
The report further states, and quotes
an example of 417 companies assisted
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by ICICI which shows that the provi-
sion for tax as percentage of profit
before tax worked out on an average
¢f 43 per cent in 1979-80 and 40 per

cent in 1880-81 ag against 3 nominal

rate of nearly 57 per cent of corpo-
rate tax prevailing in thoge years.
Then, Sir, in the 1st to 15th June 1983
issue of ‘Yojna', Justice Rajinder Sa-
crar, former chairman of the Com-
mittee of the MRTP Act pointed out
and I quote;

“A very tempting reason ig offer-
- ed that reducticn will not only
yield more revenue pbut will stop
generation of black money. In g re-
cent study conducted by Shri Kab-
ra, Professor of Economics, Indian
Institute of Administration, Delhi,
he had analysed the structure of
Indian income-tax rate from 1971-
72 to 1978-T79 with the conclusicn
that the tax évasion has not gone
down.”

So, whether the tax rateg are high or
low have been amply proved by the
study of the Reserve Bank and by
the study of no less a person than
the ex~-chairman of the Committee of
the MRTP Act.

Rather either the actual collection
falls far short of budget estimate or
year af\er year deliberately coliection
of taxey are kept reoundabout at the
same flgures, Take the income-tax
figures. I will quote only one figure,
Sir. The budget estimate wag Rs. 1559
crores in 1981-82 and what are the
collections? These. are Rs. 1475 crores.
Similarly, Sir, particularly year after
year the collection of wealth tax,
estate duty and gift tax have been
kept at a low figure. In thig budget
also the collection, of these three taxes
altogether have been ifixed, at Rs.
117.50 lakhs So vested interests are
demanding total gbolition of these
three taxes, wealth tax, estate duty
and gift tax. You will be surprised
that Shri Pranab Kumar Mukherjee
and Mr Poojary replied to my ques-
tion that the children of Shri G. D.
Birla whe died in London paid only
Rs. 3,58,470 ag estate duty. This is
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how we are handling the big busiress
houses in India.

And then, Sir, coming to atcumu-
lation of tax arrears, on 30th June,
1983, as many as 95 MRTP companies
were in tax arrearg exceeding Rs. 10
lakhs or more in each case and that
large amount of tax demands have
become unenforceable. Just eight of
the companies of the Birla group
¢wed more than Rs. 5 crores by way
of unenforceable tax demands. This is
admitted, conceded reply in this
House by the Finance Minister.

That is why Shri Prem Shankar
Jha, not a friend of the leftist, wrote
in the Times of India on 5th March
and I quote:

‘What is more disquieting is the
performance of the personal in-
come tax, in the last two yearg its
vield hes increased by only 33 per
cent—Izss than half of the growth
of movey GNP. The yield of the
wealth tax, estate duty ard gify tax,
together gone up in the same rhi-
serable proportion, Clearly, so far
as direct tuxation iy concerned, eva-
sion has become a way of life.”

In spite of this truth, bare truth
borne by your reports, by sheer sta-
tisticg protuced by Government pa-
pers...... Mr. Mukherjee goeg out
to give concessions and says, “tax
rateg are nigh”. If it is not a double-
faced policy, then I would like to
known what is the meaning of “double
faced”. What does the audit say?
We find, abcut the tax collections,
that the porformance of the tax col-
lection deysrtment vis-a-vig the ac-
tion plan targets in the areas of
assessment and collection during the
ye,rs 19/8 %6, 1979-80, 1980-81, 1981-
42 and 1927-83—in all these years—
the actual performance in both the
crucial areas of assessment and col-
lection hac fallen far short of the
action plan targe!s laid down by the
Central Boasd of Direcy Taxeg itself,
The shortfall ranges upto as much as
42 »er cert in the case of assessment
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and 31 per cent in the case of collec-
ti. ., Secontly, pendency of company
cases hag ip fact peen constantly go-
ing up from 46,563 in 1978-79 to 55,861
in 1981-82. The effective area of
artear 1ax remaing at the level of
about Rs. 1000 crores. Althcugh =
latge number of Commissioners have
been appo'ried recently from 69 it
has gone as far as I remember to 110
in 1982—the number of appeals pend-

ing with the Commissioners of In-. ‘

come Tax Appeals hag been going
up from 46 30 at the end of 1979-80
to 54,143 3¢ the end of 1980-81 and
62,873 at the end of 1981-82. So this
is the experience. This is the sordid
truth whith no amount of camou-
flage wul cover, XKnowing all this,
giving all these figures, now you have
sudderly vhouaght that concessions are
reeded to be given to the capitalist
section and -hat tax rates are high.
And wtg 3 3s the taxes? Read any
of the re umrmendations of the PAC.
Does. Any one of them pay Wealth
Tax? All the Birlas—K.K. R K. and
oth@rs—the Birlas whom you have ap-
pointeg as Member of PRoard of Di-
rectors ' Reserve Bank of India —
all together—have paid Rs. 3 lakhs
cver the death of G. D Birla, What
is the total assetsshown? Negligible.
So this is how the tax colletcion is
going on.

Sir, 4o need for reoney in the elec-~
ticns ig understood, Bui it hag been
unforiundtely  nakedly pronounced.
Thig is w'st <he Econcmic Survey
says: B i

“Direct taxation cannot be relied
upon fo generate large revenues in
deve'cyping Cruniry”,

This is what M1, Mukherjee has stat-
ed, That m=ans before the elections,
full assurance has been given to the
big business houses and kuluks to
suppor! the party which is against
direct taxation. This is the penetra-
tion of fthe philosophy of IMF. This
s the philosophy of Reagan: No
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direct taxation, reduce direct taxa-

- tion. This is exactly the deepest pene-

tration of the IMF philosophy into
the head of Mr. Mukherjee, But what
I accuse Mr. Mukherjee is of serious
breack ¢f trust. And he has N6t been
very honest about it. This is what he
stated on November 11, 1983 at Delhi.
I quote from the Economic Times:

“Direct tax rates—Pranab rules
out cut”.

This is what is stated:

The Union Finance Minister re-
jected the demand for reduction in
the marginal rateg of direct taxes
in view of opposition from the
States which get g share in the re-
venue. Inaugurating the 20th All-
India Conference of Corporate Ma-
nagerg and Tax Executives organis.
ed by ¥ICCI he said: The Chief
Ministers oppose any reduction in
.income tax since 80 per cent of the
revenue went to States.

Then what is the use of calling the
Chief Ministers? Why do you hold
meetings? Mr. Mukherjee said in Nov-
ember, 1983: “I cannot touch dijrect
taxes because all the Chiet Ministers
oppose it”. And in February 1984,
when not even thres monthg have
passed, /he just tore tthe assurance
given to the Chief Ministers and sta-
ted cpenly in CICCI: Cuf thoge very
parts which hit the Stateg most. It
is not 5 question of the Congress re-
gress regime. They are all united. Is
gime or a question of the non-Con-
it not g breach of faith, This i what
Mr. Ashok Mitra is pointing out out. If
possible, a breach of privilege mo-
tion should have been brought aga-
inst Mr. Pranah Mukherjee. Refer-
ring to the Chief Ministers meeting
he did just the opposite It is g shame.
Even Mr. Bhabatosh Datta~—whom Mr
Pranab Mukherjee honours an out-
standing economist had thigs te say.
He stated ip the Statesman of March
5, 1984:

“Downward changes have Yeen
made only in’ divigible taxes......
The Centre has probably. wunder-
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estimated the loss to revenue from
income tax relief by assuming that
the lower rateg will induce better
compliance by taxpayers. If the
hypothesis that the loss will be
only Rs. 59 crores instead of the
initial Rs. 180 crores ig not realised,
the States will stand to lose more.”

This is by an outstanding economist,
an ex-adviser to the Government of
India, writing in the Statesman of
Miarch 5, 1984.

And even in giving relief to the
income-tax payers, Mr. Mukherjee has
given the highest relief to the high-
est income people According to one

- expert—it has appeared in the Busi-
ness Standard of March 11:

“The relief in income-tax was
highest at the highest slabg work-
ing out to 11 to 20 per cent in Rs.
60,000 to Rs, one lakh -slabs.”

In other words, those who are earn-
ing or are showing an earning of Rs.
1,00,000 will get more relief in rela-
tion to those whose earnings are just
50,000-60,000 rupees. Such clasg bud-
get, I do not know whether any other
Minister would have been capable of
producing.

Regarding black money, Mr. Mu-
kherjee mechanically repeated what
he stated in 1983. In 1983 he stated:
“Thig Government is determined to
plug avenues for tax evasion and
avoidance and to “ontinue the fight
against economic offence.”” But, Sir,
though this time also he has quoted,
the hollowness is clearly visible. In
_a milder language he stated: “The evilg
of black money and tax evasion have
also to be reckoned with, “There is
no determination to wipe out or to
fight out black money. I know you
cannct -do it because you will have
to knock at the doors of FIICI for
fighting the election which js coming.
Naturally this time, no rooting out of
black money, no fight against black
money. The language also has chang-
ed with the changed situation. Abcut
black money, I shall tell you what
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he stated yesterday in the other
House. He has tried to minimize an
article by VITO TANZI, ‘who is sup-
posed to be Director of Fiscal Affairs
in International Monetary Fund. Mr.
Tanzi stated: “Black money is high-
est in India”., Mr. Mukherjee tried to
minimize it by stating that *it is
an article written by a stray journal-
ist”.. That shows how sericus you are
to fight out black money. I want to
know whether he is an officer of the
IMF and whether the Government
has probed into it. What hag Mr. Mu-
kherjee done? He has shelveq the
entire thing by referring the entire
matter to another committee to find
out the depth of black money—as if
you need another committee to find
out about black money — and you
know, ag I know that its report will
never be published.

But I do congratulate the Govern-
ment, particularly Mr Pranab Mu-
kherjee and Mr. Poojary, thankg to
the eccnomic policy pursued, at least
smuggled goods of very shape and
size, including full houses, are avail-
able to customerg at their door-steps.
I must congratulate Mr. Poojary.
We have no dearth of smuggled goods
available to us, from shaving . cream
to perfume to cheese to imported
house. T read in the Times of India
that somebody in Uttar Pradesh had
imported a whole house, a pre-
fabricated house, from Geneva. He is
a retired Colonel, Col. Anand from
the Tarai area, I must congratilate.
This ig not a mean achievement. Mr
Mukherjee has taken pride in intro-
ducing cost audit. He hag stated on
page 24 of hig speech, and I quote:

"“T am providing for compulsory
audit of accounts.” Whom is he try-
ing'fo’bluff? Sir, I put a specific
question on the 22nd February, 1983:

“(a) whether it is a fact that
most of the large houses and com-
panies covered ynder the MRTP and
other Actg are not submitting cost
audit accounts at the time of sub-
mission of returns while under rule
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12(1) (a) of Income Tax ruleg it is
mandatory on companiés to submit
cost audit accounts of the compa-
nies;

?
“(b) if so, what is Government'’s
reaction thereto;

“{c) how many companies under
the MRTP Act and large houses
have not submitted any such audit
reports since 1977 and what action
has been taken against them:”

Thig is the reply given by the Min-
ister of Finance. There is nothing new
about it, the cost audit: it was there.
You would be interested to know
the reply. :

the reply. I read:

“(a) It has come {c the notice of
the Central Board of Direct Taxes
that cost audit reportg have gene-
rally not beep filed along with the
returns,

“(¢) On a test check in respect
of the companies belonging to large
houses which are being overseen by
the Directorate of Inspection (Spe-
cial Investigation) it i s seen that
in about 45 per cent cases cost
audit reports were not filed by the
companies,

“(d) & (e) The Income-tax Offi-
cerg did not seem to have asked for
cost audit reports from these com-
panies....”.

And the reason?
“ ...due to oversight.”

And whg are they? All the big 74
family houses—the ACC, Bajaj, Ban-
gur, Bird, Birla, Chowgule, ICI, ITC,
J. K. Singhania whom. you have
again promoted ecither to the TDBI or
the Reserve Bank of India.
Henderson, Escorts, Goenka, Garware,
Jaipur. Kanadia. Kasturbai. Lalbhai.

Khatau, Kilachand, Kothari, Mafatlal
and all others. :
THE VICE-CHAIRMAN (SHRI

SYED RAHMAT ALI): T.eave it,

Jardine -
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SHRI KALYAN ROY: In spite of
the fact that section 12(1)(a) re-
quires mandatorily that they have to
submit cost audit returns along with
the income tax returns, none of these
companies have submitted them. And
what action has been taken? None
so far. Are you not ashamed of it?
A worker when he fails to attend 240
days per year, losses his entire year's
gratuity. An erdinary rickshaw pul-
ler when he fails to pay loan to a
bank, is hauled up, and his rickshaw
is seized, A marginal farmer who fails
te pay the money to the Government,
is dragged to prison. And here is a
mandatory law, and between 1977 and
1984 none of these MRTP companies—
these are not small companies are
complying with it, and no action has
been taken. If anybody else would
have been here, I would have just
asked: How many crores of rupees-
are you collectnig from them every
month? T would ask, and . anybody
would ask whether he is from Com-
munist. the CPI, the CPM or the Ja-
nata. Nobody is complying with it.
And vou have 15 to 20 thousang offi-
cers and clerks in the pntire Board
of Direct Taxes, and no action has
been taken. T

Mr. Poojary, you can be very brave
to the LIC people. You can be brave
to the bank people. You can shoot
down peasants in Maharashtra. But
before these people what do you do?
In ordinary Bengalj we call it: Trou-
sers drop down, heads bend and both
the palms come in folded namaste.
So, sir, I woulq fififsh my speech, quo-
ting again the article in “Yojana” by
Shri Sachar—1-15 June; 1982 He
stated: ’

“In my view, the overall touch
stone by which anv nolicy must be

judged is the commitment in our
Congtitufion t~ remove the vast

disparity which is the bane of our
society. We cannot vossiblv make a
succesg ‘of our reoublic unless we
remove vast disvarity in urban



221 .. Eudget

cities where 1 per cent wealthiese
control 20 per cent of the total urban
wealth and 4 per cent of the top
control 41 per cent of the tolal urban
wealth. To reduce and eliminate
massive absolute poverty lies at the
very core of development itself. Can
there be any moral justification for
making greater concession and be-
nefits for such an insignifican®ly
small number of population when
60 per cent of our population is
defined as having an expense of
Rs. 20 per month ‘per person?”

This is the article which appeared in
“Yojana”, which is being produced by
you. Ang this article is by an ex-
Chairman of the MRTP Commission.
Have you any hope for these people
about whom he hag mentioned? No.
None at all,

My last point—which I will bring
up later on also—is that Mr. Mukher-
jee hag mentioned about mobilisation
of resources and helping the public

sector. Again with what face can you
stand in Parliament? You had passed
an order under the Aluminium Re-
gulation Order that the five alumi-
nium producing companies will have
to deposit the difference between the
retention price and the selling price
of aluminium. In other words, those
whose retention price is lower than
the selling price will be depositing
the money in the Aluminium Regula-
tion Account ang those .whose refen-
tion price ig higher than the gelling
price will get the money. In other
words, HINDALCO, your friend’s con-
cern, Mr. Birla’s concern, and the
Indian Aluminium, a  multinational
company, will have to deposit the
money into the Aluminium Regula-
tion Account so that BALCO—Bharat
Aluminium—and MALCO, public sec-
tor concerns, do not die of starvation.
The matter went te the court. Birlas
did not pay. The court abgsolutely
reiected Birlas’ contention and the
amount involved Tn 1983 came to near-
1y Rs. 36 crores. You are talking of
overdrafts of the West Bengal Gov-
ernment and other Governments, Are
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you not ashameg of the overdraft of
Birlas—Rs. 36 crores? who 1s going
to check it? Indian Aluminium has
not paid Rs. 21 crores. Those are part
of the proceedings of this House—
questiong and answerg and half-ane
hour discussions. After losing, Birlas
went to the Supreme -Court. I warn-
ed at that time Mr. Mukherjee, Mr.
Tiwari and Mr. ~Salve: I hepe you
are not having a confabulation to
withdraw the case or to cgme to an
out-of-court settlement Here is an

"assurance given in the House: no out.

of-court settlement will be made. I
said, the have gone to the Supreme
Court and they will Jose in the Sup-
reme Court. (Time-bell ring) I am
talking .of mobilisation of resources.
Mr, Salve replieq in this House that
because Birlag have not paid Rs. 36
crores, the BALCO and the MALCO
are in a great crisis and the Govern-
ment has to give a lean of Rs. 80
crores to these two public sector con-
cerns. And the BALCO and the
MALCO will haVe tg pay heavy in-
terest to the Government on the loan
they have taken. They have no alter-
native but to take loan because of
the nonipayment by HINDALCO. And
in the month before last, the case
was withdrawn from the Supreme
Court, according to Mr. Pranab Mu-
kherjee's letter and reply, and a com-
promise wags made out of the Supre-
me Court and Rs. 38 crores was not
paid but Rs. 23 crores was to be
paid. What about the balance? Even
today he has replied to thisz Even
today Mr. Salve in replv%o Questian
No. 1926, -15th March. 1984, has said
that the case wa« settlegq outside the
Supreme Court and of the Rs. 35
croves thev have to vay Rs. 10 crores
was waived., What abnut the interest
ta Rirlas? The Minister said: “The
anestion of levv of interest on arrears
ia ynder consideration” Ts it not a
shamefnl fact? And Rs. 10 erores was
siven. Whv? Becaice thev haev paid
to the TP State Flectricitv Rosrd. This

ig what the Minicter said. T can vosi-

tivelv tell vou tedav that not a sinele
Paise has been paid by HINDALCO
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to the UP State Electricity Board be-
cause the case between UP  State
Electricity Board and HINDALCOQ has
not been compromised in Allahabad
High Court. WH3 got the money, Mr.
Poojary? This is the worst kind of
socio-economic and political corrup-
tion. Who are involved in this? This
question hag been debated again and
again in this House. Mr Pranab Mu-
kherjee expressed deep concern, and
after expressing deep concern, Rs.
10 crores was given up from HIN-
DALCO. I demand a full ijnvestiga-
tion into the matter ag to who are
responsible for it. This Government’s
economic policy has caused serious
damages to the country’s -economy,
hag retarded its rowth angd endan-
gered its stability beth economic and
political and denied social justice to
the masses. It has only intensified the
problems. We reject this Budget.

SHRIMATI KRISHNA KAUL (Uttar
Pradesh): Mr. Vice-Chairman, I rise
with your permission to speak on
"the Union Budget for 1984-85 which
was presented in Parliament on 29th
February 1984 by our Finance Minis-
ter, Hon'ble Shri Pranab Mukherjee.
I congratulate the FinaTice Minister
for it certainly is an jmaginative bud-
get, not shackled by too many cons-
traints and aimg at bringing about
speedier development nf the nafional
aconomy. Tt is formutateas naainst “the
background of a strong reeovery in
national income and agriculture, and
an eaually impressive improvement
.in 'the balance of paymentg position.

The foodgrain production thig ye;?
has more than covered the lost ground
Notwithstanding the severe droughts
and Indifferent monsoon bBetween 1979
and 1983, it is likely to exceed the
target of 142 million tonnes. Benefits
accrued from bumper agricultural pro-
duction will go a long way in meet-
Ing part of the uncovereq deficit. To-
rether with this, the industrial per-
formance during the "vear and the
increase “in foreigr exchange reserves
this Webruary, testify and prove that
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the country hag emerged stronger by
the end of this year. The Govern-
ment’s voluntary decision not to avail
of the 1.1 billion SDR under the
Extended Fund Facility ¢f the TMF
clearly substantiates this confidence.

While meeting the investment de-
mandg of a growing “étGnomy, the

" Budget reflects the confidence of the
"economy to contain in flationary pres- -

sures, The Budget provides for -
reduction in excise - duties
and a simultaneous increase in cus-
tom, It is an astute strategical step
from the point of view of levies, This
will ‘have the effect of giving addi-
tional protection to domestic indus-
tries, from foreign competition, It
will also stimulate domestic demand
without creating & coPrsponding de-
mand for foreign goods. Capacity uti-
lisation in domestic industries will
also be aided. The reduction in ex-
cise duty on a variety of items of
mass consumption, viz. textile, tea,
fans, imitation jewellery, stainless
steel utensils, etc., is indeed a wel-
come aspect of the Budget for the
relief and satisfaction of the common
man.

Now coming to income-tax, the re-
duction in the income-tax rates, per-
taining both te the common man and
the affluent, is a most satisfying fea-
ture. The revised tax schdeule provides
for relief to an assessee with an in-
come of Rs. 20,000 a reduction
amounting to 20 per cent of the tax
payable earligr. Similarly an income
level of Rs. 30,000 iy now eligible for
a relief of 16.67 per cent. Thes,e steps
will go a long way in providing size-
aZle comfort ang relief to the salaried
class.

It has Jong been contended that
high direct tax rates simply result in
widespread evasions, and that high
indirect tax lead to higher prices,
therebv redncing demand and hence
revenue. Our  worthv  Finance
Minister has selectively cut down both
kinds of taxes. In fact it i5 an im-
portant aspnet of the budget. Tt takes
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a step forward in deviting a new
credo, that it is possible, to have
more revenue from lower tax rates.
He has pointed out, that the reduction
in tax would have cost Rs. 180 crores
to the exchequer but being an astute
economist that he is, he is confident,
that the reduction would amount to
.only 59 crores, consequent upon better
tax compliance. Thus the Finance Mi-
nister has succeeded in implicity
ushering in a new philosophy of
taxation and giving a considered and
fresh turn to tax policy.

Carg hag also been taken, that the
.8ixth Plap projects are not scuttled
due to resource constraints, in the
final year of the Plan The Plan ex-
penditure hag been raised to Rs. 30,231
crores as against Rs., 25,480 crores in
1983-84 with a 25 per cent hike in
the annual plan allocations. There is
-a specia] stress on programmeg meant
for the rursl areas. Our Prime Min-
ister’s New 20 Point Plan which forms
the core of these schemeg and aims
at all out socio-economic development
of the country has been allotted al-
most 40 per cent of the amount of
the Plan outlay for the coming year.
The Rural Employment Guarantee
scheme, as well ag the Integrated
Rural Development Programme would
create 5.0 million mandays of work,
and will go a long way towardg lift-
ing a major portion of the people
above the poverty line. T

The budget has made adequate pro-
vision for the development of infras-
tructure. The outlay on power projects
is to go uvp by 44 per cent. i.e. to Rs.
1754 crores, coal production would
get Rs. 1310 croregs ag against
1.096 crores lastear, with a produc-
thon target cb 152 million tonnes.
The allocation for Railways has been
raised b 23 per cent tn Rs. 1.650 crores
and adecuate provision hag been
‘made for the development of ports.

The stress of the buddet is on
‘Growth rather than Demand manage-
ment. The budget meets the ends of
equity and mass weflare through

7 RS—8.
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deployment of resources. The provi-
siong for social welfare, rural and
community services, programmeg for
improving opportunities for gainful
employment and productivity, of the -
vulnerable sections of society, have

The budget also gives reason 1™
hope that the era of cosi-push infla-
tion, caused by sharp and not always
justified increase in administered
prices is behing wus. The relative-
absence of new levies of Rs. 193.6
croreg this year ag against Rs. 716.05
crores in the last budget, and the
absence of pre-budget price and tariff
increases, as on petroleum products,
fertilizers, rail travel (lone excep-
tion being the hike in coal prices in
January) provide an ample proof.

In keeping with the new financial
structure of revenue, which underlies
his new tax philophy, is the innova-
tion in the budget to compete directly
for household savings by offering rates
of interest slightly higher than those
offered by the banks. The Hon’ble
Finance Minister hopes to get Rs. 200
crores through a National Deposit
Scheme in 1984-85, and another
Rs. 300 crores later. Instead of rely-
ing increasingly on enhanceq tax

“rates, the emphasis has now been

shifted to higher public sector sur~
pluses and a greater draft on house-
hold savings. It provides for a 105
per cent rate of interest for four-year
deposits, and tax exemptions on in-
terest up to ten thousand rupees and’
it shoulq prove g success in mopping
up excess liquidity and curbing in-
flation. )

Steps are being taken for the eradi-
cation of poverty. During the last
four years, the Government has in-
troduced a number of schemeg for the
weaker sections of society, particular-
ly in the rural areas, in the wrban
slums and also for the Scheduled”
Casteg and Scheduled Tribes. These
include the Integrated Rural Deve-
lopment Programme, +*he Nationa)
Rural Employment Programme ande
the two new programmes announced’
by our beloved Prime Minister -
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Shrimati Indira Gandhi on the 15th of
Augugt 1983. These are the Rural
Landless Employment Guarantee Pro-
gramme and the scheme for provid-
ing self-employment opportunities to
the educated unemployed. They are
designed to create opportunitieg for
etoployment and income generation
for particular target groups while
also creating productive assets. The
%otal allocation for rural develop-
mment would be Rs. 930 crores and for,
the IRDP and NREP, an allocation of
Rs. 216 crores and Rs. 230 crores res-
pectively has been made which is to
be matcheq by the States. The num-
sher of beneficiaries under these pro-
grammes in 1584-85 is estimated at
gver three million. The allocation
for rural landless employment
guarantee programme, which seeks to
provide work for hundreq dayg in a
year, gt least to one member of every
rural landless family, is stepped up to
400 crores in 1984-85. Ancther 25
crores of rupees have been allocat-
ed for the programme of providing
self-employment opportunities to the
-educated unemployed. The pudgetary
provision under this programme will
&ie used ag a capital subsidy against
the loans to be given by the banks
and more fundg may be made avail-
able during the course of the year for
these- two new programmes. In the
Plan for 1984-85 a sum of Rs. 243
crores has been earmarked for the
decelerated rural water supply pro-
gramme scheme. The States on their
part are expected to provide Rs. 264
¢rores for thiz purpose under the
WMinimum Needs Programme. Over
90,000 problem villages are expected
to be provided with drinking water
facilities quring the year 1984-85.

The programme for integrated child
development serviceg is an important
part of the effort of the Government
fo help women and children in the
backward areas, urban slumg and the
tribal areag of the countrv. The nvo-
gramme is already in operation in 830
flocks and will be fully operational
fn all the 1,000 identified blocks by
the end of 19%. A provision of
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Rs. 36 crores has been made for this
scheme, the total allocation being
Rs. 78 croreg including the various:
schemes for the development of gocial
welfare in 1984-85.

Qur distinguished Prime Minister,
Shrimati Indira Gandhi, has said:

“A nation is judged by what it
does for its children.”

The nalional policy for children
adopted by the Government of India
under the dynamic leadership of the
Prime Minister in August 1974 re-
cogniseg children gs the ‘“supremely
important asset” of the nation, and it
has declared:

“It shall be the policy of the
State to provide adequate gervices
to children both before and after
birth and throughout their period
of growth to ensure their full
physical, mental ang social deve-
lopment. It also envisages that the
States shall progressively increase
the scope of such gervices so that
within 5 reasonable period of time
all the children in our country

can enjoy optimum conditions for
their balanced growth.”

Sir, the child needs love and accep-
tance, nurture and nourishment for its
body and stimulation for its mind
and it is the dream of every mother
%o provide these essentials. The In-
tegrated Child Developemnt Service
has been devised for precisely this
purpose, to provide suitable aid, sgo
that the child is not deprived of its
childhood and %he nation of its human
wealth,

The LC.D.S. provideg a package of
services to the children. These con-
sist of supplementary nourishment, im-
munization, health check-ups, referral
services, nutrition and heal‘h educa-
tion and non-formal pre-school edu-
cation to chi'dren below six years of
age. It further extends its services
to expectant and nursing mothers, in-
cluding nutrition and health educa-
tion 10 women so that every chilg in
the area has opportunity of survival
and develooment into a useful mem-
ber of society.

~
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The projects are being taken up in
selected blocks in the most disad-
vantaged, backward and far-off rural
areag and urban slums. Tt also in-
cludes a non-formal, functional

" literacy programme, for adult women,
for enhancing the capability of the
mother, to look after the normal
health and nutritional needs of the

child ag an integral part -of the

1C.D.S.

Each project caters to a population
of about one lakh through a network
of 100 Anganwadis (courtyard gar-
dens) located in ity area. The number
of Anganwadis is adjusted according
%o the actual population,” number of
villages and the topography. The
focal poing for the delivery of ser-
viees is this Anganwadi. It is per-
ceived as an activity centre for
children ag well as women within %he
community.

-

Training, monitoring angd evalua-

» tion programme iz done regularly.

The health infrastructure is streng-

thened by a Medical Officer, a Lady

Health Visitor, and a  mid-wife

through primary and sub-health cen-
tres, :

Emphasis ig placed on the involve-
ment of the voluntary agencies com-
munity participation and coordination
at all levels. '

The New 20-Point Programme is a
Minimum Needg Programme for all-
round comprehensive development of
our vast country in important and
basic areas in need of development
right down to grassroot level. It has
laig vital emphasis and has generated
an upsurge for massive expansion of
the Integrated Child Development
Scheme. It would not be out of
place to mention that the IT.D.S.
takes care of the all-round develop-
# ment of the child in its native setting

and combineg in a way the psycho-
logical approach of Rousseau, Pesgta-
lozzi, 'Froebel and Madam Montes-
sori along with the demands and
nees of hig body, of his mind. of his
environment and of his heritage.
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A massive expansion of the LC.D.8.F,
is an answer to the theme of the
Universal Children’s Day which had
just been observed in this very de-
cade, There is so much pathos and so
much truth in the TUniversal cry
“Hungry Children—a challenge to
the world congcience”.

The provision for the benefiy of
Scheduleg Caste and Scheduled
Tribes and other backward classes
hag been increaseq %o 209 crores for
1984-85. The Plan outlay for educe-
tion and culture has substantially
stopped up to Rs. 204 crores zs
against Rs. 150 croreg in 1983-84.
Likewise the Plan outlay for health
and family welfare programme has
also been stepped up by nearly 32
per cent from Rs. 460 croreg in 1983-
84 ty Rs. 605 crores in 1984-85. The
family welfare programme will cover
an additional 20 million persons,

These ang the other socio-economie
prioritiezs as reflected in the 20-point
programme are being vigorously im-
plemented. The total amount allocated
to the programme in the industrial
Plan is Rs. 4038 croreg which iz an
increase of about 47 per cent over the
contain inflationary pressureq while
the outlays %0 be provideq by the
Stateg and Unjon Territories.

The total provision for . the 20-
Point Programme will be Rs. 1183
crores representing nearly 40 per
cent of the total annual plan outlay
of the Centre, States and Unicn
Territories. Even with an uncoverefl.

deficit, of Rs. 1762- crores.
2 PV,

The budget reflects the con-

fidence of the economy %o
contain inflationary pressures whilé
meeting the investment demandg of
a growing economv. It seeks to en-
sure economic stabilily while provid-
ing growth oriented incentives to in-
dustry. :

In asituation of high tax rates and
a narrow tax base our hon. Finanve
Minister is to be congratulated for
limiting thig budgetary deficit to R
1762 croves. Even Nani Palkiwala, -

with his superb gift of the gab, and . -

hig ability to masterfully twist the
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elasticity of the English language in,
flelds of perpetual criticism of cons-
tructive plans ang realistic pohcxes,
who had dubbed it ag an oil. borne
budget, had to admit, +hat the 1984-
85 budget is in the right direction.

.I woulq like to close by quoting.

Shri Swaminathan S. Aiyar, who says
“1084-85 hudget is like a breath of
fresh air. It is pointed and compact
and grappleg with the reality that
high tax rates have become counter-
productive and need to be reduced.
High tax rates have penalised only
the honest, not the rich and spurted
a_gigantic black money I once again
congratulate our Finance Minister for
the 1984-85 budget which ig a prag-
matic budget which is a budget
for stability, for progress anq for.
development, 3 product of sound
economice of an astute economist grd,
T whole-heartedly gupport it. Thanks.

.S8HRI H. HANUMANTHAPPA
{Karnataka): Mr. Vice-Chairman, Sir,
i, rise to support the budget ang to
compliment our Finance Minister for
the budget. Every ordinary citizen of
this country. finds solaca in this bud-
get. I have carefully heard and read
the speeches from the opposition ben-
ches. 1 shoulq say that they have lost
track. Actually, this ig a budget
placed by our party anq the opposi-
t;on friends have started measucing
our budget with their yardsticks.
Naturally it does not fit in. TUf our
friends from the opposition benches
use the yardstick either of Janata or
of Lok Dal or BIP or for that matter
eéven of the Communist party of our
friend Mr. Kalyan Roy, they cannot
judge it. The budget cannot be mea-
sured by these yardsticks. Unfortu-
natsly, they have lost the track in
measuring the budget. It is said that
it is an election budget. Admittedly,
it.is an election year. Certainly it is
apn election budget. We do not want
to:deny it. It is our election budget.
T{ is not your election budget be-
cause you are not coming back to
fower, -

[RAJYA SABHAJ
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SHRI SYED SHAHABUDDIN
(Bihar): You give the budget. We

shall Wm the elections.

SHRI, H. HANUMANTHAPPA:
Mr. Shahabuddin, the Indian voter
may be  ifiterate, but I. can tell you
after these 36 years of experience in
democracy, he has. become mature,

SHRY.. SYED SHAHABUDDIN:
The Indian voter does not read the
budget.

SHRI H. HANUMANTHAPPA:
Of course, I agree. He rejected us in
1977 with high hopes and aspiration
in you. But he changed his mind
within a span of two and a half years.
He,re]ected you and he asked you to
sit in the opposition. He gave the
~ower back to the Congress which
hag ontinued tha procesy of develop-
ment from the very beginning of our
Independence. The opposition could
not rul~ the country for more than
30 months; even though there was 2
massive mandate to run the adminis~
tration for five years, they failed and
had to quit offize after 30 months.
The Congress gave thiz country e
strong? economic base, provided it the
strength to face three military in-
vastions and for many other things.
Abova all, the Congress gave durable
political  stability to the country,
making an all-round. progress through
planned and integrated development.
Vigorous steps are taken to dzvelop
science and technology, ang the coun-
try  todavy can take pride in the
achievements of our  scientisty who
have vlac~d our country in the safe
position  in the world science map
through INSAT-1B and oyr expedi-
tions to. Antarctica. More than any-
thing . else, Congress promoted na-
tiona' integration, combatted com-
munalism, linguistic  fanaticism . and
regional parochialism.

Sir, during these 86 years, where
were we, angd where are we now? We
have started .our Plan in the year 1950
with 53 million tonnes of foodgrains,
and today we are producing 142 mil-
lion tonnes which is a record agm-
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culturdl ‘production. ‘In -steel, we
started with 1.4 ‘millioh ‘tonnes, and
today ‘it is ‘8.3 ‘million tonnes. - Ih
cemernit, we ‘started with 2.7 ‘milion
tonnes ang today it is 24 ‘miltion ‘ton-
nes. In codl, it was 32.8 -ihillion ‘ton-
nes and today it is 140 millich -ton-
nes, Crude oil was 0.26 miltion ton-
nes and now it is 22 million tonn-:s.
‘In electricity, we starte@ with 6.3 MWg
and now it is 133 MWs. With this
progress, the Congress hdg rtm this
country all these years, andt Pbrought
out the present picture. What iy the
barometer to test the succtsy or t0
test the Budget? Sir, the barometer
ig our masses who have sied Wy 10
power. How far have we - ‘satisfied
their aspirations and their hopes 8 the
barometer. Anq with that barometer,
we have to test it. Sir, Thit iz obt
barometer, this is the eldction mani-
festo wherein we have givem ¢ the
people before coming to powesr in 1980
that these are the things th&t we me

going to do and with which we have |

been. voted to power. How far we
have gatisfied these aspiralidne 49 #nore
important. Admittedly, this iy an
election year. We are going back {o
the people after five years, -Heow far
we have been able to keep wp our
promises that we have given-in the
election manifesto in 1986 is more im~
portant. Sir, I will just jake  the
important aspects. Much has been
saig about taxation I dg not want to
go into the actual figuret. Ang I
leave it to the econorhists and the
people who alsg wrangle with -~ the
figures. Sir, regarding taxation, we
have said in our election manifesto
that the Congresg will review  the
existtng tax system and restructure
it so as to reduce the burden gn the
middle-classes, to remove the harasd-
ment to the small trader, and bring
about equitable responsibilities - on
all affluent sectiong for the benefit of
the society ag a whele, Gir, this i3
the yardstick with which our today’s
Budget, placeg by ouy Finance Minis-
ter, Shri Pranab Kumar Mukherjee,
should be tested. Sir, he has given
relief to all sections—tg the patd em-
ployees, to the mwiddle-class, to flie
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industrialist—to  reduce the burden
by reviewing the existing system and
restructuring it. So, are we not ful-
filling it? Are we not in the process?

Of course, we cannot satisfy all. But

are we true {o the words that wd
have given to the people during the
clection or not? To that extent this
ig an experiment, and a warthwhﬂ,o
experiment, And this expenment
shoiild be commended. While giving
concessions, it is our endeavour to set
that more and more voluntary taxes
come Torward and harassment is mini-
mised. We have taken care of that.
The Budget has taken care of mdu°-
trialists also. And hig mdu&strlahst‘~
are #iven attractive subsidies and "at
the same time expected them to share
their profits. It has also taken cafc
of misuse of profits in the name of
trusts and charities and has tried to
put an end to such misuses in the
name of trusts ang charities.

:Sir, what was our promise io the

-large bulk of population of this coun-

try? We saig that there will be sub-
stantial increase in the duantum pf
credit available to small and marginal
farmers. This is our promise. We
said that the regional rural banks and
other financial institutions will  be
révived exclusively for small and
marginal farmers with adequate pro-
vision of funds Sir, you are aware
that Gramin Banks have started func-
tioning for the purpose pf making
available rural credit to small and
marginal farmers, limiting their in-
come upto Rs. 6,500. A number .of
branches are working in this country

Jn obedience to the promiseg that we

have given to the people. The
scheme of differential rates of jnterest
for bank loans for the benefit of small
farmerg and weaker sections will be
revived and it will be continued. Smail
farmers and marginal farmers will be
able to  augment their incomes by
auxilliary  occupations, Under the
NRDP programmes which we have
introduced, we have identified thé
weaker sectiong ang small and mar‘l-“
ginal farmers and  through banks
Iakhs of rupees and crorés of rupelé



235 Budget

[Shri H. Hanumanthappal

are flowing through credit for the
amelioration of their lot. Agro-indus-
tries are being set up for their benefit
and schemeg for farmers agro-service
<entres are being implemented. We
fave said that small and marginal
farmers as such will be treated as
economically weaker sections and
given all such concessiong and benefits
as may be available to those sections.
Sir, all thig agricultural strategy that
we have enunciateg in  our election
manifesto, we have followed it and
implemented it through our Budgets
from 1980 to 1984. It has resulteq in
an optimum output of agricultural
production of 142 million tonnes, rais-
dag the growth rate to 9 per cent..

Sir, coming to industries, what were
oir promises? Let mg analyse and
tell you how we have stood by our
yromises, We have said that the
Congress, therefore, emphasises a pat-
forn -of industrialisation which com-
bines maximum possible employment
with a level of sophistication appro-
priate to a  modernising society. It
will undertake a quest for appropriate
technology in every field of industry
5p as to achieve an industrial pattern
which combines viability, decentrali-
éation ag far as practicable. Sir, here
alse our new industrial policy that
vie have enunciated and several con-
cessions that we have given is taking
the shape of employment mobilisation
g well as giving stability to the in-
Justrial unity that are working., Sir,
We are streamlining the public under-
takings also. The IDBI loansg now
iiberaliseq by the Finance Minister
encourage the weaker unitg and crea-
tes ap interest to revive and add to
the industrial  production in this
country. '

Sir, we had promiged the streng-
thening of the public distribution
aystem also. You are aware, Sir, that
" through various measures we  have
sncreased- the scope of the  public
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distribution system and we have crea-

ted 5 monitoring section alsp to super-.

vise how fay this facility hag reached
the consumer and how far it has been
misused and wherever it has been
misused, what stringent action is to
be taken.

Sir, in the case of employment also
we had promised to the country and
to the people, one adult membey per
family employed on socially accept-
able wages and a phased scheme to0
create sclf-employment for skilleg ang
qualified youth. In pursuance of these
promises, the NREP programme, soil
conservation programme, afforestation,
irrigation and the other worky that
we have faken up and recently pro-
nounced by our hon. Prime Minister,
Shrimati Indira Gandhi, on August 15,
1983, the rura; educated unemployed
angd the rural labour guarantee scheme
have been implemented. These are
the schemes which have been imple-
menteq in pursuance and in conson-
ance with the policy that we have
enunciated in our election manifesto.

Then, Sir, we have also mentioned
in our election manifesto about the
problemg faced by our people in their
employment abroad. What wag our
promise? Regulations in regard to
Indian -nationals seeking employment
in other countrieg will be examined so
as to obviate the hardships. My
friendg will recall that we have enact-
ed an Act and thé Labour and Re-
habilitation Ministry is looking into
it. In pursuance of the Act the hard-
ships that eur people, the Indian na-
tionals abroad are facing, we are try-
ing to golve them. Wp have regulat-
ed the agency licences etc. eand the
Government is taking action in pur-
suance of our promises. .

SHRI SYED SHAHABUDDIN; They
are making it gtill harder.

SHRI H. HANUMANTHAPPA:
Whenever we introduce any new pea-
sures, there will be hardship anq by
experience . only we will have to
solve them ang  come to a decision.

El
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After all, we cannot gnticipate every-
thing under  the sun while making
- Jaws. After all the laws are made
by ug and they are subject to correc-
tion as and when any defects come {o
gur notice, Whatever hardships or
facunae we come across in implement-
ing them, we are prepared to solve
them and you are there to help us.
Sir, T have dzviated from the existing
practice, by including details of the
eritical analysis I have made of our
promises.

THE VICE-CHAIRMAN (SHRI
RAHMAT ALI): ] appreciate it.

SHRI H. HANUMANTHAPPA: I am
oaly afraid of the bell

Coming to our promises to the Sche-
duled Casteg and the Scheduled Tribes,
in pursuance of our promise to them,
immediately after we took over this
office, we have introduced an amend-
ment to the Constitution, extending
the period that was promised, ang we
have thus honoured our promise. Not
on]y that, we have gllowed the reser-
vationg for them to continue,

With regard to freedom-fighters we
had also given certain promises that
their pensiong will be reviveg and
continued. The House will be pleased
10 note, very rgcen‘dy our hon. Rail-
way Minister has announced grant of
two first-class passeg for the freedom-
fighters in their lifetime, to enable
them to go round the country and
have a tour of the country and know
the developments which have taken
place and which they were dreaming
of before Independence, and thus,
they wil] be happy to see the present-
day picture of India after 36 years of
independence, about which they were
dreaming under the British rule,

Even in the field of sports, we had
promised a national scheme for sports
and games including indigenous games
for the students to encourage and
enhance the love towards sports in
the country. We have not only sucess
fully conducted Asian Games, we are
also. encouraging sporty in the schools

and colleges, and our Gavernment, for v
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this purpose, hag set yp a separate” -«
Ministry for encouragement of spoifs,
in pursuance of our promise given Yo
the youth of the country.

In the international gphere also, we
had given certain promises, like
strengthening the defenca capability of
India commensurate with her size,
natural resources, humap talent, stra-
tegic position and the long land, gra
and air frontiers, Hon. Members wil}
recall that our defence allocation has
beeyp enhanced by about Rg 600 crores,
and our defence personnel are very
vigilant and watchful on our borders.
Our promise wag fo “adhere firmly Yo
the policy of peacefu] co-existenpe
and. concept of non-alignment a3 de-
fineg by late Pandit Jawaharlak -
Nehru”. And in pursuance of this
promise, our country had taken the
credit of hosting the Non-Aligngd
Movern:ent conference. Not only thal,
our hon. Prime Minister, Shrimali
Indira Gandhi iy the Chairperson pf
NAM, and only in pursuace of the
resolutiong and discussions at the non-
aligned conference, she ig visiting the
neighbolring countries the third-world
countries. She is now recognised ms
the leader of the third-world coun-
tris; against the two worlds of Ame-
riza and Russia, there ig the third
force emerging, the third world un@er
the leadership of India and our Prime
Minister, Shrimati Indira Gandhj Our
other promise as to have bilatera] antl
multi-lateral discussiong among the
countries and in the recent CHOGM
conference, we have been gble to cotne
to an ynderstanding with the = Cam-
monwealth countries to advancg our
trade between the participating coun-
tries. ’

Having said all thege things, I want
to bring some of the vital points {o
the notice of the Government. One
important aspect which has to recetve
the atteniion of the Government us
wel] -ag the public, ig our family plan-
ning programme. It is estimated that
our population will grow {o one hun-
dred crore by the year 2000. The gap

is only of 16 years; we are in the year{
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1§84 now and by the year 2000, our
populatlon will be one crore, that
fmeans, 30 croreg will be ‘addeq to it.
We have takep persuasive and moti-
vative methods to contain this popu-
dation growth. But I am gsorry to say
that. all these effortg have failed to
Feach the rural people. I can give an
example. It is the rural womsn who
. had brought down the birth rate in
~Ghina. There is urgent necessity for
family planning. For this, you should
20 to the rural areas, yoy should in-
wvolve the rural women ang make them
understand the necessity for family
planning. This can be done only by
educating women and raising their
status. We should educate women,
particularly, rural women, and raise
their status. You should give them
employment ang make them partici-
pate in the national activities. In this
¢éonnection, I would suggsst that there
shoulg be compulsory education for
girls up to the tenth gtandard and
family planning should be taught as
ong of the subjecty at the high-school
level. This will go a long way in
educating them, in gspreading - the
message of family planning and in
bringing down the birth rate. Tt is
time to bridge the gap between popu-
Tation and development.
and comprehensive population policy,
which should inciude female literacy
and the raising of their status, is neces-
sary. I think even the friends from
the other side, Mr. Shahabuddiy and
ofhers, will agree that we should
evolve a national policy on this. They
have now stopped talking of family
planning. They are waiting for one
more opportunity as they did in 1977;
if possible, to make use of. But I
would request our friends on the other
side that they should help us in
evolving a national policy on  this
because whether they rule or we rule,
this is a must in order to keep up
the pace of development.

Sir, there is one more aspeet which
hag béen lost sight of or, which has
not received the. proper attention
This is  education. Of course, our
F'mance Minister says that if yom want
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economic growth, you have to sacrifice,
He says, you have to sacrifice some
items. But hz=alth anq education are
two spheres, where we cannot sicri-
fice. We should not also. Time has
come when our educational policy has
to be reviewed Of course, we had
agreed upon the national health policy.
But we should do something in regard
to education. Our hon. Prime Minis-
ter hag set up two commissions on
teachers. I wrote to her ‘Please in-
clude education as a subject’. These
commissions shoulg go into pot only
the amelioration of the conditiong of
the teachers, but they should also un-
dertake g thorough review of the
present educational system, which pro-
duces lakhs and lakhg of graduates—
our Yyounger generation—and leaves
them in the gtreets to burn buses and
s0 ofl. Hence, I would request the
hon. Education Minister ang the hon.
Prime WMinister to enlarge the scope
of these two commissiong or appoint
one more commission so that  they
will be able to go into this and evolve
a new educational policy.

Now, I come to the functioning of
the banks. Of course, our hon, Deputy
Minister, Shri Janardhana Poojary,
hag just left. He hag started a crusade
against the bank officers, not against
the banks but against the officers, who
are not willing to participate in and
implement the aceepted programmes
of the Government, Still, much has
to be done in this sphere in the rural
areas, in the far-away places, where
these loans are not being distributed
properly.

Now, I come to the question of
special component plan. Even though
Budgetary support and the allocations
are there, the mid-term appraisa] it-
self says that even after three years,
the performance is not even 50 per
cent. Thiy shows that it ig not enough
it we make alloeation in the Budget.
But the implementatien aspect is more
important. Thig we ghould take care

.

. of Here, even 50 per cent of the



241 Budget

amount has not been spent and suffi-
cient attention has not been paid in
this regard.

About reservation policy. I spoke
on the UPSC also. But here again,
the policy tn regard to reservation has
been accepted by the Government.
The several circulars which have been
issued by the DPAR and the Home
Ministry are not being implemented
fully in any of the departments,
whether they are under the Govern-
mant of India or under the State
Governments or whether it is in the
case of public sector undertakings or
in the co-operative sector. Here is
a premise which hag been given to
these people. When this is not being
fulfilled, a sense of resentment or
unhappiness ig created among  these
people, on the one side. On the
other, jealousy 1is also developing.
Anti-reservation organisations are
also coming up. That is why, I would
say, we shoulg effectively implement
the reservation policy. With these
words, I commend and support the
Budget.
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gy ® owar a@l miIar o gwil
fag wwrwn & FIT QT fafaedls

[ 15 MAR. 1984]

|
!
!

on the Table 244

FT WX EIT & AT IT H 0H
Fud FaT @AT B ¢

vy feqfe § arameor s;mar w4
T¢ a< qshafa % T F favg woAt

- Far-fey @ gy € B faw avg

1 g3z I a7 aw § 9w fov faw
9] F W F@q A foew oy 59t
F w7 | ¥fEw wv 7 agfag aaz A
FI § A GIW UK FTE; AT JF TG
YT 21 37 TR FATHEATN TG
FroFdr asg g fe a3 ¥ aaat
FITISTHT AT TCAT FT §FEN T
Ffag o8 dwaffa FasT # 20 o
FIAET F IV 8T § ¢ 7Y gL FW
FT AT FET & | B3 TIAIVT AT F
wesadl qIniaT ¥ 1979~80 F 3390
TG TAT 40 FOF sxfaaai st et a1
aEr ¥ Y T 9 EET T FI IIH F
HARIT FATET 74T § | HIT FTABA
F AT FTH F T AT I Fawre

| FTAEAT F AT HE F FIOT X A

1981-82 # 2820 ATE I 28
FUT HT FAATT AOOLT 74T | 5 THTT
T NTATF Gl st F ogA
gal # 570 w1g safaqay ot w0+
g% 6 FUT AT F TOAT &Y 1@T 9T
FE FT AT qOIAT ST HRFATE 1

WA, B3 Al § 10 QT

20 TG T &Y AT Fy @Y F FIT
AL FT FTETH & | T AFIN F7 &7 AT
FIIT 7T § o a T & ary aQE o
TFT F T aTs Frdw E HITST 9%
a8 T FT WY & | @R 79 GOt
gt F Favl & T NS fow ogs garh
ST JdT 71 UF ¥AICEN fzur @ A%
Ia% 11 g fxo wo 1 &few sv
AT FY Jaw & a1 Fwrar @ e fadent
gt & N g genre At ey E ek
a Fd E, A AEt & 1 X ar 3y
TRET VT FAS A T are A Ty
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gara ¥ g 9g 78" a3 ¥ 917 €1
wrqay afe T gA@ T G A @ N
T [ I /i TR, 7T T AT HAA)
W7 aFd) 97 )

Hiaq, g faidfi g7 F 7§ ag
ot AgY a7 " & Fi {7 oadT v SqaqdiE
T %41 2 F guAd g fx v
gz q2e SaaTHe N AARA ¥ q97
s ) ... (3Tae)

sfimg, 1@ T gk f{od
~wrEaY ¥ g WY 7T & fv dfqgam § frg
T qada AfgFETG § W FI AT
FfUFTTHT FIFT AT ) TATEET HIE
Ay qlvT ¥ § orgr a< w46, 2 77FE
AT O | ¥ NY @Y § 75 W
M &1 g afaar § wifga @
IEC & | 98 Faa 7O g7 F
& FEY ¥ ITa IET 1 AT @, Al
WG FT SN AU A T a6 F 4T,

¥l A W AT R | FATAG FW A

Rar ar 79 a1E AT F waTHE §

AT GTHIT GH TTHRTH FTEFA) € 1

g TSl F AT TR TFTL AT )
¥ eI H A F AT E |

a@rzg, aigarw § faar govas
frg ! 15 =Ew, (1983 AT Gew-
-gearade TR B fr gt g Y
T AT g A S ¥ A ¥
1983~84 #§ 2.5 91 ¥TF 7} &I
frgtfa R g foaar i sd F a0l
T 1984~85 ¥ f9g 3, 25 AT 7IY
#1 ufy fagif 3 & 1 31 A9,
1984 §F ¥/ T & FHaia F9 o FH
1 TG 63 AT 647 AT Ta A
“fagrfem & v TN &

. i add § g R A Sae f
¥ gnad FFE T AT § ) qfe
gEAY wUEAT GOy afel 9 A ¥
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R AT QT F v T T awar
YT A F HIT F T 97

=i} §9T NgEEdw : WIT & IR
F-sra @ Fo ot sw ay g ey

FATE WS WGE : W9 ¥ TG
g F#T gEd o7 )

StgT ¥ a8 wyr fw 46. 2 T@E
syger i g | 39 ald F g
FW FT AT FuTH g s & |
LT T TANqHE WUH UER
FIATOT ASHATL FTAFA, FrATor g
QAT AL FTIH, T T A
g foeg @t &7 e &Y [T Y FA
am ¥ fag faay &7 & Far< frar mar
g1 3w ¥ wfgs wagaw @ | T9 T
aga faxfaa E ai- o aga fasvgu &)
freggueaid Ta T § ¥ad 15.13
qede a%id wAqr g, gfw § 24. 84
yzqe 40T saar g, fguraw x2w #
27. 23T TOT STATE | ok ¥
faadia mre w1 86 &Y IPAT ¥ gav
gfgs wl< oo argT | AT B
66.40 THE TOT SAAT AT @ |
fager § 59.73 qwWE, 7e w3AW ¥
57.73 90T M @I § 57,69
qIAE, TE ZA9T TFI & wg, (5 T aHT
T A eMaT SAT gy Wik 94

- EFAE T GAIT FIAT 11 | Frgar

wfg® Ta1 axwIe s fues gama; ¥ (o
gq HIAT AT{gq Ta71 FE g a7 Wl g
AT JAFT § U qTa 6 FgAT g

- fo oF IwaTa TS ATTF SISV AT

17 fres gu wsat & fa¥ awrs s
YT SAFT AT 97 TAT2) &1 foer 1 g7
fres gu weat & fad wsdim T O
us qTaw fagaa fwar s g Wi
& s w1l faegam ¥ agq 9T nemaa
F& 0F quy e & fogd g
gvs fawm ¥ fa¥ wrafasar @
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| gt aF O qImEd F w-
are #E ¥w qw@ FoATANT &y
frafeq 7t g€ & 1 vawT €t A <@
& da ¥ foog g7 & fasre & o
R afafa frgza sree gf 9wy
Iax uF Y faya a3 wawt famfar
2 Y FLHIT & famrardiw ¥

Fraat & ¥ Frer =i @dr g
frdt 22 & R TeAfw
WE AT g W F Frane, §
T THTIREE A g1 gu S i gk
agArM 3To mrfemdar 48 gy §,
wAae wFHIAITaeE, § Y ow aTer-
T 39 ’W F¥ AriE # gfwma ¥ 2
JIAT I A1 FgAT AT £ avemor
afFd oY e A [T ¥ 3T I3
WIEAT IgAT @I = @rsy
g STAN | qSAr wEw &
AR gt ag g fawr g
¥ 65T AR AN 75007 @ FG
FAEWATE | W I & AT TH
SR T g9F FT gEr A A€ ar
FFAT| NI agTHIX AT TSI
T IEFT GIT AT I Ay IS 5T
JOTET  HAW: AET TSN OF WAT
A a3 | § wgrarse ¥ fre & frod
gT AR ¥ AT § 1 agt W fwsy
g1 SHTRT ) SR F A @ra
¥ ford, vaew & for, e & Ry e
G & 1T ARG ) St g AW
IAT TS A1 A T S @
ARG qaW I 1 wwr
F UFA FT THE AET § glAA
¥ IOmRT agWT ATAE ST a«
&1 9T ot § S T4 W QI
aqTT & | ¥ g g | wg fear
afF argaRgd ¥ o frew
g awt F s s § fowfaa S
F qHEGET A OFE qF F1F
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foo ot wgea ¥ a5 faacq wEd
fF ae w@ERTA FO@ WA I©
mafrFaEl F1 Aw F Q@T SET
Fifgr | 8T HY fuws Twedl
Fare F #gr AT G YT 97T IATT
foor T, SA el &Y aafaFar 2T
Tga w0 1 AP ¥ faad @
faer gt & & | 99F w1 aEwl
daFagragT e g g1 afe @
FEN VT 78T § Y B2 81 SR
Fragr 9 grafarar sz
ara @Y ey Fragee ¥gT Uy
Fragw A qrafawar & Jifge | 99T
wa & 9 Bt fee o

&1 7ga g 9 Tl & wewwa & fog

wF g2 sraw fraga fRar war ar
gy fawriant & g e Ry &
ot faeti &7 fobre FTA R @ L
wrget § v faed AR fres et
far oY = ww1e FT wEw fag
ot fad F faed o8 gamsi
F9T FHIGIT T IH |

A, iE A g S wgl H
gz a0er wy afegdt W feard ¥
g1 B ASAT FETAT 1981 F
3. 12FOT FARET v ¥ @Y g |
¥ wwg g, oot A wawar
S8 M Fagwar€ £ rEw
W MEA ¥ AW 9T ;e AWML
ot § 1 g afat F) gem ¥ fau
R gl § S o R S
g oml aww fadiw o IO
HTIEAFAT & |

famT ¥k TR WY WX T
Fe Haw am {garmrg A
FT 43 ®UT  weer (@ &1
AfgenTe &t daw 25 wfama & ol
g1 8w %t farm § gra el wfgan
feag wamT w3t | @R AW F 7 fgan
% feafs mritw &, o fs afigemeil
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T gER GATY FTagT AT AR R |
¥=aght frgm wEwe o faw AT
st Afgemit ¥ fauw famw FniEw
fifrd &3 ) 9% far gk w Ay
afgeg  gEmr s gwid & ¥
TR a1 Y T BrEA fafee a3
& s

Y99, 6 AE, 1984 FY TF 7 'q T
I GET 840 F I H FFT T AT
f& 111 Ffmt odfr § foas am
o W@ ¥, T I FA v
Fréx wdq fFarar g 50 gae
g e omFE FHA F gL AT
S WX AT AAFT AT J@aT &
IgFr 75 wfowm  wwfEl ay @
AT T Afgw S 25 gfwa
A e Farw v S ogwar
T WU HEA F UF A4r
OUHT FTWET A FE@T T AIFT
aget ¥ fraar @ ar § o 0@
TAETS G &, T wEFR d
FIEY AT &7 FFdT & afg gw<
fawrer & il R ST )
FI fATE T AIG |

faaet & Y W g7 F A @y
o qw F IR AA BT AAET
g W@ &1 HIw A vW
g1 T 19837 T 83 HTaTA TNH
o & oY wf aF 55 ThETC
™ g1 AT @R ¥ FA0q }
f& ¥ g 3w & faes 1o gAEl §
qme qE AT IT  ATCATET BT QA
gagr dr s 1 3AR 38 gaune
gk W F oreF 33T AR

AT, WU T ATy AT T
farmt ¥ ¥ wivaw @y § I
gra frate & Trearge famar grfize
o faw ot wwar § 0 T gER
faata. & wfafafe 2y =8 &

A

R
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sfiaq, sgrAREl St ¥ gw aw
#3Q § g@Td /¥ 7 A wR
FT waraat w1 v smaew fzar @
IAFT gH W FW £ | AT
MT Ara-o7TA I F A FH A
T qFAT 2 IFAT F& ¥ f@¥ wEr
war g A fEwar v w@r g faa
AT Y W WL qE AT W g |
afws g% arg @iy qaEay §
T gmEFET 9 G § B WL
g9 T & AT ot FW FET IGA
S§Cr 2 1 wrgAw fafred sy
ST & oTRW FY WarAqy v g v
A ¥ WT F@IN *r Hifowr §
qar g 1 afz T mEwal #r 96 9@
g wig fear g & w0 TOd
gT 99T gFY § | X7 wsal F |19
# ¥7 e FT @hE F@ § AR
grgda fafaeer &Y ariad § )

SHRI AJIT KUMAR SHARMA
(Assam): Mr. Vice-Chairman, Sir, we
have just listened to the hon. Mem-~

* b~r Sarojji and I was delighted to hear

her remarks against the Opposition
also. But possibly in the discusion
of the budget, the hon. Member, Miss
Khaparde will agree that more agree-
ment with the Finance Minister will
not contribute to a helpful discussion
of the budget. No doubt the Mem-
bers of the ruling party are charmed
by the smiling Finance Minister.

MISS SAROJ KHAPARDE. No, no,
we are not charm~d by his smile. We
are definitely charmed by his budget,
by his programme, by his progress.

SHRI AJIT KUMAR SHARMA:
H-~ ha- produced, or placed before us,
an outwardly....

THE VICE-CHAIRMAN (SHRI1
SYED RAHMAT ALI): You are also
smiling. : ‘

MISs SAROJ KHAPARDE: We aré
charm~d by the smiling faces of the
Opposition.
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SHRI AJIT KUMAR  SHARMA:
But the fact is that the smile of the
Finance Minister iz  deceptive and
treacherous. He also possibly knows
it, because he has, while presenting
this budgat, sought to set a program-
me befure us, which is a very short
term programme, may be for a few
months only and in the next budget
we may se€ a completely different pic-
ture—may be -in November or in De-
cember or whatever it may be.

Now, Sir, before I take up the pro-
posals of the budget, I would like to
place before the House that thig bud-
get workg in the context of a parti-
cular political situation. - More preo-
vision of money .in the budget and-
presenting an account does not load
to any concrete results unless the
very political system helps it. But
there is now 5 serious political crisis.
The Finance Minister may provide a
lot of money, but for the purpose of
actual implementation, there must
be a gupporting political structure, a
political foundation and a political cul-
ture. And the State must operate as
an gutonomouy institution. But what
do you find today? Today the re-
lationship between the State and the
civil society has been smashed. We
find a ruling party, but we do not
fing a Government in the real gense
of the term. That is the irony of the
situation. Co

MISs SAROJ KHAPARDE: Do
you ﬁn‘d a Government in West Ben-
gal, in Andhra Pradesh or in Karna-
taka?

SHRI  AJIT KUMAR SHARMA:
I request Sarojji not to take it in a
partisan view. ‘If she glso carefully
analyses, she will] come to the same
conclusion as I do. Now, I give an
example. Take the Rural Develop-
ment Programme for which a sum of
Rs. 932 crores has been provided by
the Government. And it is part of
the anti-poverty programme. But
what has happened in actual practice?
The provision of Rs. 932 crores has
enlarged the scopa of greater corrup-
tion in the whole society, Not that

[RAJYA SABHA]

)

“time.
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the provision is bad. But the way it
has been implemented, it has leq to
an enlargement of corruption gnd more
than half the amount of money has
not gone to the people for whom the
money was meant. When you iook
at the anti-poverty programmeg in
actua] practice we find that these pro-
grammes have been turned into pro-
ruling party programmes, That is a
fact. That is the hard reality. Even
the ruling party members will agree
that unless they also tackle this, ulti-
mately they will fall a prey to this
danger and ultimately they will rea-
lise and say, nothing has come out of
this whole game of what is called
rural development programmes, I
will give yoy another instance. The
20-point programme hag been enun-
ciated and publicised gnd it was ori-
ginally enunciated in 1975. During that
period this programme wag aimed at
achieving legitimacy for a Govern-
ment which wahted to throttle the
people. That was the main basic, aim
of the 20-point programme at that
Today .we find a new 20-pomnt
programme, And  surprisingly this
new 20-point programme has become
suddenly, without anybody’s, any
authority’s discussion or approval
what ig calleg the core of the Five
Year Plan. Apd what do we find to- -
day in actual situation? The  Five
Year Plan document is there, The
discussions on the Plap are there. But
the whole administration is more in-
terested in ig more geared to, not to
the implementation of the Five Year
Plan, but to the implementation of
the 20-point programme. The 20-point
programme is a politica] gimmick. I
do mot know ultimately what resulls
will come out of it. This is how
things are being done. And when the
Finance Minister comes out with a
Budget and he makes some bold
assertiong about a good management
of the economy, it is again nothing hut
deception. What is the economy that
he is controlling? He has given us a
budget of Rs. 42,000 crores in which
there is a deficit of Rs. 1780 crores.
But what does . the budget indicate?
This Rs. 42,000 crores relates to only
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haif the economic management of
which he makes a claim? The other
hait comes under the control of biack
money. 'Ihe Finance Minister of the
Umon Government is in the control of
. only 50 per cent of the national econo-
T my, If he is managing anyihing, he
is managing only 50 per cent of it;
the remaining 50 per cent has been
managed by the black money opera-
tors, And even within his own sphere
of functioning what do we find? Even
in his own 50 per cent, the actual
authority or a large part of the autho-
rity has been handed over to a new
breed of corrupt politicians, bureau-
# crais and the policemen. And we find
commercial interests penetrating and
operating in ¢he rural areas. And
then we find illicit traders and local
landlords and  political land lords
dominating rural areas. All  these
different forces are managing their
own spheres, The Finance Minister
remains
budget before this Parliament deceiv-
ing himself and the nation and we
also—whether we criticise it or we
support  it—adopt it. And- finally
when we adopt it, whose interests
rea'ly does this Budget serve? Not
the interests of the general masg of
the poor people.
Finance Minister js more concerned
with the interests of the rich class,
tht elite class, because that iz that
main class which now supports the
Government. Inh the resulting situa-
tion the general masses are safely
. ignored. The budget is not mass
“oriented, in spite of the provision of
Rs. 932 crores for rural development
programme,

When we talk of a budget, it has
got two -aspects. One is the annual
aspect of it. That covers the -annual
provision of expenditure and income,
The other aspect relates to the long
derm policy. Now, there is no policy

indication given in the budget. It is
onlv some ad hoc arrangement of
addition or deduction of taxeg and

. duties. The Finance Minister gives us
a rosy picture of economy. But what

satisfied by presenting a

The Budget- of the-
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are the real facts. The pudget is float-
ing on oil. Income from petroleum’
has suddenly increased. .That again is
not a permanent resource, After a.
few years we may not have these oil
resources. As such the economy is
not on a stable foundation. There is
no long-term prospect or long term:
perspective and we do not find any
prospeet of socio-economic change, In.
the past few years there was a lot of
talk about socialism and social trans--
formation. These words are no longer
used now. These have been conveni-
ently forgotten. If you look at some
of the figures in the budget what do-
we find? The budget provides for
Rs 490 crores for police, mainly, for
CRP, BSF and Central Industriak
Security Force. When it comes to
education  the budget provides Rs. 4.7
croreg only for adult education. But
Rs. 60 crores are allocated for tele-
vision expansion. I am citing only a
few figures. What do these indicate?
If it indicates any priorities of the
Government, these priorities are more.
authoritarian. The Government has
more money for instruments of repres-
sion and control over the people, It
has more - money for expansion of
television. And then what is the.
actual role of television? A  very
recent survey report in Europe has
pointed out that television cannot be-
an educative medium. At best it can.
be an entertaining medium. The most
dangerous role of television i that it
makeg the mind drousy and it para-
lyses the mind of the viewer. It makes
his mind passive. So we do not have
money for education. We do not have
money for providing free and compul-
sory education. That is the tota] pers-
pective of the Government. Whatever
may be the bold claims made by
Government about removing poverty, .
the fact is that they have no concern
for enuality and justice of the people.
We find extensive police raj operating
everywhere,
ruled bv  Congress (I) or by some
other vartv. We find a new police
culture which is enveloping the entire -
country about which the ruling party
in the Centre must be very careful.

whether it is a State- -
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“The growth of thig culture must be
.stopped right now. In the budget we
~do mot find any ray of hope for chang-
§ ing this gituation, Now, Sir, I
3 rpM, would likg to refep to only one
or twe pointg more Sir,
~the Finance Minister hag not lost any
~opportunity for taking credit when-
cver nature has been bountiful.. But,
whenever there \has been drought, he
blames the nature for the bad results
in agriculture, When nature is very
much bountiful, he takes creditf by
-saying  that the improvement or
progress in agriculture is because of
the very sound policy adopted by the
Government. Unfortunately if you
look at the total picture of the econo-
my, whether it is agriculture or indus-
try or energy, vou will find that the
picture is not very bright and the
‘claims made bv the Finance Minister

are not supported by facts:

Now, if we ook at the other provi-
sions of the Budget we will only find
that the Finance Minister seems to
be keenly interested in expanding the
television network to about eighty
per cent of the villages in the coun-
try. But. Sir, throughout the entire
Budget, we do not find anv concern,
any gerious concern, of the Govern-
ment for providing eclean drinking
water to eighty per cent of the vil-
lages. Nor is he interested in provid-
ing for education or in making poe-
ple literate, in taking Jliteracvy to
eightv per cent of the population. if
not a hundred per cent. Therefore,
we cannot hove for anv long term
chansee to come ahonut in the conn-
trv throush this Budget either in this
year n» im the vears to come. It may
at hest <erv. «ome wvurnose for the
rulin. varty for the coming elections.
But it is also vossible that it will
boomerang on the ruling party itse'f,

Now, Sir, I will mention only one
more point and will finish., The ¥i-
nance Minister has in his speech, re-
ferred to Assam. He has mentioned
that he is providing Rs. 82 crores as

additional loan to the Government of

Assam for the purpose of relief and

[RAJYA SABHA ]

"Assam  but also the
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rehabilitation, Here, Sir, I would
like to point out that the Govern-
ment, which has mismanaged the si-
tuation, resulting in a very great loss
of human lives and loss to the whole
economy, cannot save that State just
by providnig Rs. 82 crores, There are
two points to which I would like to
draw the attention of the Finance
Minister in this regard.

The first thing is that unless and
until political stability is restored in
Assam through a satisfactory solution
of the problem of foreigners there be-
cause of which the Government that
is operating in Assam has lost its le-
gitimacy—no amount of grant or assis-
tance will help the Government in
bringing about any kind of a stable
economy or stable politics in that
State, not to speak of any improve-
ment.

not only the State ;of
whole North-
Eastern Region and other States like
Orissa and Bihar are under the per-
petual clutch of the colonial economy
and a colonial] policy. Delhi, even
after Independence, hag not ceased to
be colonial in its outlook. The politi-
cal bureaucracy in Delhi still remains
colonial in its attitude and the colo-
nial economy is still operating in
these backward States. Unlesg and un-
ti1 this is abandoned and a radical
change is brought about and the co-
lonial system is replaced by a socialist
policy in these States, no amount of
grant and no amount of assistance
will help in the grow'h and develop-
ment of these areag and stability of
politics and stability of economy in
that State.

With these ywords, Sir, I would like
to remind the honourable Finance
Minister of the need to look into these
things and to see that the implemen-
taion of he Budget proposals is. not

Secondly,

done only in the narrow interest of

the ruling party and that it is not po-
litically misused, but its provisions
proverly used in the interest of the
economy and in the interest of the
country as a' whole, Thank you, Sir.

»
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SHRI BIJOY XRISHNA HANDI-
QUE (Assam): Mr. Vice- Chairman,
Sir, I rise to support the Budget, and
T congratulate the hon. Finance Mi-
nister for a Budget which is balanc-
ed, purposeful, development-oriented
and with well-defined directions. Sir,
of all the aspects of the Budget, T
take special note of its emphasis on
and thrust towards development, It
is also to be noted that the Budget is
being treated as a tool of economic
policy rather as an instrument for
raising tax revenues,

Sir, you wil] remember, in its chap-
ter “Future Problems and Prospects”,
the Economic Survey has rightly
pointed out:

“While the Government wag able
to step up planned investment du-
ring the Sixth Plan by 25 per cent

- a year by raising tax rates and the
prices ofsproducts manufactured
by public sector, the scope for rais-
ing more resources in this way was
virtually exhausted.”

Sir, more specifically it pointed out
“Direct taxation cannot be relied upon
to generate large revenueg in- a deve-
loping country . . without adver-
sely affecting the incentive to save
and invest”. On the other -hand, indi-
rect taxation had reached such high
leve] that “the scove for raising addi-
tional resources through this instru-
ment beyond the normal growth of
revenues associated with rising pro-
duction is limited”.

TThe Vice-Chairman (Shri R, Rama-
krishna} in the Chair.]

Lastly, there was little room for
further ircrease in administered pri-
ces. Thus by reducing the rates of
direct taxation and - selected excise
duties, the Government has conceded
that higher rates of taxation had be-
and that
the time had come to lower tax rates
in order to both stimulate production
and reduce evasion. The reduction of
jncome-tax rates at all income .levels
is particularly significant because it
marks a retreat from the policy of al-
lowing inflation to raise the rates of
taxation on real incomeg that has been

7 RS—9.
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followedq not only here but through-
out the developed and developing
countries of the world over the past
two decades.

Sir, coming back to the develop-
ment-oriented aspect of the Budget,
it has taken for the first time a very
serious and realistic view of the Cen-
tra] public sector enterprises in un-
equivocal terms that “economic viabi-
lity must be the principal test for the
survival of an enterprise”. Sir, the
overall dismal position of our public
sector hag been frequently discussed
or commented on in this House. A to-
tal investment of Rs. 30,000 crores in
the pubkic sector, most of which are
eternally in loss, is no mean amount.
I am not going-into the management
aspect, though there is a lot to be
said. There is somethig basically
wrong in our approach, What I mean
ijs that in the Budget it has been ri-
ghtly prescribed as one of the rcme-
dies as modernisation of industry.
With this end of view, the IDBI al-
ready has been providing liberal fi-
nancial facilities for modernisation of
industry. The widespread sickness in
the cotton and jute textile industries
has been -as much due to their failure
to modernise machinery and equip-

‘men+ ag to their inability to respond

to the changing pattern of demand.
The total amount outstanding from
422 Yarge sick unite was Rs. 145328
crores as on Jyne 30, 1981. Only two
years ago. the outstanding amount
was Rs. 1101.73 crores spread over
345 sick units. In most cases, sickness
i~ dia to obsolescence in traditionay in-
dustry. Though unpleasant, the trend
clearly establishes that the sickuess
in industrial sector has been growing
at a faster rate than the growth rate
of the bank credit. Thig is very dis-
tressing to the banking system. The
figure does not include the outstand-
ings of thousandg of sick units in smalt
scale, agricultura] and other sections.
Add to this the amount blocked in
lakhs of guit-filed accounts. A dismal
picture of the Indian banking and

i
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their inherent capacity to earn pro-
fits emerges from a study
amount b'ocked in sick units and
suit-filed accounts, '

It is distressing to note that only 9
jute mills have so far availed them-
selves of soft loan offered by the IDBI,
though there remain a huge backlog of
modernisation. The amount sanctioned
to the jute mill industry undér the soft
loan scheme has a meagre Rs, 27.50
crores, compared with about Rs. 500
crores for textile mil's which is also, by
no means, an impressive figure, What
caused further disappointment to the
authorities and financial institutions
was the less than 50 per cent utilisation
of the sanctioned amounts by jute mills
and some other industries. It will be
remembered  that many jute mills
declined to accept loang for moderni-
sation and rehabilitation purposes after
these were ganctioned. Earlier this
year, the IDBI announced that over a
period of 10 years, the bank would
make available Rs. 2,500 crores for the
modernisation of the textile industry.
When that announcement was made,
the IDBI wag charging a concessional
rate of interest of 12,5 per cent for the
soft loan. The textile mills then
demanded much lower interest rate.
(Time Bell rmgq) Is my time over so
soon?

THE VICE‘-CHAIRMAN (SHR1 R.
RAMAKRISHNAN): The Finance
Minister has to reply at £.30. There are
stil' 5 or 6 speakers, -

SHRT BIJOY KRISHNA HANDI-

QUE: In the budget, though the
Finance Minister cou'd not concede the
demand fully, it is clearly stated that
for al} soft loans up to Rs. 4 crores, the
IDBI would reducc the rate of interest
by 1 per cen® to 11.5 per cent. The
. weaker units will get soft loan assist-
ance of the same amount at an even
lower rate of interest of 10 per cent.
From our experioence of the recent past,
it is useless to nurse the fond hope that,
the industries of their own will take
advantage of the concession to moder-
nise their'production facilities, plants

of the-
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and machinery., I feel that the Gov~
ernment must consider  enforcing
modernisation on the ground that it
is a national loss ang no unit, big or
small, has any right fo waste. Uniess
penal measureg are prescribed, or even
suitable penal legislation is intro-
duced, this thrust of the budget to-
wards curing the potential malady of
the Indian industry will end up as an
exercise in futility. Sir, to pursue
thig thrust towards development, the
budget has rightly emphasised the
need for credit expansion and resource
mobilisation for  public investment
Thys, the “National Deposit Scheme”
Certificate of deposits have been pro-
posed, It is, however, to be admitted
that in spite of Government’s emphasis
on credit expansion, the flow of credit
lacks a uniform pattern, ‘

In retrospect, over a period of 10
years beginning from 1971 to 1981,
bank credit has expanded by more .
than eight times. As a percentage of
national income, it has recorded an
impressive increase from 13.5 per cent
to 29 per cent. While in per capita
terms, the rise in from Rs. 69 to Rs. 457,
the base for credit creation has also
broadened though credit-deposit ratio
has showp a declining tendency.
Besideg the geasonal chartey of the
bank credit is still a continuing weak-
ness of the Indian money market, The
flow of credit durine busy and slak
seasons is considerably wide,

Sir, one basic objective of the mone-
tary and credit policy is to use bank
credit as a stimu'ant of the develop-
ment of the backward regiong of the
country., But the flow of credit fo
different  States lacks” any uniform
Sir, in per capita terms, the
backward Statey like my State of
Assam, or Orissa or even Bihar get a
much  smaller share of the bank
credit. Likewise, Sir, the poor
credit-deposit ratio of as many as 14
States  indicates the fact that the
denosits mobilised in these States are
being diverted to other States. Thus,
the regional!  imbalance is further
intensified, giving rise to regional
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resentment at the same time. So, Sir,
the liberalisation of the new credit
policy does not mitigate the prob’'ems
of the industrial sector to the desir-
- gble extent. So, I wou'd suggest that
the hon. Finance Minister should
‘look to these problems and see to it
thal the commercia] banks be allow-
" ed sufficient leeway in meeting the
genuine financial needs of the indus-
try and trade even while catering to
the priority sectors and social needs
upto officially prescribed limits,

Before I conclude, Sir, as my time
is rationed strictly, I have certain
points to make abouf my State. One
js about the empolvment position of
the local people in the Central Gov-
ernment sector. I would like the
hon. Finance Minister to make a sur-
vey to find out the percentage of
local people employed in the Central
undertakings in this region of Assam
and the neighbouring States and
Union Territories. I am afraid, it will
be a vemy -dismal picture. So, I
“would request sincerely the hon. Fin-
ance Minister to make a survey and
see that the local people are absorb-
ed. At least. there should be an
arrangement for holding the inter-
views for all categories of posts in the
region itse'f. We have given enough
handle to an agitation. Of course, I
alwavs call it a mis'ed asitation, a
miseuided agitation. But, Sir, for the
heaven’s sake, let us not give con-
~rete handles for anv other elements
to take advantage of such things to
create an agitation and chaos in the
society.

So, I do appreciate again and con-
_ gratulate the hon. Finance Minjster
for his balanced Budget, 3 Budget
where even Rs. 930 crores have been
provided, for the eradication . of
poverty on the call of our Prime Mi-
nister. The 20-point programme
forms the core of it which wi'l give
social ang economic justice to the
people, particularly the weaker sec-
tions of the society., And I do hope
that as it bas been proposed in the
Budget, as expectations have been
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roused in the Budge:, it will be im-
plemented fully. Thank you, Sir, -

SHRI G. VARADARAJ (Tamil
Nadw): Mr., Vice-Chairman, Sir, I-rise
15 support the Budget proposals  for
the year 1984-85 proposed by ~our
young and dynamic Finance Minister.
On the whole the Budget ig'a palanced
Hudget but a case of missed opportu-
nity Tt ig a diplomatic budget where
tha hon.. Finance Minister appears 10
have played safe which will at least
preserve the status quo. A few wel-
come relie’s nave been given selective-
ly to certain sectiong of people and
industry. Some mass consumption
itenic have receiveg some relief, and
the whnle thrust ig one of playing safe.

However 1 feel that without sacri-
ficing a status quo approach the hon.
Finance Minister could stily have
frameq a Budget which, ~Was more
growth--oriented. He did expresg in
favour of giving impetus to industrigl
growth but I am afraid, the budget
measures outlined in the budget pro-
posals have not gone far enough.

Sir, T am aware that the _hon.
Finance Minister has a difficult task to
perform, caught in the compulsions of
resource mobilisation and 1imited op-
tions to tap. _Nevertheless, the resour-
ce vosition was not bad, the perfor-
mance on the agriculture sector was
gooq and industrial recovery Was very
vigible. What wag needed was to give
fillip, to revitalise our limping economy A
and struggling industry with a dyna-
mie approach to inject momentum.
more dynamic pudget giving a leap
forward to the economy and industry
in the leap year of 1984 wag expected.

Mr. Vice-Chairman, Sir, for the last
thre, days many of my léarned col-
Jeagueg have discussed at length the
varioug asvects of the budget proposalg
for the- year 1984-85.

1 woulg ' like briefly to touch on
some of the tax proposals. I welcome
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the reliefg proposed to the fixed in-
come groups in terms of income tax
ang a relief iy, the excise on electricity.
But I regret that in the process, the
Stateg have stood to lose more. I am
Of the view that the hon. Finance
Minister coulq have considered reduc-
tion or removing of surcharge o that
the States’ ghare iy not affected.

Mr. Vive-Chairman, Sir, I appreciate
hon. Finance Minister’s comment in
his budget speech ¢, provide some
additionay assistance during the year
1984-85 for  those State; who have
managed their financeg well. I am

proud fo say, my State, Tami] Nadu,

iz one among those States. Ouy State
Government under the dynami¢ lea-
dership of our popular revolutionary
Chief Minister, hon Dr. M. G. Rama-
chandran, in spite of the unseasonal
climatical econditions, otheyr natural
calamitieg and fnancial constraints has
marched ahead to implement the
various innovative nrogrammeg to up-
grade the suffering downtrodden rural
masses. For example, our hon. revo-
lutionary  Chief Minister, Mr. M. G.
Ramachandran’. nutritious meal sche-
me which benefits about 70 lakhg of
children who suffer of malnutrition is
semething which is acclaimed by every
one. The Great Tady Mother Teresa,
when she visiteq Madrag recently had
all praise for the scheme. Our revo-
lutionarv Chief Minister hag alsp an-
nounceq many welfar, schemes for
rural masses, agricultural workers, un-
emp'oved youth and vocationaligation
~f education. All this Sir, is possible
only ‘because of the excellent manner
in which the State’s financial resour-
ce« are manafed. T am sure the hon.
Finanre Minister will take inty consi-
deration all these factors and cee that
the financial assistance as requested by
the State in provided for during the
year 1984-85. This will enable my
State to implemen; the various welfare
measures and programmes snd plan
further measureg

Now, Mr. Vice-Chairman, Sir, I
would like to dea! in detail about the
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reliefs proposeq to the textile front.
At the outset I must congratulate the
hon. Finance Minister on the Afirst
meaningful  step, though minor, in
implementing the integrated textile

| policy of which he wag the author

when he was the then Commerce
Minister.

1t is the moraj duty of the industrieg
and the Government to make available
durable cloth at economical priceg to
the masses. But unfortunately, Mr.
Vice-Chairman, Sir, we have failed in
achieving thig objective. Though we
have tried t, prove through impressive
statistics our great achievements in
building up capacities, an in-depth
analysis will reflect that the failure to
satisfy the need of the common man
is more due to the Government’y policy
though the textile industry may also
be partly responsible.

At present. we have no long-term
clothins policy as such. When T say
clothing policy, T mean that a policy
frame-work, which gpells out clearly
the need and demand of the common
man, taking into consideration the
cost structure, so that the industrycan .
plan and play an efficient role, to
satisfy the. needs of the common man
without the industry itself facing peri-
odica] crises. Unfortunately the cur-
rent textile policy does not seem to
achieve thig objective. Instead, it 1is
mora often a victim of Government’s
unrealistic and ad hoe policies.

Our present textile policy is still a
tangleq web. I would not like to go
into thig at thig juncture except to
emphasise that a balanced view anfi
approach in an overall perspective is
urgently needed. .

Mr. Vice-Chairman, Sir, ali of us
here, are well aware, that next to
agriculture, textile industrv provides
the maximum employment, direct and
indirect. Hence a strong textile indus-
try is a vital necessity not only for
the gconomy of the country but more
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particularly to the cotton grower, fibre*
manufacturerg and the dependent de-
centralised sector, It is a large emp-
loyment source and one of the major
contributorg to the exchequer. During
the year 1983-84 the total contributiop
irom the textile by way of excise and
customg duty wag Rs. 1779.80 crores.
As against this, the relief announced
by the hon. Finance Minister is a mea.
gre sum of Rs 68 crores. Even this
relief will benefit only a selected small
segmen; of the textile industry leaving
a major portion without any relief.
The pelief ig more towardg the polyes-
ter cotton blended manufacturing sec-
tor which is mostly manufactured
by the NTC and a few concentrated
mills only.

The spinning sector manufaciuring
cotton yarn and polyester blended
varn which constituteq the predomi-

nent segment of the gpinning sector
has not been given the urgently need-
ed relief. This anomaly could be re-
moved by treating polyester viscose
blended yarn on par with polyester
cotton blended yarn applying the same
rate of excise duty at Rs. 5 per kg.

In respect of cotton yarn, counts 56
and above, account for 49 per cent of
the tota] excise duty for cotton yarn
although it constitute only about 8 per
cent in the total cotton yarn produc-
tion, The high dquty incidence on fine
and superfine county hag been g major
facto} for our debacle on long staple
cotton front which severely affects the
farmér. ‘In the light of the present'
concessiong announced on polyester
cotton blended yarn at Rs. 5 per kg, 1
request the hon. Finance Minister to
consider reducing the duty on cotton
yarn of 56 counts and above to the

same level. This duty reduction would
alsg he'p in more efficient use of cot-

ton.
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It should not be . forgotten that the
spinning sector constitute the nerve
centre of the entire textile industry ang
sustaip not only the cotton grower as a
consumer put algp the handloom and
wgaving sector ag a raw material sup-
p'her. Hence, it ig vita] that raw mate-
rials are made available to this sector
at reasonable priceg so that they in
turn would be able to make available
yarn at economic prices. Any set-back
or collapse of the spinning sector will
have great repercussion on many frontg
and even the economy.

The major factor contributing to the
present crisis in the textile industry is
the high price of its fibres. The most
important complementary fibr, next
to cotton, namely viscose, has become
prohibitively -expensive ang out of
parity with the price of comparable
colton varieties. Currently, it is found
that the price difference between cot-
ton priceg of comparable quality with
domestic viscose fibre ig Rs 7T per kg.
The price difference in the case of im-
ported fibre ia still higher, working out
to Rs. 14 per k,'g'.

The price differential between the
imported and indigenous fibreg iz as
high ag Rs. 7 per kg. primarily because
of the excessive customs duty of 45 per
cent, working out to more than Rs 7
per kg.

There is a strong case for also re-
moving totally the excise quty on do-
mestic viscoge stavle fibre and com-
paratively the countervailing duty on
the importeq fibre in order to maintain
price stability on the raw materialg to
enable spinning sector to make yarn
available to the decentraliged sector at
economic prices. :

1 strongly urge the hon. Finance
Minister to consider removing the im-
port duty totally.

While T welcome the fabric reduc-
tion on polyester cotton blended
fabrics to 2 per cent ad velorem, it is
unfair to increase the fabric dquty on
man-made gnd blended fabricyg exce-
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eding Rs. 25 per sq metre, 1o 10 per
cent ad valorem. In thiy way, except
for pure vypolyester cotton blended
fabrics most of the other man-made
ang blended fabrics wil] have to pay
the high rate because"most of the
above fabricg wily be above Rs. 25 per
sq. mt. Hence, T request the hon. Fin-
ance Minister to consider increasing
th. orice of blended fabries from
Rs. 25 per sg. mt. to a higher level and
tax at a same rconcessional rate of 2
per cent ad valorem instead of 10 per
cent. « : :

One other major cause for the pre-
sent nlicht of the textile mdustry is
the barklog in modernisation. Tha in-
dustry has misced the bus and can no
loroer he nostroned. Moreover, moder-
nisation and ungradation of techno-
logv ig a'sa urgentlyy needed in the
common interest. However, the indus~
try haq not heen abl, t~ modernise its
machinery due to adverse working
conditions and enstained losteg since
1980. Even otherwise, textile industry
haz bheen subjected to fluctuating for-
tunes.

In order to ensure a sustained
modernisation, 1 understand that the
Cotton Mil's Federation which revre-
sents the textila industry hac submit.
ted a stheme to set up a modernisa-
tion reserve fund which will enable the
mille to carry out the modernisation
pregramme in sustained manner ir-
resnective . »f the fortunes of the in-
dustry. T avpea' to the hon. Finance
Minister to consider this aspect as well.

Sir, 1 woulqd now like tn touch on
exports. I need not dwe'l at length on
the immortance to boost exports not
only to augment our foreign exchange

earnings. but ,1so to find complimen-

tary outlets for our goods. However,
we all know, the internationa) market
ig competitiv, varticularly in the light
of our own high cost oriented and
priced products. We need to maintain
a strone and sustainey drive for in-
creasing export. without which our

export, will fall
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' SHRI A. G. KULKARNI (Maha-
rashtra). Mr. Varadaraj, why don’t
you say about the textile industry be-
cause the Finance Minister hag just
now come. He savs, he has given much
to the textile industry.

SHRI G. VARADARAJ. I hope, it
will come to hig notice.

Sir, during last year, section 35 B,
which helped exports, hag been re-
moved and section 8¢ (HHC) wag in-
troduceq which allows deductjon from
taxable income to the extent of one
per cent of the turnover. Experience
has <hown that thig is inadequate and
i+ should he imoroved. The reasons
are: Recession ahroag and domestic
inflation due to rise in the vbriceg »* in-
dustria! inoute have made our exvorts
unrcommetitive, Tt ia  essential tha¢ a
ctrong and ~ustained Arive for increas-
in~+ e¥norts i« urgently ralled, for. This
thoronghly  scouting
moavkate_new ond axictine ones for
our wraducts hv mare visits abroas (b)
avtancinn of nhlicite ana advertising
shroad ang (¢} anening brancheg and
after ealee cervire centre.  ahroad to
siv. offartive corvire, These are very
eccential for exnort and ac effort: in
hi- direetinn are not adenuate. our ex.
varts are falling. 1 «trong'v recommend
H‘\q# fnatead ~t ane ver rent. thic fari-
liv.. chan'd h. increased to 5 rer cent
«n that more exnorter. ran make use
of it esneciall., in the feld At consul-
faney and enginesring wrofect evoorts
where there ig tremendous potential.

Awothar imoortant avea for increas-
ing exmort of enginearing gonds is the
imnressive and \mdafea technology re-
quireq for tha engineering industrv. Tt
i~ » weleome move on the vart of the
Finance Ministe, to reduce t+the cus-
tome duty on canital goods mmorted
for gem ang iewe'lerv cector. Similar
reductain in dutv should be given for
cavital gonds imnorted in the engineer-
fng industry for the expansion and
modernisation. In the last few years,
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‘the cost of capital goodg due to sophis-
{jcation has increased to such an ex-
tent that the present duty levels make
it absolutely prohibitive and 1 do hope,

,lsuggest, ip the interest of modernisa.
tion ang making it possible to produce
engineering goods of international
standards, the customg duty on capital
goods for export commodities should
pe reduced, if not waived.

With these once

again congratu'ate the
Tinance Minister and his team for the
Budget which they have presented and
1 support the Budget, Thank you, Sir.

observations, I

AMARJIT KAUR
Mr., Vice-Chairman. Sir,
the Budget of 1984 showg the continu-
ed adherence of the hon. Finance
Minister to the basic policieg and pro-
miseq made by the Congress 1 to the
people of India in the vear .1980. This
ig the Budget which has pug the hoa.
Meniherg of the Ovpposition in a osi-
{ion of opposing the Budget for the
sake of .ovposition—a negative line
that will fall on rocky soi} with no
chance of fruitation. Hon Finarcne
Minister’s endeavour to put back on the

SHRIMATI
(Punjab):

raity the economy of the country,
which was derailed by the previous
Government has not only succeeded

but it haq also imbibed confifence i
the national character 1o continue to
stop forward without hesitation in
their normal walks of life.

This Budget has attempted to touch
ang glve relief to all gections of the
society. The common man ig the big-
gest beneﬁciary——giving him relief and
the impetus to progress in the field of
smali-scale  industrieg including the
agro-Industries, guch as Xhandsari
units, self-employment schemes by
obtaining easy loans from bankg with-
put producing surety, intensive agri-
culturar develoomental work on small
farms by making jnputs such as ferti-
lisers cheaper by way of increased
ratip in subsidies. _jnereased fundg for
drinking water in over 50,000 villages

-

dynamic hon. -

MAan,

" the exchedit

1903 | WA R BV s

excise cutg on his
lowering of
the lower-

in the country,
consumer items and the
his wealth and income-tax,

ing of his ‘communication and cooking

cost and most important, making his
power consumption cheaper. A bo-
nanze indeed, Sjr, for all sections of
our society.

~ In pursuance of paras 38 to 42 in
this overal] happy budget pertaining
to the economic contributions of the
States, T would like to humbly submit
to the hon. Finance Minister that my
State of Punjab hag been and is tinl
today in a state of turmoil. The Akali
Dal has SO svstema*ical upset the ap-
myv of Punjab with
their relentlessly undemocratic DOS-
tures, that Puniab from ;

one vosition “in the countrv is
arogres<ively jowered to the hottom of
the 1adder. Tndustries. Sir. have ?orrl.e
to a ctand-ctih and the jadustrialist 18
making haate. 10 chif+ tn oth~r Siates.

No worthwhile economic progress
could he made in the State hecause
: er had, for the past three

vears, been e
rain the Akal asite

and order anA ;
their nolitica“v—mohvated a

pat dreams.
of Puniah i« & ¢ X
with verord vield. 10 avita

i it ia not
i1 created around Tim. 1t de
P ;. the hest garmer 10

fhe

pivino off hl= O
for thi- country.
to mniﬁtaiﬂ
puniab farm

rati Central Govgrnment to
‘c,:;vee tfoor rescue of Punjab by &
ymbursing and inc‘gea_s@ng_ gnancial a\:—
aistance to  th Gtate. It is to the
penefit of the entire nation to get Pun-
jab, even as 2 gpecial €ase, back

jig economic feet. In this regard, SiTs
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I also appeal to the hon. Finance
Minister o consider. in depth the desi-
rability of allocating immediate in-
creased funds for the long overdue
completion of the Thien Dam and
other irrigation and power projects in
Punjab. Irrigation and power for an
exclusively farming State ig the jife
blood of that State and therefore, Sir,
the gompletion on a war-footing of the
Thiea Dam and other irrigation and
power projects in Punjab will remove
the thorn in its flesh ang smeothen
the rough edges created on the map
of this State

Sir, an assurance by the hon, Minis-
te' aver these two aspectg will go a
long way to boost the moral of the
peopie of Punjab during these troubled
times.

Finally, Sir, thig budget hag been
dubbed by the hon. Members of the
opposition in both Houseg of Parlia-
ment ag an election-year budget. If
for one moment we suppose thig to be
true, then all their criticism of it be-
comeg negative—for the admission of
this obviously implies that the budget
of 1984-85 is an excellent one.

With these words,
budget Thank you.

SHRI SYED SHAHABUDDIN: Mr.
Vice-Chairman, Sir, ag [ wag listen-
ing to the hon. Finance Minister
deliver his budget speech a thought
flushed through my mind that perhaps
the end of February had lost its
meaning and its importance,

Sir, the

I support the

budget speech almost

sounded like an exercise in narcissism.

It was an act of self-glorification; it
had been reduced to a rite 1 was
remined of Stravinsky’s symphony
~ “The Rites of Spring”, coming a5 it
does on the eve of spring. Unfor-
tunately it is g0 monotonously orches-

trated that it sounded like , caca-
phony 5, paredy on this famous
symphony. I find that the budget

proposals provide no structural reor-
. ganisation of the economy of the
country. The TFinance Minister has
talked of simplification. T find o
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simplification of the financial admin-
istration. 71 also find little clarity i -
termg of ideologica; break-through,

In *he whole budget of Rs. 42,000
crores after all the permutation and.
combination, after all the arithmatical
exercises, we come fo a net plug of
Rs. 273 erores, which ig just about
0.6 per cent of the total budget.

DR. MALCOLM S. ADISESHIAH
(Nominated): Is it plus?

SHRI SYED SHAHABUDDIN, It is
plus 273 crores in tax. The tax pro-
posals " after all the plus and minus,
finally end up with plus 273 crores
which ig just 0.6 per cent of the
total budget outlay. :

Sir, my judgment of the econcmic
performance of the Government
weuld relate itself to these questions:
Are the people happier? Is there less
poverty? Is there less economic dis-
parity among various classes? Is
there less regional disparity in the
country today? Tg there lesg inter-
national disparity in the world as we
find it? T fing that in terms of gross
national product, in terms of world
industrial production in terms of the
total trade of the world, in terms of
*he total expenditure on human wel-
fare, we seem to have been slipping
down consistently.

We must all thank out agricul-
turists. We indeed have a record pro-
duction of 142 million tonnes. The
Finance Minister doeg no; hesitate to
claim credit for the soundness of his
agricultural policy ang while he talks
about two years of drought and a year
of indifferent monscon, why does he
not give credit this year to the boun‘c)i'
of gods?

I fing in the mining sector, certainly
our petrol-men have done a wonder-
fu] job. For this I would congratu-
late the Government because over
the las® few years they have certainly
set a new trend in massive investment
in petroleum exploration and petro-
leum refining. Today we have got a
production capacity of 25 million
tonnes, which gives us a  saving,
rough'ly. of Rs. 6000 croreg in foreign
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exchange. But for this we would in-
deed have been in a soup 1 wisa nur
energy sector, particularly power de-
rived from varioug sources, had done
equally well. Then we would have
been out of the woods. :

In the secondary sector the Finance
Minister has spoken about 5.4 per cent
rate of growth thig year. If he re-
calculates and, sort of, adjustg it to
the rise in prices, he would perhaps
fing *hat it ig not higher than the
usual 3.5 per cent which has characte-
rised our growth over the last two
decades. ‘

- 1 would particularly draw his

" attention to the low capacity utilisa-

tion in all our industries. I have got
here a detaileq report given in this
House where the utilisation is as low
as 32 per cent. Barring five or
six industries, everywhere it is below
the installed capacity.

Sir, public sector ig s massive in-
vestment. But if we were %5 omit
from the calculationg the oil and the
state trading sectors the profits made
by the I0C, The STC and MMTIC, I
think the rest of the public sector is
only a losing proposition. T am for
public sector. Yet 1 woulg like it to
be in good economic health and to
contribute to the economy of the
country. I find that despite all the
protection and despite administered
prices, somehow our public sector is
not doing well. I would have liked
the hon. Minister to tell us how he
proposes to mend this. As for the
private sector, every time an industry
fallg sick, the Finance Minister comes
to itg rescue and takes it over. Well,
he has to take it over. There are
social compulsions. But I think that
_he should "have spelt out the steps
whereby the industry should be made
to avoid such sickness. What have
we done in thig regard? Why is that
g0 much of our industry in the pri-
vate sector goes on
route of malady? I would like the
Finance Ministey to take us into con-
fidence in *hat regard. .
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About the convertibility question, ¥
find 'a very ironical situation. For
the non-MRTP companies, the limit
is 26 per cent; for the MRTP com-
panies, the limit is 40 per cent. So
the Finance Minister is very hard
with the smaller companies and he
is rather soft with the bigger ones.”
Now I do not just understand the
logic of this. I hope the Finance
Minister would enlighten us on this
point.

_ Sir, there has been an unfortunate
controversy about the role of non
resident Indians. I believe that it is
in the interest of the country that
this controversy is set at rest and, if
necessary, our law is clarified so that,
while we have the opportunity to
persuade more and more of Indians
living abroad to make remittances to
India, as far as investment in India
is concerned, there is no discrimina-
tion between one who lives here and
one who lives abroad.

In the social service setcor, I have
tried to find out what the allocation
for tourism is. I do not know whe-
ther the Finance Minister considers
it a soical service, or an economic
service or an administrative service.
Anyway I was unable to locate it.
But I know quite a substantial invest-
ment has taken place in the hotel
industry both in terms of direct in-
vestment in the public sector ag well
as in terms of loans to the private
sector. I would like to understand
whether it is proper utilization of the
limited resources that we have got
that in Ashok Hotel the highest rent
for a room is Rs. 4000 per day and
the lowest is Rs. 675 per day—and
among the people who utilize the
facility, the vast majority are Indians,
who are really the representatives of *
the industry. It is a facility they
enjoy at the cost of the taxpayer.

Coming to the Plan expenditure,
the Finanee Minister made the claim

I
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that he has raised it to the high level
of Rs. 110,000 crores. Sir, if he wer<
only to calculate at constant prices,
he would find that even compared to
1979-80 prices, there is in fact a 25
per cent shortfall in Plan expendi-
" ture; and if he were to measure it in
terms of physical targets, perhaps
the shortfall would be more than 25
per cent.

When I come to the social services,.

{ find a rather agonising gituation.
The total expenditure on social ser-
vice is just Rs. 2,000 crores, which is
5 per cent of the total outlay. Edu-
cation gets a paltry Rs. 197 crores in
the Central Budget, Health gets
Rs. 610 crores, Housing gets Rs. 243
crores. These are three minimum
basic needs of every human being.
They have a right to them; and yet
this is the priority they: get. I do
not grudge the expenditure on De-
fence, which has been raised to
Rs. 6800 rcores. But I would like to
say, Mr. Vice-Chairman, that the
fact that our defence expenditure
goes on rising from year to year is
a measure of the failure of the for-
eign policy that the country has fol-
lowed under this Government.

‘Sir, I find no mention at all about
controlling administrative waste. Per-
haps high living has become the cul-
ture of this Government. The other
day I went to Patna where I was told
that the nmnew  Chief Minister
had renovated his official resi-
dence by svending more than Rs. 20
lakhs. Perhaps the pattern is. set
from Delhi and the poor man simply
follows it. This ig the level of waste-
ful expenditure. Surely such exven-
diture would give rise to inflation.

Coming to inflation, Sir. sometimes
we are told that it is natural some-
times we are told that it is part of
the development process, it is a glo-
bal phenomenon, it is said to be im-
ported; sometimes, it is administer-
ed. But what we find as a concrete
fact is that if you measure it by the
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consumer price index, in the four
years the index has jumped by 51 per
cent. If you judge it by the whole-
sale price index, it has jumped by
42 per cent. The real value of the

- rupee in the last four years of this

Government has come down from 27
paise to 18 paise. And that is why

‘even when you raise the salanist

wages of the fixed income groups,
e.g. the Government servants, you
are amazed to find that their real in-
come is much less than what it used
to be. The minimum salary in the
Government is Rs. 196, which mea-
sured in terms of 1960 prices, comes
to Rs. 93. After all the DA instal-
ments that the Finance Minister has
been kind enough to grant, the value
of the total emoluments of Rs. 482,
which he sets now is only Rs. 86 in
terms of 1960 prices. That is to say,
there has been a net reduction in the
income even of the lowest paid fixed
income group. In this connection,
Sir, while all articles of mass con-
sumption have risen in prices...
(Time bell rings). I will take {wo or
three minutes more. The prices of
certain items which I consider to be
Juxuries, the colour TV, the refrige-
rator, the car, the moped, have gone
down. Why this is so in a socialist
economy, 1 cannot understand. And
I find that further concessions have
been allowed for all such luxury
items, for air-coolers, refrigerators,
for even porcelain ware. The Fin-
ance Minister is indeed very thought-
ful. How can these poor fellows eat
except porcelain ware? I find that
the result is that the poverty is in-
creasing. The unemployment has
recorded a massive rise during the
last four years. It has reached a
figure of 21 million. And whatever
the Government might claim, the
ordinary people are finding it diffi-
cult to make their ends meet. And
whether it is 60 million or 120 mil-
lion, T do not see people rising above
the poverty line. I find, more and
more people, particularly the lower
and middle classes, moving, sinking -
below the poverty line. :
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One factor must be understood.
Industry will provide no answer to
the problems of unemployment. Over
the last 20 years the percentage of
labour force absorbed by the industry
has remained constant. You have got
to do something else. You cannot
pin your hopes merely on industriali-
sation. Particularly when there is a
spate of mechanisation and computeri-
sation in the name of modernisation.
Really we are adopting techniques
and technologies which are going 1o
aggravate the situation of unemploy-
ment and not alleviate it.

Sir, I find that bank loans scheme
hag generated a lot of controversy. The
Finance Minister hag gone out of his
wav to call the Chairmen of the natio.
nalised banks and give them a direc-
tion that they hav. got to disburse
Rs. 200 croreg in two monthg time.
Whether they can do it or not or whe-
they they have got the administrative
machinery for doing thia or not, I do
not know. But such a direction, sim-
ply on the face of it, to my mind, ap-
pears to be unheconomic,

Sir, I would like to mention here
one more fact. Ag far ag taxation is
concerned, T do not grudge the propo-
sals that the Finance Minister has
made.” In fact, manv of them 1 sup-
port and welcome. Bug his hope that
his tax concessiong wilt give rise lo
reduction of tax-evasion or tax-avoi-
dance, I do not think, is borne by facts,
For the last four years the contribu-
tion of income-tax to our pudget has
gone down from 2 per cent to 1 per
cent, ang that of the corporate tax has
_ gone down from 7 per cent to 6 per
cent, and the proceeds from Wealth
Tax have been paliry. We all know
the urban property values are rising.
The land which was sold at Rs. 10
per sq. metre in Delhi is today being
sold at Rs. 2.500 per sq. metre and
even more. Yet the wealth tax asses-

sment is made in a manner that would
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get a paltry sum of Rs. 97 crores from
the whole of this country. Really, the
rich  underestimate  their wealth.
(Time bell rings) Final pointI would
wou'd take two minutes more.

I find that taxation provides only
41 per cent of the Budget. Fifty-nine
per cent comes from loan, whether
domestic or foreign deposita and defi-
cit financing, Sir, the public debt is
rising. Tt hag risen todav to Rs. 74000
crores. The uncovered deficit is now
low, TRs. 1762 crores, and yet it is
bound to rise after all the calculations
are made. Our foreign exchange re-
serves are going down, if T take into
caleulation the input from foreign cre-
dit on 31st December, 1983, the balance
4575 crores. If you were to
9 crores that we brought
in a¢ foreign loan it will be reduced
to Rs. 9,000 crores which was the
feura in January. 1977. And if, cut
of that. vou were tq e'iminate the hard
earned income remitted b Indians
abroad. then, vou will understand bow
desperate the situation ig today.

was Re
minug Rs. 1,62

Gir. I dn not Find jn this entire
Budret Sneech a word ahout the black
monev, how much it i« being generat-
ed. T do not know whether it i 50
per cent or 60 ver cent of the total
monev in cirentation. At what rate i9
it Dbeing generated? What is the
Government doing to curtait it? What
is‘the Government doine *o control its
imvact on the eronomy? And it is +he
black money which is responsible for

corruption.

Somebody mentioned about smug-
gling. gmueeling only meets a de-
mand. Tf there is so much black
money going around and fthere is
demand for luxury goods, surely black-
marketeers and smugglers come jrto
operation. and they supply the de-
mand.

Sir, finally I would Jike to make 2

point that as far as the fixed income
group are concerned the Finance
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Minister can make a real. break-
through by relieving them of all tax
liebility. Their incomeg are known and
they chould be indexed against infla-
tion). -

As  far ag the indirect taxation
is concerned, it should be abolished
on those items which are of masg con-
sumption Why are you limiting it to
cloth of a particular variety?

All cloth which ig less than five
rupees per yarq or metre ghould be
completely free of excise duty bhe-

cause it is an item of mass consump-
tion. If thig _philosophy is followed,
surely you will move towards a new
balance ip our society.

Direct taxes have to go up. There is
no respite. I would rather plead that
our tax administration pe tightened. It
the wealth-tax iy assessed more justly

and if the estate duty is collected more.

equitably, surely your - total receipt
wil] go up,

Finally, mention hag been
made here about public trusts
and charities, I had ogea-

fion to point out in this House last
year that there ig a constraint on the
creation of wakfs which is considered
by the Muslim community. as g religi-
oug duty. T would like the hon. Minis-
ter to take care that the possibility of
creating a wakf out of a running busi-
nesg ig not curtailed. I am not in fav-
our of a public trust undertaking com-
pletely unrelated businesg activities.
But a person should have the right of
creating a trust, a religioug trust out
of his running business, T would once
again plead with the hon  Minister
(Time-bell rings)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have taken
three times the time.

SHR] SYED SHAHABUDDIN: I
would plead with the hon. Minister:
Please modulate your budget proposalg
in a manner that it serves the mas-
ses, that it gives them 3 lif. of dig-
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nity that it provides the basic needs
for all our people, at least the right to
breathe freely and live human beings.

SHRI NAND (KISHORE BHATT
(Madhya Pradesh): Mr. Vice-Chair-
man, Sir, I rise to compliment the
hon. Finance Minister for formulating
a pragmatic and anti-inflationary

- budget, which not only takes care of

the imminent problemg connected
with economic growth buit hag given
a sign of relief fo tax payers as well
as to the commoy man.

Sir, the Plan outlay has been right-
ly increased for achieving a sustain-
ed growth rate of 6 per cent. The
Finance Minister has laken care in
allocation of resources to the core’
sector of the economy, particularly
v .- o a. .teel, housing and rural
development. He has announced in-
creased outlays for Integrated Rural
Development and National Rural
Employment Programmes, which will
benefit the poorest of the poor.

The income-tax rate for individual
tax-payers has- been reduced, which
will create favourable conditions for
voluntary tax compliance by the tax-
payers, especially the salaried class.
I am confident that the reduction in
the personal tax rate, along with the
exemptions given in the wealth-tax,
will step up savings agnd investment
in the economy. The Finance Minis-
ter has also kept in view the interests
of Government employees and pen-
sioners by prov1dmg Rs 300 crores in
the budget. Fem T ;

Mr. Vice-Chairman Sir, I  would
like to mention that the budget has
given considerable relief in the realm
of Central excise, particularly for
textile and paper industries. He has
also given complete excise relief on
khandsari gugar.= These fiscal incen-
tives will accord considerable strength
to those industries. However, I per-
sonally urge that these reliefs should
ultimately be passed on to the ccn-
sumers by the industries. Only when
i"chere is a corresponding reduction in
the prices of the commodities, these
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policy measures will prove to be anti-
inflationary and protect the interests
of the workers and the common man.
The reduction in prices will also help
the industries and stimulate demand
for these products znd will enable
the industries to generate profits and
create 'more employment opport-
unities.

Mr. Vice-Chairman, Sir, there are
signs of growing sicknesg in indus-
tries, particularly in textiles, engineer-
ing and jute. It is shocking that in-
stitutional credit locked up in sick
units has shot up by one-third in just
one year. Apart from the ynits which
are already closed, it appears that
some of the units which are now
working may also close down shortly
for one reason or another. Tn such
a situation setting up of industry-wise
Standing Tripartite Committees to
monitor the health of all the units
in the industry with a view to pre-
venting sickness, by identifying the
symptoms at an early stage and ap-
plying the necessary remedial mea-
sures, would go a long way in improv-
ing the situation. Such a Standing
Committee can also go into the cases
of already closed units and indicate
appropriate measures for  their re-
opening and resumption of production.

The problem of sickness has be-
come acute in the textile industry.
ang immediate steps should be taken,
to prevent sicknesg in the units which
a»2 now working, in addition °to re-
starting the closed units, There is
urgent need for studying in depth the
problems faced by the textile indus-
try, production patterns and the diffi-
culties experienc2g in marketing, as
well ag nther management problems.

In thig connection positive
-~ 4 P relief is given o reduction
’ in the IDBI lending rate

on loans and advances for
encouraging modernisation and revival
of sick units. The NTC subsidiaries
tog have to be strengthened and the
deficiencies removed. The number

of subsidiaries will have to be in-’
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creased so that no subsidiary is en-
trusted with more than six mills;
otherwisey the subsidiameg will not
be able to effectively manage the
anits. In all subsidiaries ag well as
at the mnational holding company
level, the post of Chairman and
Managing Director shoyld be delinked
and labour representativeg shoulq be
appointed on broads both in subsidia-
ries and at the national levels. Similar
studieg should also be made in en-

gineering and jute industries. It is
encouraging to note that guidelines
have been given to the nominated

directors of financial institutiong on
the boards of companies. All along
there has been a feeling that these
directors were mainly decorative with-
out any specific duties allotted to
them. Now that new guidelines have
been given to them with specifis
duties, one cap hope that the nomina-
ted directors of financing institutions
on companies will he able to effec-
tively prevent mismanagement and
consequent sicknesg in industries. Sir,
the Bureau of Public Enterprises has
produced ity annual report giving
figureg of the programmes of the Cen-’
tral public sector companies for the
year 1982-83. The broad impression
that one gets from them is of a slow

but steady improvement in the func-
tioning of the public sector. One can
see that the profits were higher and
that the loss-making units had not
made losseg they did or at least less. of
them. But there ig a distinct evidence
in th- figures that professionalism is
paying off. 1 have already said about
the sicknesg in' the industry which in-
cludes units like NTC and Heavy En-
gineering Corporation which will
need massive infusion of capital to
become profitable, By and large,
there are definite signs that the pub-
lic sector is improving due to the
sombined efforts of the professionals
and the workars alike. Tt is indeed
reassuring that ag at current prices
Rs. 5848 crores ig available by wav of
resource generation.

Sir, just now someone said abou
the banking industry. The nation
alisation of banks about 14 years ag
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‘Was an important milastone in our
onward march to the socialistic sys-
tem. When banks were nationalised,
at that time there were 8000 branches
and today we have got more than
45000 branches. The total capital at
that timz was Rs, 800 crores angq to-
day tho nationalised commercial bankg
have mobilised Rs. 60,000 crores. This
money has to be utilisad for the bene-
it of those sections of the gociety
which have been completely neglected
s0 far,

Much is being talked about the
schemas of mass loang by giving a
politizal colour to it. Let ug under-
stangd that al] these schemes initiated
by the Prime Minister, Mrs. Indira
Gandhi, are meant 3ssentially for the
benefit of those sections of the society
which have been neglecteq and who
constitute 80 par cent of the popula-
tion.  When they say that it ig a
drama, mela, etec. I am Ver:; sorry
to say that even when good schemes
and good things are done, they try to

impute motives. There are vested in- -

terests in the bauking industry and
those vested interests have got to be
removed ang that can only be done
by giving fresh guidelines. I am very
happy that the recent decision taken
by the Finance Minister wil] go a long
Way in not only removing these cor-
rupt people, not only in getting rid
of those officers and evep managerial
cadres who were hang in glove with
.corrupt people in defeating the ob-
Ject for which the banks were nation-
alised.

Then, the scheme of Integrated
Rural Development, the scheme of
National Rural Employmant Guar-
antee, all these are measures which
are being financed by the banking
institutions ang the benefitg are going
to the common man.

Sir, the most important thing for
which we have been pressing {5 en-
largemant of the public  distribution
system. It is only through thy pub-
lic distribution system that the prices
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can be contained and the essential
items can reach the poor people. On
the defence side the budget has pro-
vided for Rs. 7000 crores. This is
very necessary. An Hon’ble Member
from the other side wag just asking

(General) 1984-85

- why should we spend so much moaey

on defence? It is very necessary be-
causas we do not want to be compla-
cent. We do not want to be caught
unawares, It is good that the Finance
Minister has provided money for de-
tenze and I must congratulate him
for this. Security of the country has
to be looked after. " If there is no
country, where will we be?

I wish that the Finance Minister
should have provided more money for
the scheme of drinking water,
is a country with seven lakhg 'Of
villages, in spite of planning and deve-
lopment people have to go for miles
to get drinking water and they bring
water in pitchers. What is provided
is not the last figure and I am sure
when the situation comes the Finance
Minister will be quite liberal in pro-
viding this basic facility to our poor
people in the villages.

Before I conclude. I have got a
few suggestions. One is with regard
to the assessment of income tax. The
Income Tax Department is charged
with the responsibility of collecting
income tax and corporate tax revenues
of the order of nearly Rs. 3,600 crores
for the Government. The collections
are made by way of advance 1tax,
self-ass:ssment tax, tax deduction at
source, and additional tax on .comple-
tion of assessments. . Advance tax and
‘'sclf-assessment tax are paid valun-
tarily and would account for 80 to 85
per cent of revenues, But for the
corporate sector, collections {rom
which amounted to Rs. 2339 crores
according to revised budget estimates
for 1982-83 (numbar of companies in
existing. being 71689 in 1981-82), the
contribution to revenues by way of
additional tax is negligible or nil.
Nearly 75 per cent of either the total
work load or ths completeq asses-
sments (assessments completed being
45.46 lakhs out of total work load of

This .

i
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71.17 lakh assessments in the financial
year 1981-82) consists of summary
assessments which have to be finalis-
ed by acceptance of returns. Taxes
bX such assessees are paid by way of
These assessments, therefors, do not
contribute anything to the general
revenues of the Stata. 1If
of the officers and membery of staff
are engaged in this activity, they are
indulging in wasteful and unneces-
sary documentation which, as pointed
out a little while ago, does not confer
even g single penny’s benefit on the
Stat>. The Department can easily
shed off this work if a simple amend-
ment is made in the Act to the effect
that assessments include self-asse-
ment, It would release the officers
and members of staff for more useful
work, and woulg save t‘xe department
from crumbling, \

Regarding acquisition of immove-
able properties, Chapter XXA Sec-
tions 269A to 269S deal with the work
of acquisition of properties by the
Income Tax Department in cases
where under-statement of price shown:
in the registertd deedg is detected.
The section has been in force for
nearly one decade. The number of
properties acquired ghould be in the
neighbourhood of ten. The acquisi-
tion orders even in these cases are
engulfed in litigation. - The offices of
JAC where proceedings under the said
section take place are deng of corrup-
tion. The purpose of enactment of
the Section has been defeated. The
retention of the section in the statute
book is wholly uncalled for.

.In accordance with the spirit
underlying the Prime Minister’s 20-
Point economie grogramme, the Gov-
ernment has been trying to develop
the rural sector. The progress so far
made leaves much to be desired. The
task is also an uphill one and com-

‘wo-thirds
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plex. One of the constraints is mase
sive resources necded for the purpose.
The problem can be solved in a large
measure by industrialization of rural
areas. This would: provide employ-
ment to the rural population, improve
their economic condition, generate
additional demand, bring almost al-
round prosperity and check the trend
towards urbanization. But the mas-
sive resource mobilisation can be
achieved by involving the urban mas-
ses and by giving them incentives. I.
suggest that a provision chou'd he
made in the Income Tax Act to the
effect that no inquiries will be made
with regard to the source of invest-
ment, direct or indirect in setting up
industries in rural areas upto a spe-

‘cified date, say, 31st March, 1985. The

profits accruing to such industries will:
be liable to tax in the normal man-
ner. This facilitiy will lead to invest-
ment of hidden wealth of the value
of thousands of crores of rupers.
This sort of inves'ment climate can
be generated by reducing the rates
and by making the retention of money
in black either unremunerative or
unproductive.

Lastly, Sir, before I conclude, T
would like to submit that in-this vast
country of ours, or in any country of
our size and dimensions, railwayg is
the most important sector. We know
that there js a great demand for
railway lines and we are also aware
of the fact that raoney is the main
constraint. I would like to put one
question to the horourable Finance
Minister: Why not give the Railways
the same facility which are extended
to the other limited companies to raise
loans? When the limited companies
are allowed to raise loans, why not
the Railways also be permitted to
raise such loans? I say this because
the people of this countiry are intere-
sted in the faster development of
railways—and I hope that the res-
ponse of the people to this will be
very good.
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With these woras, Sir, I give my
wholehearted support to the Budget
proposals and thank the Finance
Minister for his pragmatic, balanced
and growth-oriented Budget Thank
you, Sir.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now, before I
call upon the Finance Minister to
speak, I would call Mr. Shyam Sundar
Mohapatra to speak. He is the last
-speaker now.

SHRI. SHYAM SUNDAR MOHA-
PATRA (Orissa): Mr., Vice-Chairman,
Sir, it is always very difficult, as you
know, to be the first speaker or the
last speaker and more so to come
immediately before a prolific Minister
like Mr. Pranab Mukherjee.

Sir, we must give the honourable
Minister boquets for the handling
of the Budgets consecutively for two
years. Various newspapers have
‘brought out commentaries on him.
" Some say that he follows Multhus;
some say that he follows Kaldor; and
some say thai he follows Prof. Gal-
‘braith in his new theory for egalita-
rianism. But I must say....

AN HON. MEMBER: He does not
follow Marx, 1 suppose.

SHRI SHYAM SUNDAR MOHA-
PATRA: He is not a Marxist, I know.
He is only a social democrat. But I
personally feel that he believes in and
tries to implement the economic pro-
gramme of the Congress(I) Party and
our Prime Minister.

Sir, I do not like to tread on the
path followed by my colleagues. This
is only one occasion when we try to
discuss anything and everything
under the sun and thus I would like

[RAJYA SABHA ]
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to discuss India’s image outside Indiu.
that means our foreign relations.

Sir, today, we are passing through
a state of conflagration from one end
of the globe to the other, from Pyong-
Yyang or Seoul or Kampuchea or Cey-
lon to Iran and Iraq, to the Mozam-
bique or Botswana or South Africa, or
from here to the far off Central
America, Guatemala or Handuras or
El Salvador or Nicaragua or to the
far off Argentina or Brazil, every-
where we find distress, and every-
where there is a conflagration and
burning problems. There are burn-
ing problems and there is attack on
the human beings by the imperialists
and the whole state of affairs in the
world is so confusing today resembl-
ing the state of affairs in the world
immediately before the Second World
War before Hitler came to implement

‘the programme of Nazj socialism.

[Mx. Deputy
Chair.]

Chairman in the

Sir, India’s policy has been consis-
tently egalitarian at home and abroad
Mr. Castlereign the Foreign Secretary
of the United Kingdom. had once said,
while speaking in the British House
of Commons, that the foreign policy
of a country abroad reflects the policy
at home. Our foreign policy
is so egalitarian, so committed to the
people’s welfare that we are hound
to support people’s movements out-
side India, whether it is Kampuchea
or North Korea or whether it ig the
Iran-Iraq war or whether it is the
movement in the African countries or
in the Caribbean countries or the
Latin American countries. because it
has been the policy of the Indian

" National Congress, not now, but for

the last seventy years, from the days
of Subhas Chandra Bose and Pandit
Jawaharlal Nehru, who were really
the architects of our 'foreign policy
and the foreign of the Indian Na-
tional. Congress. , And Sir, till
today, it is the %me policy with
new dimensions which we are
carrying out.
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I am going to say now how our
foreign policy has been successful
from country to country, from area
to area, and I am going to tell you
how our foreign policy has been suc-
cessful everywhere. Whether it is
North Korea or South Korea, whether
it is the plane crash issue in which a
South Korean plane wag shot down
by the USSR, whether it is the Ran-
goon affairs where the South Korean
President, when he came with his
entourage of so many diplomats and
Cabinet Ministers, faced the bullets
of the assassin and in which incident
many people died, India comeg out
into the open and comes out in open
condemnation. Or, if it is the case
of Kampuchea where the Pol Pot
regime annihilated more than ten
lakhs of people and threw them into
the sea, we accepted the competent

Government and recognised the Heng .

Samrin regime although we know
that there is continuous tussle bet-
ween China on the one side and the
USSR on the other. And what is the
policy involved in the Kampuchean
politics? Sir, it is. the polities of in-

tervention and invasion, Even in the

last Non-aligned Conference held in
Delhi. the members were not united
on this issue. whether Kampuchea
should he called to the Conference or
not. The question is Whether Viel-
nam hasg fintervened in the Kamvu-
chean affaiv. Wa sunnort the Heng
Samrin ‘Government, because it is a
question of justice. question of rea-
son. auestion which Government is
povuiar with whom. Qir. India suvp-
ported Weng Samrin for tha simvle
remson that i+ was a Government
which gave the veonle welfare. gave
them wveaca. gave them tranauillity
and gave them stabilitv.  On the side
of Pnl Pat tha argument is that they
wanted to- follow regimented Com-
munism.they wanted to follow some
obscure Communism of vrobabltv 160
years before and Pol Pot wanted to
jmplement it. There stands India’g
supvort for a just cause. Now take

7 RS--10
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the question of Iran and Iragq War.
The two memberg of the Non-aligned
world. The two are so close to us..
The Congress Party has party to party
relations with Irag. The Congress
Party also supports Iran because they
are so close to us by blood. The
Aryans came to India through Tehran
to Hindukush, We are supporting,
both the friends and asking them to
come closer and solve' their problems,
Sir, when our Foreign Minister, ably
aided by the Secretaries, went o,
Damascus, we tried to impress on both
the partlesi that somehow. the trop-
ble should be over., And he has been .
successful. - Today you see in Beirut
and you see in Lebanon. And therg
is the national reconciliation going
on. On one side President Assad, on
the other side President Gamayal is
there, and on the third there is the
invading force, Israel, which wants
to fish in troubled waters. .

Sir, I was in America last month .
when President Reagan, in spite ol
protests from Congress, his own party
men, was compelled to  withdraw
marines from Lebanon, the reason
being that people all over the worla,
including the United Nations, do nét
want an imperialist policy, an aggre-
soniat policy or invasionist policy to
be followed by the American Presi-

"dent ip this election year in the"

United States.

Sir, come to Caribbean politics,
Gautemala or Honduras. The whale
region is now almost on the heap of
gun-powder. If anyone goes to ignite,.
the whole Caribbea, the whole Latin
American region, will be inflamed.

Sir, 1 found there what respect
India has in Nicaragua. I wasa guest
of President Daniel Oxtega and had '
discussions with him for two hours, ’
and with the Foreign Minister ano- ’
ther three hours. What suppori,
what respect they have for Mahatma
Gandhi. for Jawaharlal Nehru and fm .
Mrs. Indira Gandhi. Daniel Ortega
was here during the Non- Ahgneﬂ.;
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«Conference He said that Mrs, Gandhi
ig magnanimous; she is the only hope
«of the whole non-aligneq world. (In-
terruptions). It was Mrs. Gandhi who
supported Nicaragua’s drive for
existence for five years. A small per-
s6n, young person, 36 years old —
Oaniel Ortega is only 36 years old;
#e ig the President of Nicaragua,
What a tremendous support India has
i Nicaragua. I went to the villages.
L talked to the children, young boys
of 12 years of age with a gun.’ 1 ask-
el them why? They said: We want
to defend our mother-land, we have
the support of the whole non-aligned
world, we have the support of Mrs.
~-Qandhi and we have the support of
. =Cuban President. Sir, there ig a co-

fumny against Nicaragua Government

. oh their being supported by Cuba, by

the USSR. Why should it not be? If
America wantg to attack WNicaragua
wyery five minutes, if America Thas
&ept 10,000 soldiers on the border to
~attack Nicaragua, why should it not
6‘1 supported by Cuba and the USSR?

‘Bir, coming to the affairs in Africa,
We have always been  support-
ing the people of Africa in their
{iberation struggle for independence,
tt was Dewan Chaman Lal' who
was sent by Pt. Jawaharlal Nehru
th fight the case of Jomo Kenyata who
was - handcuffed and dragged in  the
sfreets, and it was Dewan Chaman
Lal who fought the legal hattle not
anly in Kenya but also in the Privy
Council. Sir, today we are support-
ing the cause of Namibian people. In
téarful tones Mrs. Gandhi, while
speaking in the General Assembly,
talkeq about Nelson Mandela who is
fil' languishing in prison. The
Indian people have always sunported
the cause of the African people. Afri-
can is a place where you find 1ot of
experiment in democracy. You find
dictatorship. Yon find benevolent dic-
fLatorship. You find social democrats..
You find Westminster tvpe constitu-
dlon. You find presidential type of
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Constitution. You find all sorts of
things there. Recently, there was a.
coup in Nigeria. We find that Presi~
dent Suhari went out and President
Buhari came in, The reason is that
Africa ig still an under-developed
State and the African people still
don’t see the light of the day. It is
the big powers, the super powers, who
are trying to exploit. It is a shame
that some of the African States are
in league with Israel and arms and
ammunitions are being sent to Nica-
ragua, The President and the Fore-
ign Minister told me that it is a
shame that America is in league with
Israel. The arms and ammunitions
that have been taken from Labanon
are being sent to Guatemala, El Sal-
vador and Nicaragua to suppress the
liberation movements.

SHRI A. G. KULKARNI: I want
your views on our economy also.

MR. DEPUTY CHAIRMAN: He is.
making a very interesting speech. = -

SHRI SHYAM SUNDAR MOHA-
PATRA: You have already spoken on
it. Our President Giani Zail Singh
ig visiting Argentina and Mexico., T
was in Argentina last year. Afgenting
is a country to which nobody In our
country aver looked. T paid a visit to
the Foreign Minister and he asked me
for what I was there. I said that I
wag there for three things. Argentina
is g country where the Nazis after
tho Neuremberg trial took shelter. Ar-
gentina is a country in the whole of
Latin America where you have only
dictatorshin. One dictator goes and the
other comes. There js no trace of
democracy. T asked them asg to why
the Snanish culture has given rise
to military dictatorship. Thirdly, 1
wanted to know that in ths whole-
of Corrihean resion. in the whole of
Latin America Argentina is the only
country where vou fina Franclation of
works of Mahatama Gandhi transla-
tion of Vedas translation of Vedanta,
translation of manishadas. transla-.
tion of honke nf Shri Aurnshindo. Pan.

dit Jawaharlal Nehru and Mrs.' Gan- ~

dhi. Argenting is one counfry in ihe
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whole of Carribean gnd Latin America
which has tremendous respect for
India. Why? Because of late India hag
supported their just cause on Malvina
and Faulkland Islands. India, as a
lcader of the non-aligned world, sup-
ported Argentina’s cause over Faulk-
land Islands. The whole might of
the British power was used against
a small nation and yet it fought for
685 days, But Mrs. Gandhi supported
the just cause and was not swayed
By the influence of the U.K. because
they are giving us aid or by the in-
fluence of the U.S.A. because they
are giving us aid. Mrs. Gandhj stands
for the right and just cause.

- 'Sir, we are being threatened by a
nuclear war. The one aspect of the
old global politics today ig that we
are slowly drifting towardg a nu-
clear war, to be annihilated and liqui-
dated. All of us know that the whole
world will face a disaster probably
in.a few monthg or in a few yéars.
I hag the occasion to see a documen-
tary, much talked-about documen-
tary in the whole world, titled “The
Day after”. What will happen the Day
After? In the scene, there is g pic-
ture in which about a million of
people are standing stuck 1o the
ground not flesh bnt skeletone If vou
set the picture, the horror the vera-
city of the horror, the tragedy of
the Horror will combpletely demolish
Peonle cay, “Don’y show
this film to any child.

SHRI A. G. KULKARNI: Mr. Fin-
ance Minister, vou don’t reply to this
part of the speech. )

SHRI SHVAM SUNDAR MOHA.
PATRA: This ig the age in which we
are living. Now, President Reagan hag
- thoueht it fit to deploy missileg to
Eurove. There are some Eurovean
powers including Mrs. Margaret That-
cher who have supported such devloy.
ment of missiles. It is only the USSR
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which candidly goes against rearma-
ment extension of armament going in
for research and development in
armaments which are mfeant for hu-
man annihilation, They support Indis’s
cause for peace, and Mrs, Indira Gan-
dhi stands for use of atomic energy
for peaceful purposes, :

_Sir, Mr. Ustinov, the Defence Min-
ister of USSR, when he came hery,
he said, “Yes, USSR is also at par
with the United States of America,
because both the countries are now
cruising in the gpace, and one Is n¢é
less than the other, there is a cheek:

- on President Reagan”. Otherwise, the

~

mad President of the United States.
of America, supported by Israel, sup-
ported by military jngoism here and
there in Latin America, like Chile,
like somewhere -in South Asia, like.
the leader of the ASEAN block, wilt
go for a nuclear war: As you know,
Sir, President Zia-ul-Haq, the = mili-
tary dictator who has already en-
riched uranium, who has glfeady got:
some secret advance knowledge .
nuclear invasion from different coun-.
tries, can do anything. Any dicfater
ic 8 mad man. President Galtierie
was a mad man_ Today’s dictators arc
mad. And who does not know of
Adi Amin wha is now languishing.
somewhere in Libva. So, Sir, if know-
ledge of such high order is in the
hande of dictators, in the handg <f
persons who have nothing to do with
publie life. excepting creation of mili.
tary despotism. They can do any-
thing. That is why Mr. Ustinov says,
“onlv in extraordinary circumstancer,
any direct nuclear aggresslon against
the Soviet Union and its allieg ean
comvel ug to resort to a retaliatofy
nuelear strike ag a last means of self-
defence.” This is what - Mr. Ustinov
save T mav not be a Communist. 3
mav not be 5 suovorter of what Mr.
UsHnov save or what the President
~f the USSR save. The ouestion is the
ultimate realitv. The ultimate realily
is that we are facing g nuclear threvh
and there iz no rescue from it.
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. Sir, the question is whether our
forelgn policy is patrictic or nof. Sir,
L quote what Pandit Nehru, the first
architect of India’s forelgn policy
spid. He said “whatever policy you
May lay down, the art of conducting
the foreign affairs of a country lies in
fnding out what is most advantagedus
to that country.” Sir, whether yoy are
apn Internationalist or & nationalist,
whether you think for your people or
for other people, you must follow a
golley which is advantageous to you.
We are not certainly going to fo'low
‘the polcy of the USSR, if we know
that it ig advantageous to them or
support President Reagan or Mrs,
Efargaret Thatcher or Mr. Kohl  of
West Germany if we know that they
ale following a policy which is ad-
vantageous to them. No, “My coun-
try, right or wrong” What e vonat
in the interest of my country ghould
Be my policy. This ig what Pandit
Jawaharla]l Nehry caid. And Pandit
Jawaharlal Nehru said that we ave
not going to interfere in the policv of
<iher countries. That is why Mrs.
Indira Gandhi has not interfered in
he policy of Pakistan or in the policy
of Nepal or in the vpoliev of Bhutan
or in the policy of Ce¥lon or in the
nohcv of Bangladesh or in th. policy
4f Maldives. Sir, the laqt‘conferenr'e
af the South Asian Foreign Secre-
taries which was held here made it
dommoletely clear that ¥or the first
ﬁmp the South Asian nations are
ffomu- to converga on thig rity of Delhi
to have some common political bro-
gramme anhd to have an infernational
gutlonk whirh witl he for nasce anf
solidaritv of the fishting peopnla. Sir,
T know that in the South Acian na.
tiong there gra dietators. militare Ain,
tators. thars are nersons wha heleva
in regimentation. thera are wercong
who believy in democtarv. V&t Wirg,
Indita Gandhi helieves that we hava
6othing to do with othere States. Yet
ué live and let others Tive.

. Sir. sinee the time is up T waht to
pnclude my speech with a remark:.
his Budget is a Budget for the peo-
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p'e. May, be, in the election year, Mr.
Pranab Mukherjee has brought a
Budget for the welfare of the people.
But there could not be anything bet-
ter than this. All ardent crifics, all
those who swear in the name of
popularism, those who swear In the
name of Americanism have also prals-
ed Mr. Mukherjee because tﬁey feel
that it is a Budget which i for the
high and low for the high-brows and
low-brows, for all of us. Thank you
Sir,

MR. DEPUTY CHATRMAN: The
Professor hag made a very good
speech, :

- SHRI R». RAMAKRISHNAN On
foreign aﬂau‘s

. MR. DEPUTY CHAIRMAN: Now
the hon. Finance Minister.

THY MINISTER OF FINANCE
(SHRI PRANAB KUMAR MUKHER.
JEEY: Mr. Deputy Chan'man, Sir, ¥
am grateful to all my hon. colleagues
who have participated in the general
discussion on the Budget which I
presented before Parliament on the
29th February. Sir, as many as 43
dlstmguxshed Members have participa-
ted in the discussion and have madé
thelr observations. By the very na-
ture of this discussion. Sir. and when
the discussion takes place in both
Houses, many common pothts are co-
vered  Tn mv renly to the debate on
tha flanr of the other House yesterday,
I have covefed some &f the pointg and,
perhans, the Members would excuss
me ¥ T would not just repeat . those
points here. But I would like to ex-
plain what dirertion’ we wanted to

‘have through the Budget.

Sir,. very often it is pointed out,
and there are certain stock words of
describing a Budget, tRAT It is co]our-
leds, that it ig lacklustre, and §& oh.
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Thig time I was tolg by one lady
Member that her initial rﬂactxon to
the Budget was that it is colourless
and that itls odourless. I do not know
_whether she atfempted to smell' the
Budget and what she got out of it.
(Interruptaons) The Budgét is an
mstrument which reﬂects the exer-
cise and the exercise is a continuing
one of ‘the general economic policies
pursued by the Government ‘Since
1980 we came to office again, ‘Cer=-
‘tmn definite pOthleS We ale pursﬂmg
angd’ those ‘get reflected in the Byggels
which we presented before the Parlia-
ment and, in short, if somebody asks
me what iy the objective, what are
the goals yout wanted to adhxeve, 1o
reach, ' the o‘b]ectwe ig clear; we
wanted to provide incenfives fom- sav~
ings, for investments, to creale a
climate of growth and despite diffi-
culties, internally and externally,” we
wanted to maintain the development
tempo; in other words, to protect the
Sixth Plan.

Sir, it has been pomted out and a
number of Members have made their
observations that mefe ﬁnanclal, out-
lay or rather increase in financial out-
lay is not an indication of protectmg
the Plan. 1 will come to that aspect
a little later. But one point hag Heen
commented upon ang that is that in
last Janugry when We tock the deci-
sion of reducing the Plan expemxxtme
to the extent of 5 per cent and n0n~Plan
it  was expenditure by 3 per cent
we sacrificeq the Plan, It is nat correct
Tt is true that there were sorne r€-
ductions. But if you look at the Bud-
get estimate of the Centfral Plan Rs.
13,870 crores,"and which ultlmate]y in
the rev1sed estxmate ig more than Rs,
14,000 crores, you w111 notice that
there hag not been net sacrifice in
the Plan. It'is true that twe supple-
. mentary demands I got approved by
Parliament some reductwn took place
in those areas. But if Jou 100k at it
1 @o not know whether you will Juage
the suceeas of a Plan mere]y by fin-
-ancial outlay and when I7 say’ that
Rs. 97,500 crores hag increases 1o Ns.
110 thou*and crores, naturally your
attempt has been to ’calculate what
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it would be in terms cf 1979-80 pricés
or 1978-79 prices. But even H you
logk at the target in physical ferms;
in certain areas, you will find thay we
are reaching the target. Take the case
of petrol. When we started the
petrol production was g little over 10
million {onnes; and duting the Sixth
Flan, we have already achieved tar~
get of 26 million tonnes and we are
going to reach 29 million tonnes. Take:
the case of power generation, It s
true, during the earlier plan, target
was to create additional capacity cof
19,000 MW and there were shorifalls
of 4 to 5000 MW, and it would ’be'
around 14 to 15,000 MW. But if yOJ
leok gt it from the ‘other side, what
was your starting point? The stari-
ing po,nt wag 28,000 MW. That meany’
over a period of years, almost 8 de-'
cades of planning, we could establizh
a generation capacity of 28,000 MW
and if we have 14 to 15,000 MW i’
one plan period, is it a2 small achive-
ment? Take production in certain
core sectors, like, steel cement, ferti-
hsers You will find in physmal terms,
we have stepped up, and stepred up
substantially. That ig why it has been
possible to withstand the pressure ex-
erted on the economy both from with.-
in and from outside. I do not know
whether in any plan period we had
to fade the impact of two severe
di‘oughts 1 4o not know whether dur-
ing any plan period we had to face
a situation, when infernational situa-
tion—if not hostile—was ~extremely
unfavourable. T do not know. Dr
Adiseshiah or other experts can tel)
me, whether the type of depres&on
which we hag in the early efghtiex
had any parallel, excépf for a short
peripd in the early thirties. The world
remained stagnant fof almost g cou-
pIe of vears. And simply you can-.
not pass on the buck by explaining
that it is as a result of the world
priceg or it is Slmply the responsﬂ)r-
lity of the OPEC countries for in-
creasing oil prices, But despite that,
we have been able to maintain the
plan. Despite that we have been able
to reach s target which we fixed, i
not in 21l cases, but in certain very
ciucial and important sectors.” :
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-, Scmebody commented — and that
was my good old frienq Prof. Chat-
terjee—while making hig observations
and said that he doeg not disagree
with me; but he is not impressed by
the performance., Iam afraid,I1do not
know how I can impress him when he
in determined not to be impressed,
whatever be the facts.

" SHRI NIRMAL  CHATTERJEE
‘(West Bengal): Look at your targets.

SHRI PRANAB KUMAR MUKHER
JEE: If you look at the food-
grain production, you ask: What is
tlie strategy? Is there any strategy?
Yes, there is a strategy. Just com-
nare these two years, In 1979-80 we
had g drought and reduction in the
grains production was 17 per cent.
In 1982-83, we had a drought, and
the people say, the impact was much
more severe, Reduction in the grains
production was 4 pér cent. That is
ment and bad management. Angd that
is the outcome of the strategy. With-
out the strategy it would not have
fsaen possible. You come from Ben-
gal. I can remind you what happen-
ed in 1942-43, the great famine of
Bengal. It was not that the foodgrain
production went down drastically —
at least to thig extent, all cver the
countty—gnd the rice was sold at
one rupee a kilo, though kilogram
was not known in those days; but
wmore than 5 million people had to
die because they did mot have the
purchasing power even to purchase
one kilogram of rice at one rupee.
Despite the impact of two droughls.
perhaps, most respectfully ang hum-
bly, we can claim that we have pre-
vented recurrence of that situation.
Nobody died of starvation. (Inter-
ruption) That is the strategy. And
thig growth is not in one year. You
Iook at it from 1973. 1 am not going
to take vou back to the starting point
of the TFirst Fiye VYedr Plan, when
vour foodgrain production was just
a little more than 55 million tonnes.
‘We have now reached 142 -million
tonnes. One of your party colleague

hag himself admitted -~ and I agree ‘
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with it. He said that we haye not
introduced land reforms in that dras-
tic manner in whizh some of the so-
cialistic countries did, where many
heads had to roll, where bloodshed
had to take place. We have not re-
sorted to that path. But despite that,
in absolute terms, over the pericd of

* the last three decades, we have almost

trebled our foodgrain  production
Please show me, in a given situation
like ours, which of the countrieg have
been ablg to achieve this much pro-~
duction? Therefore, it is not out of
any magic wand, It is not accidental.
It is the product of a conscious and
deliberate policy pursued by the Go~-
vernment, by the plannerg and by
those who have been entrusted with
the task of managing the economy.

" 8ir, coming to the second objec~
tive, it has been pointed out that
whatever we have done, is some sort
of window dressing, in view of the
forthcoming event which. T mention-
ed in my Budget speech; it has been
said that the real impact would be
felt when that forthcoming event. is
over, I am not going to talk about the
forthcoming event. But I would re-
quest hon. Members to point out
what new we have done. Reduction
in direct taxes, we are doing it con-
tinuously. In 1980, the maximum
limit in regard to Income-tax exemp-
tion was increased from Rs. 10,000 fo
Rs. 15,000, When I presented my first
Budget in 1982-83, I increased the
standard deduction. I reduced the di-
rect tax in certain slabs. This year
also, T have reduceg the direct tax
rates, because, I thought that there
is a necessity for providing relief in
these areas. ’ )

So far ag the indirect taxes are
concerned, it is not because certain
industrial units would make profit out
of this concession. It is not the inten-
tion. T made it quife clear yesterday
on the floor of the Lok Sabha. My
intention is that, there "should  be
additional' demand, new demands
should. be created, by passing on the
concession to the consumers, I ap-
peal fo the corporate sector, do not
kill the goose which lays- the golden
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egg, Do not be guided by motives
and impulses. Have some patience.
Get profit out of the increased and
enhanced demand. The question s,
whether it will be done or not, If
it is not done, what can we do? We
have done something. You have no-
ticed. In October, I gave excise duty
‘rel'ef to certain industries. When it
wag not passed on to the consumer,
f have withdrawn that relief. It
creatrd demand, We have seen, Take
tha case of commercial vehicles. There
hag been g tremendous impact. I have
sacrificed revenue. But you shall
have to keep in mind that sometimes,
we have to adjust our duty structure
to meet the 1eedg of the economy,
to meet the »»quirements of the eco-
nomy. When T reduced the excise
duty n certsin sectors, M selective
areas, I though. that these sectorg of
the Indian ectunomy require some

support because therg is some—if not -~

recession—sott of demand constraint.
‘Therefore, T thought, the time has
comg whep some relief should be pro-
vided to them. T thought it would be
possible for the industry to take ad-
vantage of it and to overcome if, par-
ticularty, the stagnation which is
prevalent in the textile and certain
other secltore nf industry. Sir, while
on the subject of taxation, some cri-
ticism has bece voiced that we have
not dine enocugh Particularly, this
criticism is from the industrv sector.
Their representatives, Federation of
Indian Charadbeis of Commerce and
Industrizs, T ibink they have créated
almost a precedent, they have revised
their ovinitn about the budget Their
first reacticn wag that it ig cons-
tructive budget. After SOme'Clme I
read in the newspaper, they said that
they are revising their ovinion. they
expected to have more relief from us.
T thongat *hat it is not necessary.
What is neccssary for Yhe corporate
. sector, I have done it. Thtre ig a posi-
tive philosorhy, there is a positive
_objective which I outlined what 1
“want investment, I want growth and
for that wherever it is necessary I
have provideq relief. T have provided
relief for modernisation by reducing

the rate of interest  from financial
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institution IDBI, for modernisation
programme of making additional mo-
ney available surcharge at the rafe-
of five per cent and permitting them
to deposit with IDBI so that funds
are available for modernisation, which.
ia necessary for industrial productior
and augmentation Bt mdustnal pro-
ductivity. T have last year given them
higher depreciation allowance. I have
provided it last year by sacrificing
revenue to the extent of almost Ra.
120 crores, by reducing interest ratas
at the highest point. So, I thought
these are adequate reliefs to themt.
But they expected that there shouldl
be relief acrogg the board on the cor-
porate tax. I do not feel that therm—
ig any necessity, And at the same
time, the idea which we are propa-
gating for the last couple of yeats
is that in our system there iy 1fo
room, there is no scope for expendi-
ture-relaled incentive. The moment
you have expenditure-related incen-
tives, The tendency woulg be to in-

" flate expenditure. Rather, the system

should be reverse in our system, in
our condition. There should be in-
centive for saving, there should bte
disincentive for expenditure, and in
order to provide that, in order to
build that system in our arrangementy
last vear I took certain steps anii
this year T went further by abohtxon
of weighted deduction. T hope Mr.
Kalyan Roy has noted.this point that
the wery indusfry Kas not taken it
very nicely. %

v

Some criticism has been made thht
T have not uttered a word about tak
evasion or how to tackle the.prob-
lem of black money. I might not have,
though in my budget speech I men-
tioned in a paragraph about the
menace and about the impact of it.
But T do not believe in saying, I be-
jieve in doing. That is why T have doue,
one of the major areas of tax avoidance
is the trust. Last year T took certain
stepg to plug the loopholes 'Thig year,

"I have gone Turlher and I have m(h-
»cated that the defaultmg trustg

have to pay tax at the highest mar-

~ ginal rafe..T think my Marxist friend

%
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should not have failed i underlining
the significance of compulsory audit.
X he goes through his earlier budget
speech, he himself will find that he
had recommended it and I have intro.
duced it. I have introduced in respect
of professionals Rs. 10 lakh turnover
and in respect of others Rs. 20 lakhs.
The system of introducing the pay-
ment through cheque, the measures
which we have taken to plug the
loopholes in trusts... private trusts,
charitable trusts, religious trusts -
are these not steps to take action ag-
ainst tax evasion and tax avoidance?
Apart from the normal enforcement
machinery, the policing job, you take
the number of income-tax raids and
searches and seizures, the number of
gearches and seizures on the Customs
side and compare it with any year.
Take the number of detentions under
COFEPOSA take the number of pro-
secutions under the Customs Act and
compare it whether it is going down
or going up. It is not my claim that
I have been able ta tackle the pro-
Blem in its entirely. I have never
claimed that and nobody is going to
claim that. But what I would like to
point out is that we have taken sys-
tematic steps and we are doing it. On
the one hand we are strengthening
and enforcing our enforcement ma-
chinery to tackle this problem, on
the other hand we are taking legisla-
tive and other measures, including
certain economic measures, to tackle
the problem so that the menance of
Black money can be reduced — if not
curbeq totally, at least it can be re-
duced considerably.

‘In this connection a reference to a
study of IMF has been made. As 1
axplained on the floor of the other
House, actually the study is not con-
ducted by IMF. In some journal, an
article appeared ang they used certain
figures and they took the help of cer-
tain studies conducted in certain co-
- untries. And one such reference was
related to a study conducted by some
.other person in India. But I myself
have entrusted to the Institute of Pub-
dic Finance to have a study, because
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in the early ’50s some sort of an et-
tempt was made to quantify black mo-
ney by accepting a particular model
suggested by Prof. Kaldar. The Wan-
choo Committée also made some at-
tempt to quantify it on a certain basis
and following g particular model. " I
have suggested to the Institute of
Public Finance to make an assess-
ment to what extent the black money
operates and how to tackle the pro-
blem, This is an area where I do feel
we require the cooperation and assis-

.tance of all concerned. It is a social

menace and unfortunately we do not
have in our system, whatever may be
the reasons, that type of social disap-
proval to economic offences which we
have to the other type of social offen-
ces. I amegiving you just one exam-
ple. In Calcutta recently one grue-
some murder took place. A small
boy was kidnapped and killed, I
found that all the lawyers of Calcutta
decided not to stand in favour
of the accused, ‘Whether he
hag actually done it or not,
is a matter for the courts to decide.
But what I am pointing out is that
all the laywers. When they read the
report of the murder in the newspa-
pers, decided that they are not going
to stand in favour of the accused. We
do not find this type of attitude or
approgch when a known smuggler is
arrested.

SHRI SURESH KALMADI (Maha-
rashtra): Antulay. :

B (

SHRI PRANAB KUMAR MUKHER-
JEE: Don’t bring parfty matters. It
will not help you. Here I am not tak-
ing it from the party platform. This
problem you had to face whert you
iaccentuated it. If you permit me to say
so, T can tel] you you accentuated it
because you cquated yourself  with
the smugglers you equated the poli-
tical prisoners and COFEPOSA de-
tenus and those detained for sumg-
gling and economic offences at the
same time and gave them social
standing to be equated with those who
were detained ‘for political reasons.
Therefore let, us not 'go into that.
What I say is that in our system we .
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do not have that type of social dis-
approval against economic offences
which we normally have against so-
cial offences and unless we can create
that atmosphere, by merely enforc-
ing the administrative machinery or
by merely doing the policing job, I am
afraid, it would not be possible to
tackle the problem totally, Sir, an-
other important observation the hon.
Member has made is in connection
with the Centre-State relations. And
an attempt has been made to convince
the House that all my tax exercise or
all my tax proposals had one objec-
tive viz. to see that the States do not
get more, and I become generous at
the cost of the States. Unfortunately,
Sir this is totally a wrong attiude and
approach, No Finance Minister ma-
kes his tax proposals looking from
this angle whether the States will get
more or the Centre will get more.
Whether taxes will be reduced or
taxes will be increased, for each pro-
posal there is an economic justifica-
tion and economic consideration. You
may agree with it or you may not
agreé with it. But there is never a
consideration like this. that thig parti-
cular proposal will help the Union
“and thls particular proposal will de-
prive Lhe States That is not the con-
siderat.on. Even if you come to the
bare ficts you will find that it has not
been so. This point I made quite

clear In my Budget gpeech, What -

have 17e done for the States? Take
even tlie lastest estimates, I will give
you just one figure. When we do
plannitig, it is known to eveybody
that the Central assistance
. is acvording to the Gadgii for-
mula, transfer of resources, particu-
larly fiom the taxes which are within
the divisible pool, are according to the
recomliendations of the Finance Com-
mission, and the States’ own resources
are prujected at the time of planning,
according to the assessments they give,
And o.a that basis, it was found that
there wrill be an erosion of the States’
own rusources, all States taken toge-
ther, during the five years, to the ex-
tent ot Rs. 5300 crores. Of those Rs.
5300 cvores, Rs. 4800 crores have al-
ready been covered by the Centre.
All of you must be knowing, when
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we started the current Plan we told
them that the entire plans will not be
adjusted during the current Plan pe-
riod. After that, when there was «
substantial overdraft on 31st March,
1982 to the extent of Rs. 1743 crores,
we converted that into medium term
loan. We increased the Centra]l assis-
tance which was originally projected
at the time of planning by Rs. 1650
crores, and by an additional of alv
most Rs. 500-600 crores. All taken
together, you will find that not only
have we maintained the assistance
which they were entitled to have, we
have also provided them extra assis-
tance In our anxiety to protect the
Plan. "

And what is the use of creating a
dichotomy between the Centre and
the Stateg in this area? Where does
the centra]l development take place?
Is there any place in geography of
India which is known as the Centre?
When a power project under the
Central sector takes place, it has to
be instalitd in a certain State or a
Union territory, When a defence in-
stallation or an ordnance factory is to
be located, it would be either in =z

State or in a Union territory.
Is there any separate ares
which- -is  known as the en-

tre? Therefore, what are the reasons
for this dichotomy? Repeatedly we
have pointed out that the areas of the
States and the Centre are so demarca-
ted that one has to function as a gup-
plementary of the other. Our plann-
ing effort will not be successful if
the State plans are not successful.
Look at the huge investment  which
we have made, the allocations which
we have made. Take rursl develop-
ment. I have doubled the allocation
for rural development. Each and
every farthing will be  spent
in the States and in the
Union territories. Each and every
farthing on irrigation will be spent in
the States and in the Union territo-
ries, Each and every farthing on the
20-point programme, where the fotal
investment taken together would be
more than Rs. 11,000 crores will be
spent in the States. Upless the State
plans are implemented, we cannot
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reach the objective,  There-
fore, I do no find why htis
type of argument is being
built up and it ig not correct to say
that,
b p. M.

Particularly in the case of the addi-
tional ¢xcise duty a reference has been
made as if we are deliberately not
doing so. What have I done in this
area? In order to protect the States
here in the additiona]l excise duty, you
have nnticed that in the textiles T have
given relief acrosg the board, on
almost all items., In one item I have
increased the duty. And that ig the
- additional excise duty whichis collec-
ted by Centre and handed over to the
Stateg in its entirely. T have trans-
ferred a part of the basic excise duty
-on cigsretteg from the basic excise
‘duty to the additional excise duty in
order to ensure that the States’ share
is not 1educed. And despite doing all
these things, suddenly you are coming
with the argument that the whole
effort znd exercise has been made to
deprive the States. It is not correct
to say that.

Sir, anothep important point which
the hon, Member referred to is that
thig is an election budget. What is
the connotation of an election budget?
Tg it a populist budget?

SHRI R. RAMAKRISHNAN: Popu-
Jar budget. . (Interruptions)

SHRI PRANAB KUMAR MUKHER-
"JEE: There is a difference. I do agree
it is a popular budget but it is not a
-populitt budget, it is not a give away
‘budget,

Mr. Kalyan Roy, I appreciate you
because the philosophy to which you
subscrifie cannot think in constructive
approath.” Always vou are {g think in
destruetive aporoach. Otherwise, how
can you be a Marxist? If vou were to
be cumstructive, then, you  cannot
remain a Marxist. You will have to
be ded!ttuctive.

SHRI KALYAN ROY: Wonderful "

undertlinding of Marxism,

SHRI. PRANAB KUMAR MUKHER-
JEE: | do ~c:n’£irely

[RAJYA SABHA]
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underit «nding of Marxlsm has come
out of you.

SHRI KALYAN ROY: Then, we
have been very bad teachers.

SHRI PRANAB KUMAR MUKHER-
JEE; My total undersianding of
Marxism has come out of you. So, I
think that you embody it.

SHRI NIRMAL CHATTERJEE: Who
is at-fault, the student or the teacher?

SHRI KALYAN ROY: 1 leave it to
him.

SHRI PRANAB KUMAR MUKHER-
JEE: You can alsp join. You also

belong to the same tribe,

Sir, some Members expressed doubt -
about the preformance aud improve-
ment in the balance of payments area.
And particularly Prof. Chatterjee and
some others think that it is no real,
that it is unreal. I can assure the hon.
Members that it is real. If you look
at the trade gap, it is not my case that
I have been able to reach a balanced
trade but that it is getting reduced
from Rs. 5,800 crores in 1981-82 to
Rs. 5526 croreg in 1982-83, and in
1983-84 it is going to be not more than
Rs. 5000 crores. And it is because of
the fact of improvement in the oil

+ production which you have admitted.

But the oil production the improve-
ment in the oil production and the
performance in the oil gector is not
out of heaven. It is as a result of the
policy purused by the Government.
And I do entirely agree with Mr,
Morarka when he gave compliment to
one of the great sons of this country,
Mr. K. D. Malaviva who worked out
an oil map, an oil plan for this country"
because this is such vital and of strate-
gic importance that ir we can reduce
our dependence on the imported"
supply to a considerable extent, the
country will go towards sclf-reliance. -
And in this sector I would not say
that we are reaching the target and -
we are going to be selfidependant or .
self-reliant totally, but we have bheen
able to reduce our dependence on out-
side supply considerably. In the year
we took over office 85 ner cent of nur -
export earning was spent on importing
petroleum and petroleum p_rodp.cts.
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And todgy it has been reduced to
about 30 per cent, This is because of
our decision of making a massive
investmen® to carry on the process of
exploitation and exploration, and that
strategy has paid dividends.

Regarding NRI, it is not that
-suddenly non-residents started deposit-
ing their money in the non-resident
evternaj accouni. Before the budget of
1982-83, which was my first budget,
:our annhua] deposit collection in this
non-resident external account was
Rs. 250 crores. And in the last nine
months of the current financial year,
it has gone up to Rs. 800 crores. It is
not out of accident, It ig as a result
of the definite policy, because we have
provided incentives to them. I am not
talking of portfolio investment; 1 am
talking of the deposit with the non-
resident external account, There were
.many economists who pointed out to
me—and they are justified from their
point of view—*you are’ providing
them a higher rate of interest when
the international interest rate is com-
ing down” To them my answer was
‘that T cannot accept a policy where I
will switch off and switch on my inte-
. rest rate frequently and if T do so,
then T will lose credibility with the
non-residents and the objective of this
scheme will not be fulfilled. And
-foday you are seeing that jt has been
possible for us to do so. It is not a
political gimmick. We have surren-
-dered 1.1 billion SDR because we
know it. There were so many doubt-
_ing ‘Thomases, and still there are
. doubting Thomases—I am not using
. the word “Cassandra” because I have
-already used the word in my budget
speech. It is asked, if we have given
up IMF why are we going to ADB?
_To an elementary student of econo-
.imics, it is clear that the loan from
IMF and the assistance from ADB are
in two completely different areas, One
is to provide us assistance to solve the
_vroblem of liquidity through medium-
term arrangements, and the other is
" developmental assistance on a long-
term  basis. Therefore, - these two
“eannot be equated. There is no con-
tradiction if, on the one hand, we are
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giving up IMF assistance, surrendering
1.1 billion SDR and, on the other, we
go to ADB for assistance for certain

developmental  projects. We are
maintaining prudence in  market
borrowing, in foreign  borrowings.

That is why it hag been possible for
us to maintain the debt-servicing ratio
within the manageable Timit, But that
does not mean that there is any room
to be complacent or we can just have
satisfaction from mutual admiration of
our performance. That is an area
where we shall have to remain careful
and vigilant. And it is because of that
reason, despite suggestions from many
distinguished economists, including my
good old friend, Dr. Adiseshiah, that I
have not been agble to reduce export
subsidy to that extent, because I shall
have to maintain a reasonable growth
in the export area.

Somebody is tempted to point out
that our performance in exports this
year is because of the crude. That is
why in my budget speech, I specifi-
cally pointed out that the 9 per cent
growth is not of oil export because
India is basically not an oil-exporting
country as we do not have the refin-
ing capacity or our refineries are not
"in a  position technically to refine
heayy crudes, That is why temporaily
we are to make some sort of shopping
arrangement and we have to export
-and import. And even with the ev-
.pansion of our refining capacity and
its redesigning, India can never, at
least in the near future, be an oil-ex-
porting country. So when I give the
.export figure; I do not include the oil
export. Not of oil export it is 9.4 per
cent, But we should have a growth of
12 to 13 per cent so that we can main-
tain the position and our debt servi-
. cing ratio does not become unmanage-
able. And particularly when I talk of
the hostile international situation—
and if T do not use the word *‘hostile”,

it is “not_so . friendly” international
. situation—it not merely because stag-
nation is there.

It ig because of the constant pres-
. sure -on concessional assistgnce. Take
the case of India in 1981. Our conces--

- sxonal assistance was 75 per cent and
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assistance from the normal commer-
cial window was 25 per cent. Just in
one year, in 1982 that 75 per cent
came down to 40 per cent and the
25 per cent increased to 60 per cent,
The fate of IBRD is well known to
you. It has reduced substantially and
that reduced cake will have to be
shared by a large number of custo-
mers, New borrowers have entered
into IBRD level. Therefore, we are
facing a situation where gradually
concessional assistance from multi-
lateral and bilateral sources will g0
on reducing and we shal] have to de-
vend on our own. It is true the contri-
bution of foreign assistance, multi-
lateral bilateral, al} taken together,
during the Sixth Plan ig not more
than 7 per cent, but that 7 per cent is
very critical. ..

Dr. MALCOLM. S. ADISESHIAH:
Seven per cent of what?

SHRI PRANAB KUMAR MUKHER-
JEE: Of cur total public sector inves-
ment. And it you talk of that, from
the rate of savings it would be 23 to
25 per cent. Therefore, we have to
rely on our exports, we have to get a
long-term strategy so that we can
achieve the target and we can have
the growth in export in the real sense
of the term,

T think I have covered most of the

general points which the honourable
Members referred to, One more point

and I have done. It has been pointed

out very peculiarly and some honour-
able Members have said that our per-
formance in certain important key
sectors of the 20-point programme in
the first six months of the current
year has fallen short of, It is true
from April to September the target
Wwas much less than 5¢ per cent, But
April to September is not the work-
ing season. And that is why I am
thinking of changing the financial
year. The figures which we have for
the first ten months show that we
have reached the target of 7g per cent,
in drinking water  supply, bio-gas
about €7 per cent, and prb;{rammer for
integrated “child development services
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100 per cent of the target hag been
achieveq in the first 9 to 10 months
of the current financial year, I do not
mean thut we have been able to tackle
the problem in its intirely. What I
want to point out is the period April-
September is not correct indicator.
The correct indicator should be in the
latter working months, You know,
after sanctioning the project it takes
a few months from July to Septem-
ber to pick up and we cannot work
because of the rainy season, I do not
claim that with this budget I will be
able to make miracles. Tt ig not my
intention nor can anyone do miracles
with one single fiseal istrument like
budget. You should appreciate the
policies which we are pursuing to
maintain the development tempo, to
mobilise resources without taxing the
people too much, And thiy year
honourable Members should be a little
grateful to me that I have not gone
on increasing the administered prices
of which honourable Members com-
plained to me for the last couple of

year ...

SHRI NIRMAL
Coal.

SHRI PRANAB KUMAR MUKHER-
JEE: You compelled me to do so, you
and your friend, Mr. (Kalyan Roy. You
have taken Rs, 292 crores by wage in-
crease, What can I do? Otherwise, I
could have avoided it. Where ig the
alternative? Tell me, If T had not
done it in the public sector, if I had
not increased the price, how else
could T have provided for the budge-
tary deficit? After all, it is the public
sector. There is no escape. You c¢ah-
not keep it under carpet, Somewhere
in the economy it Ras to ‘get reflect-
ed. Except coal, I have not gone in
for heavy doses of price increase ‘to
mop up additional resources, I do
hope it will be possible for ug to
maintain the growth.

I did not touch the price situation
because it is still disturbing and
alarming. But one point I think you
will appreciate. As on 10th Aueust
the wholesale price index wag $19
and in March it is 322, T have not got

CHATTERJEE:
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the beneflt of seasonal decline, But
it has been possible that there is a
a fajr amount of stability so far as
the wholesale price index is concern-
ed, Still this is an area where we
. have to be vigilant, T have taken cer-
tain traditional, customary steps, such
as, restricting money supply, reduc-
ing expenditure, etc. There also,
Hon’ble Members will appreciate that
the scope is extremely limited. If I do
not pay D.A. which has fallen due,
you will not tolerate. Almost every
week 1 get more than 20 questions on
that subject in this House and 40
qguestions in the other House...
(Interruptions). Do not drag me to
the point of coramitment. At least I
have made a provision of Rs. 300
crores for that in the budget But I
think this is an area where we shall
have to be vigilant. With the co-
operation of all concerned. I do hobe
it would be poussible for us to main-
tain the developmenta] tempo, and to
achieve the target and reach the
goa! which we have set for ourselves.

Once again T express my gratitude
to a1 the Hon'ble Members who have
participated in the debate and made
very valuable contributions.

~ SHRI MURLIDHAR CHANDRA-
KANT BHANDARE  (Maharashtra):
One question. . . '

MR. DEPUTY CHATMAN: No more
question. :

There is a statement to be made by
the Shipping Minister.

o

STATFMENT BY MINTSTER
Rethreathened Indefinite Sirike in
Major Portg trom the Mid-night of

15th/16th March, 1984.

THE MIN'STER OF SHTPP'NG
AND TRANSPORT (SHRI K. VIJAVA
BHASKARA REDDY)., Mr. oty
Chairman, Sir, the Settlement bet-
ween the Government of "ndia in the
Ministrv of Shijoving and Transvort
and the four maior federation of vort
ard dock workers, namely. ANl India
Pory and Dork Workers’ Federation,
Tndian National Port and Dock Wor-
kers’ Federation, Port Dork and
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Waterfront Workers® Federation of
India and Water Transport Workers'
Federation of India on the issues of
wae revision and the liberalisation of
terms and conditions of employment
of port and dock workers at the Major
Ports, signed on 4-1-1981, was effec-
tive for a period of four years from
1-1-1980 to 31-12-1983. To evolve a
new settlement to be effective from
1-1-1984. it was decided that a bipar-
tite Wage Negotiating Team compris-
ing representatives of the major Port
Trusts, Dock Labour Boards and the

"Federation of Associations of Steve-

doreg and the above mentioned four
federations should enter into negotia-
tions.

2. Accordingly  bipartite negotia-
tions were held since August, 1983.
The four federations presented a
joint charter of demands. The finan-
cial implicationg of the main demands
contained in the charter were csti-
mated at Rs. 163 crores per annum, It
was reported to Government that the
federations’ demands were not realis-
tic and that they had also mot given
any firm indication of their expecta-
tions. As the discussions were not
fruitful the matter was reported to
the Government in the middle of
November, 1983.

3. During the discussions held at the
level of Secretary, Ministry of Ship-
ping and Transport th-~ federations in-
dicated certain demands as their mini-
mum. The financial implications of
*hese demands worked out to appro-
ximately Rs. 78 crores per annum.

4. 1 held discussiong with tha repre-
sentatives of the labour federations.
T appea'ed to them to keep the over-
alll interes* of the nationa! economy
in view and help in arriving at a
reatsonable settlement, After an in-
deoth examination of all aspects of
the issues invilved, I offered an over-
all settlement at an estimated annual
cost of Rs. 32 crores. This represented
a 15 ver cent increase over the esti-
moted annual wade bill of r<. 21631
croves for the year 1983. During the
discussiong held on 23r4 February,



